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[PART IV]

[R-wtert =afadl o R-arerit geensdi & faqmm ok g=mm)

[Advertisements and Notices issued by Private Individuals and Private Bodies]

NOTICE

NO LEGAL RESPONSIBILITY IS ACCEPTED FOR
THE PUBLICATION OF ADVERTISEMENTS/PUBLIC NOTICES
IN THIS PART OF THE GAZETTE OF INDIA. PERSONS
NOTIFYING THE ADVERTISEMENTS/PUBLIC NOTICES
WILL REMAIN SOLELY, RESPONSIBLE FOR THE LEGAL
CONSEQUENCES AND ALSO FOR ANY OTHER
MISREPRESENTATION ETC.

BY ORDER
Controller of Publication

CHANGE OF NAME

I hitherto known as KISHOR KUMAR S/o KRIPAL
MESSY, R/o H.No.-A-404, New Seema Puri, East Delhi,
Delhi-110095, have changed my name and shall hereafter be
known as KISHORE KUMAR MASSEY.

It is certified that I have complied with other legal
requirements in this connection.

KISHOR KUMAR
[Signature (in existing old name)]

1240 G12024 (3659)

I hitherto known as DEV ASHOK alias DEV PRIYA
ASHOK S/o0 KHEM CHAND, R/o B-13, Gali No.-1, Jagat
Puri, Krishna Nagar, East Delhi-110051, have changed my
name and shall hereafter be known as DEV ASHOK.

It is certified that I have complied with other legal
requirements in this connection.

DEV ASHOK alias DEV PRIYA ASHOK
[Signature (in existing old name)]

I hitherto known as KAVITA KAPOOR alias KAVITA
SANTOSHI D/o JAGDISH KAPOOR W/o SANJAY
SANTOSHI, R/o 198, Near Karkardooma Metro Station,
Dayanand Vihar, Laxmi Nagar, East Delhi, Delhi-110092, have
changed my name and shall hereafter be known as KAVITA
SANTOSHI.

It is certified that I have complied with other legal
requirements in this connection.

KAVITA KAPOOR alias KAVITA SANTOSHI
[Signature (in existing old name)]
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I hitherto known as BHUSHAN BANSIDHAR MISHRA
S/o0 BANSIDHAR MISHRA, R/o B-19, Block-B, Himgiri
Enclave, Burari, Delhi-110084, have changed my name and
shall hereafter be known as CHANDRA BHUSHAN
MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

BHUSHAN BANSIDHAR MISHRA
[Signature (in existing old name)]

I hitherto known as TARUNA RATHORE alias TARUNA
CHOUHAN W/o SAGAT SINGH RATHORE, R/o 105-C,
Management Alumini Apartments, Plot-17, Sector-5, Dwarka
Sec.-6, South West Delhi, Delhi-110075, have changed my
name and shall hereafter be known as TARUNA CHOUHAN.

It is certified that I have complied with other legal
requirements in this connection.

TARUNA RATHORE alias TARUNA CHOUHAN
[Signature (in existing old name)]

I, MAHESH SINGH NAGAR S/o0 RAMNIWAS,
R/o Village Charla Post Mahalka, Distt. Meerut, UP-250222,
have changed the name of my minor daughter KHWAISH,
aged 15 years and she shall hereafter be known as JAANVI
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MAHESH SINGH NAGAR
[Signature of Guardian]

I hitherto known as KESHAV ARYA S/o Sh. NARI RAM
ARYA, R/o House No. 49, Village Talli Mahroli, Bisrakhet,
Almora, Uttrakhand-263661, have changed my name and
shall hereafter be known as KESHAV RAM ARYA.

It is certified that I have complied with other legal
requirements in this connection.

KESHAV ARYA
[Signature (in existing old name)]

I hitherto known as DEEPA KAKKAR alias RAVEENA
KAKKAR W/o ASHOK KAKKAR D/o GURU DUTT BAJAJ,
R/o C-1/8, Jeevan Jyoti Appartment, Pitampura, Saraswati
Vihar S.0., Saraswat Vihar, North West Delhi, Delhi-110034,
have changed my name and shall hereafter be known as
DEEPA KAKKAR.

It is certified that I have complied with other legal
requirements in this connection.

DEEPA KAKKAR alias RAVEENA KAKKAR
[Signature (in existing old name)]

I hitherto known as FAKIR CHAND JANGRA
S/o Sh. MAI LAL, R/o H.No.-183, Ward No.-3, Gupta Colony,
Chandigarh Road, Tohana, Tehsil Tohana, Distt. Fatehabad,
Haryana-125120, have changed my name and shall hereafter
be known as FAKIR CHAND.

It is certified that I have complied with other legal
requirements in this connection.

FAKIR CHAND JANGRA
[Signature (in existing old name)]

I hitherto known as DEVENDRA KUMAR KHARWAR
S/o SRI DEO NATH SINGH, R/o Balaji Nagar, Near Law
College, Hirapur, Dhanbad, Jharkhand, Pin Code-826001, have
changed my name and shall hereafter be known as
DEVENDRA KUMAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DEVENDRA KUMAR KHARWAR
[Signature (in existing old name)]

I, AJAY KUMAR JAIN S/o ANAND PRASAD JAIN,
R/0 D-2/24-25, Sec-11, Rohini, North West Delhi, Delhi-110085,
have changed the name of my minor daughter ADAYA
JAIN, aged 14 years and she shall hereafter be known as
VINAYA JAIN.

It is certified that I have complied with other legal
requirements in this connection.

AJAY KUMAR JAIN
[Signature of Guardian]

I hitherto known as ADITI ARORA alias ADITI ARORA
MUKERJEE D/o Sh. ASHOK KUMAR ARORA and
W/o SHUBHRO JYOTI MUKERIJEE, residing at A-871D,
Sushant Lok-1, Sector-28, Gurgaon-122002, Haryana, have
changed my name and shall hereafter be known as ADITI
ARORA.

It is certified that I have complied with other legal
requirements in this connection.

ADITI ARORA alias ADITI ARORA MUKERJEE
[Signature (in existing old name)]

I hitherto known as MADHUMALA DEVI D/o SUDAMA
SAW W/o KRISHANA SAW, R/o Panchayat Kharagdiha
Block Jamua, Vill. Kharagdiha Post Kharagdiha Thana Jamua,
Khariodih, Giridih, Jharkhand-815314, have changed my name
and shall hereafter be known as MADHURI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

MADHUMALA DEVI
[Signature (in existing old name)]
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I hitherto known as VIJAY KUMAR alias VIJAY KUMAR
TALWAR S/o HARI CHAND, R/o B-10, Guru Ram Dass
Nagar Laxmi Nagar, Delhi-110092, have changed my name
and shall hereafter be known as VIJAY KUMAR TALWAR.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY KUMAR alias VIJAY KUMAR TALWAR
[Signature (in existing old name)]

I, SIDDHARTH S/o HIMMAT SINGH, residing at
House No. D18/65, Second Floor, BPTP Parkland, Opposite
Puri Pratham, Sector-85, Kheri Kalan(113), Faridabad,
Haryana-121002, have changed the name of my minor son's
REYANSH SINGH, aged 2 years and he shall hereafter be
known as ARJUN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SIDDHARTH
[Signature of Guardian]

I hitherto known as JAI PRAKASH S/o RAMESH
KUMAR SHARMA, residing at House No. WZ-817,
Gali No.1, Near Bata Chowk, Palam Village, New Delhi-110045,
have changed my name and shall hereafter be known as JAI
PRAKASH SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

JAT PRAKASH
[Signature (in existing old name)]

I hitherto known as SHIBA KHAN D/o SHABBIR
HUSSAIN KHAN and W/o Mr. HARSH VARDHAN
SHARMA, R/o0 B-4/100, Yamuna Vihar, Delhi-110053, have
changed my name and shall hereafter be known as KHUSHEE
SHARMA. I have changed only my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

SHIBA KHAN
[Signature (in existing old name)]

I hitherto known as DHRUV KUMAR SUD S/o TARUN
KUMAR, Residing at Flat No. D-013, Raheja Atlantis,
Sec.-31, Gurgaon, Haryana-122001, have changed my name
and shall hereafter be known as DHRUVA SUD.

It is certified that I have complied with other legal
requirements in this connection.

DHRUV KUMAR SUD
[Signature (in existing old name)]

I, JAUDIN KHAN S/o0 ALAM KHAN, R/o H.No.-79,
Sarai Kale Khan Hazarat Nizamuddin, South Delhi,
Delhi-110013, have changed the name of my minor daughter
HUSNARA, aged 15 years and she shall hereafter be known
as HUSNARA KHAN.

It is certified that I have complied with other legal
requirements in this connection.

JAUDIN KHAN
[Signature of Guardian]

I, MANOJ TILOKCHANDANI S/o CHANAMAL
TILOKCAHNDANI, R/o H.No.-188, Shahbad Daulat Pur,
Sahibabad Daulat Pur, North West Delhi-110042, have
changed the name of my minor son BHAVYA, aged 14 years
and he shall hereafter be known as BHAVAY
TILOKCHANDANI.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ TILOKCHANDANI
[Signature of Guardian]

I hitherto known as SANJEEV S/o OM PRAKASH,
R/0 HNo.-114, Gali No.-1, Old Seelampur Gandhi Nagar East
Delhi-110031, have changed my name and shall hereafter be
known as SANDEEP.

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV
[Signature (in existing old name)]

I hitherto known as HIMANSHU alias HIMANSHU
LINGWAL S/o VIJAY SINGH, R/o H.No.-123, Gali No.-3,
Road No.-5, D Block, Shyam Vihar, Phase-1, Najafgarh,
Delhi-110043, have changed my name and shall hereafter be
known as HIMANSHU LINGWAL.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHU alias HIMANSHU LINGWAL
[Signature (in existing old name)]

I hitherto known as KISHAN WATI W/o PADAM SINGH,
R/0 234, Near Bus Stand, Bhopaliya Mohalla, Kondal (234),
Palwal, Haryana-121103, have changed my name and shall
hereafter be known as KRISHNA.

It is certified that I have complied with other legal
requirements in this connection.

KISHAN WATI
[Signature (in existing old name)]
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I hitherto known as RAMESHWAR RAM alias DHURUP
RAM S/o BHAGERAN RAM, R/o D-130, JJ Colony, Papan
Kala, Dwarka Sec.-1, South West Delhi, Delhi-110075, have
changed my name and shall hereafter be known as DHURUP
RAM.

It is certified that I have complied with other legal
requirements in this connection.

RAMESHWAR RAM alias DHURUP RAM
[Signature (in existing old name)]

I, MEGHNA DUBEY W/o ROHIT KUMAR, R/o H.No.-413,
B-BLock, Shiv Colony, Gali No.-3, Palla No.-1, Amarnagar,
Faridabad, Haryana-121003, have changed the name of my
minor son RAYANSH TRIPATHI, aged 4 years and he shall
hereafter be known as VISHWAM TRIPATHI.

It is certified that I have complied with other legal
requirements in this connection.

MEGHNA DUBEY
[Signature of Guardian]

I, BHARAT BHUSHAN BANSAL S/o Sh. DEDA RAJ
BANSAL, R/o B-21A, Shivangi Kunj, Near Daya Hospital,
Paschim Vihar, Delhi-110063, have changed the name of my
minor son ANIKET BANSAL, aged 6 years and he shall
hereafter be known as JAI BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

BHARAT BHUSHAN BANSAL
[Signature of Guardian]

I hitherto known as JYOTI GERA D/o RAJESH KUMAR
GERA, W/o GAURAV YADAYV, Parmanent Address-Mohar
Singh Chowk, Ward No.-14, House N-770, Purani Abadi, Sri
Ganganagar, Ganganagar, Rajasthan-335001, Present address
VPO Naichana, Tahsil-Bawal, Distt.-Rewari (HR)-123501, have
changed my name and shall hereafter be known as JYOTI
YADAV.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI GERA
[Signature (in existing old name)]

I hitherto known as SAVINA NISHA W/o MOHD ZAKIR,
R/o 13/13 Dhobi Ghat, Kalyan Puri, Chilla, East Delhi,
Delhi-110091, have changed my name and shall hereafter be
known as SAKINA.

It is certified that I have complied with other legal
requirements in this connection.

SAVINA NISHA
[Thumb Impression]

I hitherto known as POONAM YADAV D/o RATTAN
SINGH, R/o H.No.153, Village-Kakrala, District Mahendragarh,
Haryana-123027, have changed my name and shall hereafter
be known as POONAM RATTAN.

It is certified that I have complied with other legal
requirements in this connection.

POONAM YADAV
[Signature (in existing old name)]

I hitherto known as SARITA BHARDWAJ alias VARSHA
WADHWA D/o KASTURI LAL BHARDWAJ W/o JUGAL
KISHORE WADHWA, R/o B-7/7, 2nd Floor, Rajouri Garden,
New Delhi-110027, have changed my name and shall hereafter
be known as VARSHA WADHWA.

It is certified that I have complied with other legal
requirements in this connection.

SARITA BHARDWAJ alias VARSHA WADHWA
[Signature (in existing old name)]

I, DHIRENDRA KISHORE S/o0 SHRI KAMESHWAR
PRASAD, R/o B-12, Flat No.-A-3, Street- 16, Chattarpur
Enclave Phase-2, 110074, have changed the name of my minor
daughter SHREYASI SHOMARYA, aged 15 years and he
shall hereafter be known as SHREYASI AADVIKA RAI

It is certified that I have complied with other legal
requirements in this connection.

DHIRENDRA KISHORE
[Signature of Guardian]

I hitherto known as KARTIKAYAN alias YASH AHLAWAT
S/o NARENDER KUMAR AHLAWAT, R/oH.N-3 Ch. Nand Ram
House, Main Road Bindapur Village, Uttam Nagar, D. K. Mohan
Garden S.O, West Delhi, Delhi-110059, have changed my name
and shall hereafter be known as YASH AHLAWAT.

It is certified that I have complied with other legal
requirements in this connection.

KARTIKAYAN alias YASH AHLAWAT
[Signature (in existing old name)]

I hitherto known as MANIJU alias NEHA GUPTA
D/o Sh. RAMJI LAL TOMAR W/o Sh. NITIN GUPTA,
R/0313/8, Lalita Park, Laxmi Nagar, Delhi-110092, have changed
my name and shall hereafter be known as NEHA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

MANIJU alias NEHA GUPTA
[Signature (in existing old name)]
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I hitherto known as RASMITA DAS W/o ASHOK MALIK,
R/o C-1/87A, Plot No.-55A, Madhu Vihar, Uttam Nagar, D.K
Mohan Garden, West Delhi, Delhi-110059, have changed my
name and shall hereafter be known as ASMITA MALIK.

It is certified that I have complied with other legal
requirements in this connection.

RASMITA DAS
[Signature (in existing old name)]

I hitherto known as Km RIYA KARNWAL D/o SANJAY
KARNWAL, R/o Kawal, PO : Kawal, Distt Muzaffarnagar,
Uttar Pradesh-251314, have changed my name and shall
hereafter be known as RIYA KARNWAL .

It is certified that I have complied with other legal
requirements in this connection.

Km RIYA KARNWAL
[Signature (in existing old name)]

I, ANUP SINGH S/o RAM NIWAS, R/o Village Navedi
(19), Kanti, Mahendragarh Haryana-123021, have changed
the name of my minor daughter CHANCHAL KUMAR]I,
aged 14 years and she shall hereafter be known as RADHA.

It is certified that I have complied with other legal
requirements in this connection.

ANUP SINGH
[Signature of Guardian]

I hitherto known as SONALI D/o SUNIL KUMAR
KAKKAR, residing at 24/55, WEST PATEL NAGAR, NEW
DELHI-110008, have changed my name and shall hereafter
be known as SONALI KAKKAR.

It is certified that I have complied with other legal
requirements in this connection.

SONALI
[Signature (in existing old name)]

I hitherto known as NARINDER MAKKAR wife of
KANWARIIT SINGH MAKKAR, residing at A1/702, Printer
Apartments, Plot No.18, Rohini Sector-13, Delhi-110085, have
changed my name and shall hereafter be known as
NARINDER JEET MAKKAR.

It is certified that I have complied with other legal
requirements in this connection.

NARINDER MAKKAR
[Signature (in existing old name)]

I hitherto known as HARJIT KAUR MAKKAR wife of
SURJIT SINGH, residing at A1/702, Printers Apartments,
Plot No.18, Rohini, Sector-13, Delhi-110085, have changed
my name and shall hereafter be known as HARJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

HARJIT KAUR MAKKAR
[Signature (in existing old name)]

I hitherto known as LAKHYA JYOTI KALITA S/o DILIP
KALITA, R/o Amguri Town Ward No 2, Amguri, Sibsagar,
Assam - 785680, have changed my name and shall hereafter
be known as LAKSHAY MANVIK KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

LAKHYA JYOTI KALITA
[Signature (in existing old name)]

I hitherto known as PAWAN S/o KARAN,
a student, R/o 593 Khatkar Patti, VPO Naguran, Jind,
Haryana-126125, (India), (as per address prof) have changed
my name and shall hereafter be known as PAWAN
KHATKAR

It is certified that I have complied with other legal
requirements in this connection.

PAWAN
[Signature (in existing old name)]

I hitherto known as LUHAR DIVYESHKUMAR
MUKESHBHAI S/o MUKESHBHALI, R/o C-502, Shri Balaji
Enclave, Near Haridarshan Cross Road, New Naroda,
Ahmadabad City, Naroda I E, Ahmedabad Gujarat - 382330,
have changed my name and shall hereafter be known as
PANCHAL DIVYESH MUKESHBHAL.

It is certified that I have complied with other legal
requirements in this connection.

LUHAR DIVYESHKUMAR MUKESHBHAI
[Signature (in existing old name)]

I hitherto known as NAGESHWAR PRASAD SINGH
alias NAGESHWAR SINGH S/o GARABHU SINGH, R/o 27,
Sahadullahapur, Hajipur, Vaishali, Bihar- 844101, have
changed my name and shall hereafter be known as DUMAR
RAY.

It is certified that I have complied with other legal
requirements in this connection.

NAGESHWAR PRASAD SINGH alias
NAGESHWAR SINGH
[Signature (in existing old name)]
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I hitherto known as CHANDRAVATI D/o RAM DAS
W/o NARESH KUMAR, R/0 19/110 Block-19, Sarai Rohilla,
Shastri Nagar, North West Delhi-110052, have changed my
name and shall hereafter be known as CHANDNI.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRAVATI
[Signature (in existing old name)]

I hitherto known as AMIT PATHAK alias SOMU KUMAR
PATHAK S/o AJAY KUMAR PATHAK, Parmanent
R/o Gram- Kendua, Raniganj, PO: Raniganj, Distt: Gaya,
Bihar-824210, Present R/o 13/26 Munshiram Dairy Colony
Dr Mukharjee Nagar New Delhi-110009, have changed my
name and shall hereafter be known as SOMU KUMAR
PATHAK.

It is certified that I have complied with other legal
requirements in this connection.

AMIT PATHAK alias SOMU KUMAR PATHAK
[Signature (in existing old name)]

I hitherto known as SIMPLE S/o JASPAL, R/o Village
Mussimbal (M), Tehsil Jagadhri, Distt. Yamuna Nagar,
Haryana-135003, have changed my name and shall hereafter
be known as GITESH.

It is certified that I have complied with other legal
requirements in this connection.

SIMPLE
[Signature (in existing old name)]

I hitherto known as KUNDAN KUMAR S/o- NIRMAL
PANIJIYAR, R/o- Gandhi Path, Ward-21, Saharsa, Saharsa,
Bihar- 852201, have changed my name and shall hereafter be
known as ROHAN KUMAR PANIJIYAR.

It is certified that I have complied with other legal
requirements in this connection.

KUNDAN KUMAR
[Signature (in existing old name)]

I hitherto known as CHARNIJIT SINGH SOHAL son of
SEWA SINGH, residing at Vill. Budho Punder, Po. Ibban,
Distt. Kapurthala- 144601, Punjab, India, have changed my
name and shall hereafter be known as CHARANIJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

CHARNIIT SINGH SOHAL
[Signature (in existing old name)]

I hitherto known as PAWAN S/o0 RAMESH CHANDER,
R/0 19/228, 3rd Floor Sarai Basti, Usha Mata Mandir, Sarai
Rohilla, Onkar Nagar, North West Delhi-110035, have changed
my name and shall hereafter be known as PAWAN ANAND.

It is certified that I have complied with other legal
requirements in this connection.

PAWAN
[Signature (in existing old name)]

I hitherto known as PRAKHAR GUPTA alias SATWIK
S/o PRATEEK KUMAR GUPTA, R/o 153, Mohalla
Mathmaliyan, Behind Thana, Pilkhuwa, Distt. Hapur-UP-
245304, have changed my name and shall hereafter be known
as PRAKHAR GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PRAKHAR GUPTA alias SATWIK
[Signature (in existing old name)]

I hitherto known as DONI KUMAR S/o0 RAMESH
CHANDER, R/0 19/228 1st Floor, Sarai Basti, Sarai Rohilla,
Onkar Nagar, North West Delhi-110035, have changed my
name and shall hereafter be known as DONI ANAND.

It is certified that I have complied with other legal
requirements in this connection.

DONI KUMAR
[Signature (in existing old name)]

I hitherto known as RAJEEV S/o RAMESH CHAND,
R/0 19/228 2nd Floor, Sarai Basti, Usha Mata Mandir, Sarai
Rohilla, Onkar Nagar, North West Delhi, Delhi-110035, have
changed my name and shall hereafter be known as RAJEEV
ANAND.

It is certified that I have complied with other legal
requirements in this connection.

RAJEEV
[Signature (in existing old name)]

I, BHAWANA MOHTA W/o DEVKI NANDAN MOHTA,
R/0 H.No0.-2491, Sector-7A, Faridabad, Haryana-121006, have
changed the name of my minor son TEJAS MOHTA, aged
16 years and he shall hereafter be known as ANSHU
MOHTA.

It is certified that I have complied with other legal
requirements in this connection.

BHAWANA MOHTA
[Signature of Guardian]
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I hitherto known as GUNJAN S/o SHRI DEV DUTT
SHARMA, R/o RZ-171 H-Block Dharampura, Najafgarh,
New Delhi-110043, have changed my name and shall hereafter
be known as SIDDHARTH.

It is certified that I have complied with other legal
requirements in this connection.

GUNJAN
[Signature (in existing old name)]

I, PRADEEP KUMAR SINGH S/o GUPTESHWAR SINGH,
parmanent R/o Bela, Deo, PO: Deo, Distt: Aurangabad Bihar-
824202, Persent R/O House no-47, KH.no-276/175, Gali no-
1A Wazirabad Villege, Delhi- 110084, have changed the
name of my minor son AARYAN BABU, aged 15 years and
he shall hereafter be known as ADITYA SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PRADEEP KUMAR SINGH
[Signature of Guardian]

I hitherto known as SEEMA wife of KEEMTI LAL, residing
at H.No. 99, Street No. 6, Near S P Prime School, New Deol
Nagar, Jalandhar-144003, Punjab, India, have changed my
name and shall hereafter be known as SEEMA RANI.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA
[Signature (in existing old name)]

I hitherto known as MANWINDER SINGH PAMA
S/0 BUTA SINGH, R/o VPO-Kapoor Pind, Jalandhar, Punjab-
144025, have changed my name and shall hereafter be known
as MANWINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MANWINDER SINGH PAMA
[Signature (in existing old name)]

I hitherto known as DEEPAK KUMAR S/o UMESH
PRASAD SINGH, residing at Vill- Prasadi english, Sonbarsa,
Arwal, Prasadi English, Bihar, 804401, have changed my
name and shall hereafter be known as RAHUL KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR
[Signature (in existing old name)]

I hitherto known as NICKIE KAUR W/o VIJENDER
SINGH, R/o Flat No-865, DDA Teanaments, Vishal Enclave,
Tagore Garden, West Delhi, Delhi-110027, have changed my
name and shall hereafter be known as JASBIR KAUR.

It is certified that I have complied with other legal
requirements in this connection.

NICKIE KAUR
[Signature (in existing old name)]

I hitherto known as ANJALI D/o SURENDER SINGH,
R/o RZ 215 B R Block, Dharampura Ext., Nagafgarh,
South West Delhi, Delhi-110043, have changed my name
and shall hereafter be known as YAMINI.

It is certified that I have complied with other legal
requirements in this connection.

ANJALI
[Signature (in existing old name)]

I hitherto known as SHURMILA DEVI D/o SHIVII
PRASAD W/o RANJIT KUMAR SHAH, R/o Marachhi,
Semariya, Nautan, Siwan, Bihar-841243, have changed my
name and shall hereafter be known as SURMILA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

SHURMILA DEVI
[Signature (in existing old name)]

I  hitherto known as ANJALI TANWAR
D/o RAMANAND W/o JAIVEER, employed as TGT Maths
Teacher in the Department of Education R/o Baba Road,
Jasaurkheri (17), Distt-Jhajjar, Haryana-124505, have changed
my name and shall hereafter be known as ANJALI.

It is certified that I have complied with other legal
requirements in this connection.

ANJALI TANWAR
[Signature (in existing old name)]

I hitherto known as NEHA W/o SANDEEP, residing at
Village Hardo Sheikh, PO. Bhandal Himmat, Tehsil Phillaur,
Distt. Jalandhar, Punjab-144039, India, have changed my
name and shall hereafter be known as NEHA KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

NEHA
[Signature (in existing old name)]



3666 THE GAZETTE OF INDIA, SEPTEMBER 14, 2024 (BHADRA 23, 1946)

[PArT IV

I hitherto known as RAMANDEEP KAUR W/o INDERVIR
SINGH ATWAL, residing at House No. 694, Ward No. 5,
Mohalla Mata Rani, Payal, Ludhiana, District Ludhiana,
Punjab-141416, India, have changed my name and shall
hereafter be known as RAMANIJIT KAUR ATWAL.

It is certified that I have complied with other legal
requirements in this connection.

RAMANDEEP KAUR
[Signature (in existing old name)]

I hitherto known as HEERA LAL BHAMI
S/o BHANWAR LAL, R/o meghwalo ki colony dardoond
Ajmer Rajasthan-305814, have changed my name and shall
hereafter be known as HEERA LAL RATGWAL.

It is certified that I have complied with other legal
requirements in this connection.

HEERA LAL BHAMI
[Signature (in existing old name)]

I hitherto known as NIKHIL LIHLA S/o0 PAWAN
KUMAR, R/o 1717-1718, Gali Piou Wali Darba Kalan
Chandani Chowk Delhi G.P.O North Delhi-110006, have
changed my name and shall hereafter be known as NIKKHIL
LIHLA.

It is certified that I have complied with other legal
requirements in this connection.

NIKHIL LIHLA
[Signature (in existing old name)]

I hitherto known as PINDER son of KAMALIIT, residing
at Village Khothran, Distt. Shaheed Bhagat Singh Nagar-
144632, Punjab, India, have changed my name and shall
hereafter be known as PINDER BANGA.

It is certified that I have complied with other legal
requirements in this connection.

PINDER
[Signature (in existing old name)]

I hitherto known as BALKAR son of BAKHSHI, residing
at VPO. Duhre, Distt. Jalandhar- 144302, Punjab, India, have
changed my name and shall hereafter be known as BALKAR
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BALKAR
[Signature (in existing old name)]

I hitherto known as UMA PUNDIR W/o RAJKUMAR
SINGH PUNDIR, R/o Gram Behada, Sandal Singh, Behada
Kalan, Saharanpur, Uttar Pradesh-247120, have changed my
name and shall hereafter be known as UMESH DEVI.

It is certified that I have complied with other legal
requirements in this connection.

UMA PUNDIR
[Signature (in existing old name)]

I hitherto known as KIMTI LAL son of HANS RAJ,
residing at H.No. 99, Street No. 6, Near S P Prime School,
New Deol Nagar, Jalandhar-144003, Punjab, India, have
changed my name and shall hereafter be known as KEEMTI
LAL.

It is certified that I have complied with other legal
requirements in this connection.

KIMTI LAL
[Signature (in existing old name)]

I hitherto known as ANJNA AGARWAL D/o GAURI
SHANKAR MITTAL W/o SANJAY GUPTA, R/o 7371/20,
3rd Floor, Lane No-1, Prem Nagar, Shakti Nagar, North Delhi,
Delhi-110007, have changed my name and shall hereafter be
known as ANJANA GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

ANJNA AGARWAL
[Signature (in existing old name)]

I, NITIN S/o CHANDER MOHAN, R/o F-1/3, Police Staff
Quarter, Police Station, Model Town, North West Delhi-
110009, have changed the name of my minor son ANSH
aged 5 years and he shall hereafter be known as BHAVYM.

It is certified that I have complied with other legal
requirements in this connection.

NITIN
[Signature of Guardian]

I hitherto known as GUNJAN CHAWLA alias GUNJAN
GOSWAMI D/o VIJAY KUMAR CHAWLA W/o RISHABH
GOSWAMI, R/o 1/11551, Subhash Park, Extn. Shahdara,
Delhi-110032, have changed my name and shall hereafter be
known as GUNJAN GOSWAMI.

It is certified that I have complied with other legal
requirements in this connection.

GUNJAN CHAWLA alias GUNJAN GOSWAMI
[Signature (in existing old name)]
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I hitherto known as ADITYA RATHOR alias AADITYA
RATHOR S/o CHHANNU LAL, residing at House No. 1307-
B, Gali No. 13, Govind Puri, Kalkaji, Delhi-110019, have
changed my name and shall hereafter be known as AADITYA
RATHOR.

It is certified that I have complied with other legal
requirements in this connection.

ADITYA RATHOR alias AADITYA RATHOR
[Signature (in existing old name)]

I hitherto known as VIVEK JAYAPPAN S/o JAYAPPAN,
R/o Velikkakathu House, Vaikom, Thalayazham, Kottayam,
Kerala-686607, have changed my name and shall hereafter
be Known as VIVEK JAYAN.

It is certified that I have complied with other legal
requirements in this connection.

VIVEK JAYAPPAN
[Signature (in existing old name)]

I hitherto known as ANTHONY S/o MOHINDER
KUMAR, R/o House No. 956, Ward No. 6, Near Dugra
Mander, Malout, Muktsar, Punjab-152107, have changed my
name and shall hereafter be known as ANTHONY JINDAL.

It is certified that I have complied with other legal
requirements in this connection.

ANTHONY
[Signature (in existing old name)]

I hitherto known as DARSHANA BHAPARIA D/o RAM
SWAROOP, R/0 2579, Mandir Lane, Shadipur, Patel Nagar
West, PO Patel Nagar, Central Delhi-110008, have changed
my name and shall hereafter be known as DARSHANA
BUSWAL.

It is certified that I have complied with other legal
requirements in this connection.

DARSHANA BHAPARIA
[Signature (in existing old name)]

I hitherto known as HABIBUL S/o JABED SEK,
R/0 H.No. 26, Sunil Nagar, Yashvi Homes, Ludhiana, Punjab-
141001, have changed my name and shall hereafter be known
as SHEIKH HABIBUL.

It is certified that I have complied with other legal
requirements in this connection.

HABIBUL
[Signature (in existing old name)]

I hitherto known as SONAL KUMAR VERMA
S/o RAKESH CHANDRA VERMA, Employed as Assistant
Teacher in Basic Education Department, Barabanki,
Uttar Pradesh, R/o Vill. Fatehganj Post, Sukhipur, Ram Sanehi
Ghat, Barabanki, Uttar Pradesh-225409, have changed my
name and shall hereafter be known as SUNIL KUMAR
VERMA.

It is certified that I have complied with other legal
requirements in this connection.

SONAL KUMAR VERMA
[Signature (in existing old name)]

I, AKASH DEEP S/o CHANDRA VEER SINGH, R/o A-20,
Dainik Janyug Apartment, Vasundhara Enclave, Delhi-110096,
have changed the name of my minor son ABEER VISHNOI,
aged 14 years and he shall hereafter be known as ARJUN
SINGH VISHNOL

It is certified that I have complied with other legal
requirements in this connection.

AKASH DEEP
[Signature of Guardian]

I hitherto known as SURENDER S/o Shri PREM SINGH,
R/0 House No. GA-100-A Pul Pehladpur, South Delhi, Delhi-
110044, have changed my name and shall hereafter be known
as SURENDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SURENDER
[Signature (in existing old name)]

I hitherto known as TISA D/o RAMESH GUPTA,
R/o Ward No. 7, Nagarpanchayat and Post Kalinagar, Pilibhit,
Uttar Pradesh-262124, have changed my name and shall
hereafter be known as SRISHTI GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

TISA
[Signature (in existing old name)]

I hitherto known as KALPANA SHAH W/o BIPIN
CHANDRA SHAH, R/o 165/1 J K Colony, Jajmau, Shiwans
Tenray, Kanpur Nagar, Uttar Pradesh-208010, have changed
my name and shall hereafter be known as IWANTI SHAH.

It is certified that I have complied with other legal
requirements in this connection.

KALPANA SHAH
[Signature (in existing old name)]
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I hitherto known as SAVITA SHARMA alias SHWETA
SEHGAL D/o REWADHAR SHARMA W/o ASHOK
SEHGAL, R/o 73, Radha Krishna Kunj, Amritnagar, P S
Kotwali, Ghaziabad-201009, have changed my name and
shall hereafter be known as SHWETA SEHGAL.

It is certified that I have complied with other legal
requirements in this connection.

SAVITA SHARMA alias SHWETA SEHGAL
[Signature (in existing old name)]

I hitherto known as JIJU S/o RAJAN P K, R/o Ushas,
Kashnakody, Parambath, Purakkattiri, Thalakkulathur,
Kozhikode, Kerala-673317, have changed my name and shall
hereafter be Known as JIJU RAJAN.

It is certified that I have complied with other legal
requirements in this connection.

U
[Signature (in existing old name)]

I hitherto known as MEENA RANI daughter of ROSHAN
LAL wife of RAM SINGH, residing at Village Mirzapur, PO.
Garhdiwala, Tehsil Dasuya, Distt. Hoshiarpur, Punjab-144207,
India, have changed my name and shall hereafter be known
as MANMEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MEENA RANI
[Signature (in existing old name)]

I, RAJ KUMAR S/o KALU RAM, R/o T-366/A-1, Mandir
Marg, Baljeet Nagar, Patel Nagar, Central Delhi, Delhi-110008,
have changed the name of my minor daughter GANIKA,
aged 14 years and she shall hereafter be known as AKRITI.

It is certified that I have complied with other legal
requirements in this connection.

RAJ KUMAR
[Signature of Guardian]

I, DEEPIKA W/o GULSHAN KUMAR, R/o 1359, Sector-
9, Faridabad, Haryana-121006, have changed the name of
my minor daughter LAVANYA, aged 15 years and she shall
hereafter be known as LAVANYA KHATTAR.

It is certified that I have complied with other legal
requirements in this connection.

DEEPIKA
[Signatureof Guardian]

I hitherto known as BALKAR SINGH MATHOUN
S/o GURBACHAN SINGH, residing at Village Bhattian Jattan,
PO. Tanda Ram Sahai, Tehsil Mukerian, Distt. Hoshiarpur,
Punjab-144214, India, have changed my name and shall
hereafter be known as BALKAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BALKAR SINGH MATHOUN
[Signature (in existing old name)]

I hitherto known as ISHWINDER KAUR MATHOUN
W/o BALKAR SINGH, residing at Village Bhattian Jattan,
PO. Tanda Ram Sahai, Tehsil Mukerian, Distt. Hoshiarpur,
Punjab-144214, India, have changed my name and shall
hereafter be known as ISHWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

ISHWINDER KAUR MATHOUN
[Signature (in existing old name)]

I hitherto known as KM MAUSHMI SINGH alias KM
MAUSAMI SINGH D/o UDAI PRATAP SINGH
W/o CHANDAN SINGH, R/o 132, Block-WE, Mohan Garden,
Uttam Nagar, West Delhi-110059, have changed my name
and shall hereafter be known as MAUSHMI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

KM MAUSHMI SINGH alias KM MAUSAMI SINGH
[Signature (in existing old name)]

I hitherto known as MANISHA D/o VINAY KUMAR,
R/o D-11, H.No. 21, Sector-7, Rohini, North West Delhi,
Delhi-110085, have changed my name and shall hereafter be
known as NISHA.

It is certified that I have complied with other legal
requirements in this connection.

MANISHA
[Signature (in existing old name)]

I hitherto known as FIRDOSI W/o JAUDIN KHAN,
R/o H.No. 79, Sarai Kala Khan, Hazarat Nizamuddin, South
Delhi, Delhi-110013, have changed my name and shall
hereafter be known as FIRDOSI KHAN.

It is certified that I have complied with other legal
requirements in this connection.

FIRDOSI
[Signature (in existing old name)]
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I hitherto known as KASHISH D/o SANDEEP BANSAL,
R/o Flat No. 303, Tower No. 11, Valley View Estate, Sector-
2, Gwal Pahari, Gurgaon, Haryana-122003, have changed my
name and shall hereafter be known as JENISHA BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

KASHISH
[Signature (in existing old name)]

I hitherto known as DALIJIT KAUR W/o SATNAM
SINGH, residing at VPO Moranwali, Tehsil Garhshankar,
Distt. Hoshiarpur, Punjab-144531, India, have changed my
name and shall hereafter be known as JASPAL KAUR.

It is certified that I have complied with other legal
requirements in this connection.

DALIJIT KAUR
[Signature (in existing old name)]

I hitherto known as DEEPAK S/o DHARMPAL SINGH,
R/0 H.No.-29, Krishna Kunj, Free Hold, Nandgram, Merrut
Road, Ghaziabad, Uttar Pradesh-201003, have changes my
name shall hereafter be known as DEEPAK SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK
[Signature (in existing old name)]

I hitherto known as RIDHI GOKHRU D/o RATAN
GOKHRU W/o SHUBHAM CHOUDHARY, R/o0 45, Brothers
Appartment, 16 Patparganj, Near CNG Pump, IP Extension,
Shakar Pur Baramad, East Delhi, Delhi-110092, have changed
my name and shall hereafter be known as RIDHI
CHOUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

RIDHI GOKHRU
[Signature (in existing old name)]

I, MOHIT CHAUDHARY S/o Late Sh. VINAY
CHAUDHARY, R/o D-99, First Floor, Sushant Lok-II, Sector-
56, Gurugram, Haryana-122011, have changed the name of
my minor daughter TARANYA CHAUDHARY aged 02 years
and she shall hereafter be known as KYNA CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

MOHIT CHAUDHARY
[Signature of Guardian]

I, MOHIT CHAUDHARY S/o Late Sh. VINAY
CHAUDHARY, R/o D-99, First Floor, Sushant Lok-II, Sector-
56, Gurgaon, Haryana-122011, have changed the name of my
minor daughter TANANYA CHAUDHARY aged 02 years
and she shall hereafter be known as SHANAYA
CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

MOHIT CHAUDHARY
[Signatureof Guardian]

I, DURGESH PRATAP SINGH S/o BABU LAL SINGH,
R/o Behind GIC Hostal Civil Line, Banda, Uttar Pradesh-
210001, have changed the name of my minor daughter
TEJASWANI BHADAURIYA aged 06 years and she shall
hereafter be known as DEVANSHI BHADAURIYA.

It is certified that I have complied with other legal
requirements in this connection.

DURGESH PRATAP SINGH
[Signature of Guardian]

I hitherto known as PINKY daughter of SOHAN SINGH
wife of JATINDER SINGH, residing at Village Littran, PO
Bainch Baja, District Hoshiarpur, Punjab-144203, India, have
changed my name and shall hereafter be known as HARJIT
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PINKY
[Signature (in existing old name)]

I hitherto known as RAJEEV KUMAR S/o RAJINDER
KUMAR, R/o House No. 755, Ward No. 14, Sehaj Colony
Moga, District-Moga, Punjab-142001, have changed my name
and shall hereafter be known as RAJIV KANSAL.

It is certified that I have complied with other legal
requirements in this connection.

RAJEEV KUMAR
[Signature (in existing old name)]

I hitherto known as SANJAY KUMAR BHASIN alias
SANJAY BHASIN S/o R L BHASIN, R/o A-32, Mandakini
Enclave, Alaknanda, Delhi-110019, have changed my name
and shall hereafter be known as SANJAY KUMAR BHASIN.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY KUMAR BHASIN alias SANJAY BHASIN
[Signature (in existing old name)]
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I, DAYARAM MEENA S/o PRAHALAD MEENA,
R/0 GC-35B, Pul Pehladpur, Badarpur, New Delhi-110044,
Permanent Address Khajoori, Bundi, Rajasthan-323616, have
changed the name of my minor son KRISHNA MINA, aged
10 years and he shall hereafter be known as VIRAAJ
MEENA.

It is certified that I have complied with other legal
requirements in this connection.

DAYARAM MEENA
[Signature of Guardian]

I hitherto known as MUNNA PANDEY S/o Shri KANT
PANDEY, R/o F-178 B, Panch Mukhi Mandir, Lal Kuan, Jait
Pur, South Delhi, Delhi-110044, have changed my name and
shall hereafter be known as NEERAJ PANDEY.

It is certified that I have complied with other legal
requirements in this connection.

MUNNA PANDEY
[Signature (in existing old name)]

I hitherto known as MOUSUMI CHAKRABORTY
W/o AMLAN KUMAR DUTTA, R/o D-14/1, Gali No. 8, Lal
Kuan, Badarpur, PO-Badarpur Distt. South Delhi, Delhi-
110044, have changed my name and shall hereafter be known
as MOUSUMI DUTTA.

It is certified that I have complied with other legal
requirements in this connection.

MOUSUMI CHAKRABORTY
[Signature (in existing old name)]

I hitherto known as SYED ADYAN S/o MD WAHI
DULLA, R/o H.No-AB-170/2, Bapu Colony, Mandi Pahari,
Mandi, South Delhi, Delhi-110047, have changed my name
and shall hereafter be known as ADYAN WAHID.

It is certified that I have complied with other legal
requirements in this connection.

SYED ADYAN
[Signature (in existing old name)]

I hitherto known as NITIN DHAKOLIA D/o ASHOK
R/0 3/134, Tirlok Puri, New Delhi-110091, have changed my
name and shall hereafter be known as PRIYA.

It is certified that I have complied with other legal
requirements in this connection.

NITIN DHAKOLIA
[Signature (in existing old name)]

I hitherto known as SAURABH S/o KULDEEP SINGH,
R/o Kishori Mahal, Andhua Patti, Hodal, Palwal, Haryana-
121106, have changed my name and shall hereafter be known
as SAURABH CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

SAURABH
[Signature (in existing old name)]

I hitherto known as VIKAS S/o KULDEEP SINGH
R/0 Andhua Patti, Kishori Mahal, Ward No. 14, Hodal, Palwal,
Haryana-121106, have changed my name and shall hereafter
be known as VIKAS CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS
[Signature (in existing old name)]

I, ANTIMA D/o NARESH KUMAR W/o INDER JEET
UPPAL, R/o WZ-3535-D, Raja Park, Gali No. 1, Shakur Basti,
Delhi-110034, have changed the name of my minor son
KESHAVIJEET UPPAL aged 10 years and he shall hereafter
be known as RAGHVAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ANTIMA
[Signature of Guardian]

I hitherto known as SIKANDER SHA S/o0 BHUPINDER
SINGH, R/o V.P.O. Hari Nau, District Faridkot, Punjab, have
changed my name and shall hereafter be known as
SIKANDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SIKANDER SHA
[Signature (in existing old name)]

I hitherto known as CHAVDA MAHENDRAKUMAR
HIRABHAI alias CHAVDA MAHENDRA HIRABHAI
S/o CHAVDA HIRABHAI ZAVERBHAI, employed as POLOG
(STD) in the Indian Navy permanent address-Ramdev Faliyu,
near Ramdev Temple, Chapad Gam, Chapad, Vadodara,
Gujarat-391410, present address-Staff Quarters-56, Noma Kota
House, Shahjahan Road, New Delhi, Delhi-110011, have
changed my name and shall hereafter be known as CHAVDA
MAHENDRA HIRABHAL

It is certified that I have complied with other legal
requirements in this connection.

CHAVDA MAHENDRAKUMAR HIRABHALI alias
CHAVDA MAHENDRA HIRABHAI
[Signature (in existing old name)]
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I, PANKAJ KUMAR GARG S/0 SURENDRA KUMAR
R/o 101, Gali Jatwara, Pul Mithai, Teliwara, Azad Market,
North Delhi, Delhi-110006, have changed the name of my
minor son DIVYANSH GARG aged 3 years and he shall
hereafter be known as DAKSH GARG.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ KUMAR GARG
[Signature of Guardian]

I hitherto known as MD ALAM S/o SHAFAYAT MALIK,
residing house No. 1492, V.P.O.-Dundahera, Industrial
Complex Dundahera, Gurgaon, Haryana-122016, have
changed my name and shall hereafter be known as MD
AKBAR ALAM.

It is certified that I have complied with other legal
requirements in this connection.

MD ALAM
[Signature (in existing old name)]

I hitherto known as INAYAT RANDHAWA
D/o MAHINDER SINGH W/o KARAN SIDHU, residing at
H.No-26, Yadvindra Colony, Patiala, Punjab-147001, have
changed my name and shall hereafter be known as INAYAT
SIDHU.

It is certified that I have complied with other legal
requirements in this connection.

INAYAT RANDHAWA
[Signature (in existing old name)]

I hitherto known as AASIM S/o MD LATIF,
R/0-1316, Y Block, Mangol Puri, North West Delhi, Delhi-
110083, have changed my name and shall hereafter be known
as AASIM QURESHL

It is certified that I have complied with other legal
requirements in this connection.

AASIM
[Signature (in existing old name)]

I, SACHIN S/o MAHESH, R/0 205/21, Gali No-3, Madan
Puri, Gurgaon Haryana-122001, have changed the name of
my minor son ADITYA aged 9 years and he shall hereafter
be known as ADITYA VERMA.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN
[Signature of Guardian]

I hitherto known as RAGHUVIR SINGH alias RAGHUBIR
S/o RAM KUMAR, R/o 626, bangaon, Bangram (43),
Fatehabad, Haryana-125050, have changed my name and
shall hereafter be known as RAGHUBIR.

It is certified that I have complied with other legal
requirements in this connection.

RAGHUVIR SINGH alias RAGHUBIR
[Signature (in existing old name)]

I hitherto known as MAMTA W/o GURDEEP SINGH,
residing at Village Dhadda, P.O. Hazara, Distt. Jalandhar-
144025, Punjab, India, have changed my name and shall
hereafter be known as MAMTA MASIH. I have changed
only my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

MAMTA
[Signature (in existing old name)]

I, RAINI BALA wife of BHUSHAN KUMAR, residing
at House Number 48, Anoop Nagar, Basti Danishmandan,
Jalandhar, Punjab-144002, India, have changed the name of
my minor son PARBARISH aged 16 years and he shall
hereafter be known as PARVISH.

It is certified that I have complied with other legal
requirements in this connection.

RAJNI BALA
[Signature of Guardian]

I hitherto known as ANJALI KHANDELWAL
D/o PRADEEP KUMAR KHANDELWAL W/o VISHAL
JAIN, R/o BP-114 West, Shalimar Bagh, North West Delhi,
Delhi-110088, have changed my name and shall hereafter be
known as ANJALI JAIN. I have changed my name only, not
my religion.

It is certified that I have complied with other legal
requirements in this connection.

ANJALI KHANDELWAL
[Signature (in existing old name)]

I hitherto known as RITA W/o GURPREET SINGH,
R/O House No. 15-B, Parkash Nagar, Model Town, Jalandhar,
Punjab, 144001. Have changed my name and shall hereafter
be known as RITU SODHI.

It is certified that I have complied with other legal
requirements in this connection.

RITA
[Signature (in existing old name)]
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I hitherto known as SUKHPREET SINGH KHINDA
S/o BALDEV SINGH, R/o Basti Mochan Wali, Village-Sodhi
Nagar, Sherkhan Wala, District-Ferozepur, Punjab-152005,
have changed my name and shall hereafter be known as
SUKH PREET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUKHPREET SINGH KHINDA
[Signature (in existing old name)]

I hitherto known as IRSHAD AHMAD
S/o MOHAMMAD ILYAS, residing at D-13, Meer Vihar,
Madan Pur Dabas, P.O.: Rani Khera, Distt,: North West
Delhi, Delhi-110081, have changed my name and shall
hereafter be known as IRSHAD MIRZA.

It is certified that I have complied with other legal
requirements in this connection.

IRSHAD AHMAD
[Signature (in existing old name)]

I hitherto known as KAUR SINGH S/o KIRPAL SINGH,
R/o Village-Smagh, P.O.-Mour, District-Sri Muktsar Sahib,
Punjab-151204, have changed my name and shall hereafter
be known as KAUR SINGH SMAGH.

It is certified that I have complied with other legal
requirements in this connection.

KAUR SINGH
[Signature (in existing old name)]

I hitherto known as MONIKA W/o RAKESH KUMAR
CHAHAL, R/o House Number-54, V.P.O.-Talhan Talhan,
Jalandhar-1, Jalandhar, Punjab-144101, have changed my
name and shall hereafter be known as MONIKA CHAHAL.

It is certified that I have complied with other legal
requirements in this connection.

MONIKA
[Signature (in existing old name)]

I hitherto known as KARAMIJIT KAUR W/o NASIB
SINGH, R/o Vill.-Bahadar Wala (Chaduri Wala), Tehsil-
Dharamkot, Distt-Moga, Punjab-142043, have changed my
name and shall hereafter be known as KARAMJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KARAMIIT KAUR
[Signature (in existing old name)]

I hitherto known as PAPPU MANDAL S/o RAJ KUMAR
MANDAL, R/o Seuni Ali P.O./P.S. & Distt. Jorhat, Assam-
785001, have changed my name and shall hereafter be known
as DHRUV MANDAL.

It is certified that I have complied with other legal
requirements in this connection.

PAPPU MANDAL
[Signature (in existing old name)]

I, SHAYRA BEGUM W/o JAVIR ALI, R/o Garhiya
Rangeen, Garhiarangeen, Shahjahanpur, Uttar Pradesh-
242303, have changed the name of my minor son RAZID
aged 14 years and he shall hereafter be known as RASHID
ALL

It is certified that I have complied with other legal
requirements in this connection.

SHAYRA BEGUM
[Signature of Guardian]

I, SHAYRA BEGUM W/o JAVIR ALI, R/o Garhiya
Rangeen, Garhiarangeen, Shahjahanpur, Uttar Pradesh-
242303, have changed the name of my minor son NAZIM
aged 13 years and he shall hereafter be known as NAZIM
ALL

It is certified that I have complied with other legal
requirements in this connection.

SHAYRA BEGUM
[Signature of Guardian]

I hitherto known as RASHPREET KAUR W/o HARDEEP
SINGH, R/o House No. 22, Patti Dhillon Raiya Urf Hardaspura,
Bathinda, Punjab-151104, have changed my name and shall
hereafter be known as RASPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RASHPREET KAUR
[Signature (in existing old name)]

I hitherto known as RAJEEV KOHL S/o JAGDISH
NARAIN KOHLI, R/o H-49D, Near Gurudawara Saket, New
Delhi, South Delhi, Delhi-110017, have changed my name
and shall hereafter be known as RAJEEV KOHLI.

It is certified that I have complied with other legal
requirements in this connection.

RAJEEV KOHL
[Signature (in existing old name)]
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I hitherto known as GURMAN SANDHU
D/o AMANDEEP SINGH, R/o Village Chet Singh Wala,
District Faridkot, Punjab, have changed my name and shall
hereafter be known as GURMANDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

GURMAN SANDHU
[Signature (in existing old name)]

I hitherto known as HARMAN S/o CHARANIIT,
R/o House No. 15, Mohalla Ibrahim Basti Nawanshabhr,
District-Shaheed Bhagat Singh Nagar, Punjab-144514, have
changed my name and shall hereafter be known as HARMAN
VIRDL

It is certified that I have complied with other legal
requirements in this connection.

HARMAN
[Signature (in existing old name)]

I hitherto known as GARVIT SAWHNEY Son of
Late Sh. BALDEV RAJ SAWHNEY, R/o BC-50, GF, Shalimar
Bagh, North West Delhi, Delhi-110088, have changed my
name and shall hereafter be known as GARRVIT
SAAWHNEY.

It is certified that I have complied with other legal
requirements in this connection.

GARVIT SAWHNEY
[Signature (in existing old name)]

I hitherto known as KULDEEP KISHOR SAXENA alias
DEEPAK S/o SHIV SHANKAR LAL, residing at Lane
No.-2, Air Avenue, Near Engineers Gate, Khen Gujran, Patiala,
Punjab-147001, have changed my name and shall hereafter
be known as KULDEEP KISHOR SAXENA.

It is certified that I have complied with other legal
requirements in this connection.

KULDEEP KISHOR SAXENA alias DEEPAK
[Signature (in existing old name)]

I hitherto known as BALJINDER KAUR D/o AMRIK
SINGH W/o KARAMIIT SINGH, R/o V.P.O. Kassoana, Tehsil
Zira, Distt. Ferozepur, Punjab, India-142050, have changed
my name and shall hereafter be known as JARNAIL KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALJINDER KAUR
[Signature (in existing old name)]

I hitherto known as NARINDERJEET KAUR
W/o GURMEET SINGH, residing at Dhanal Khurd, Dhanal,
Jalandhar, Punjab-144026, have changed my name and I
shall hereafter be known as NINDERJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

NARINDERJEET KAUR
[Signature (in existing old name)]

I hitherto known as ACHANTA DURGABHAVANI alias
DURGABHAVANI ACHANTA D/o SUBBARAO, residing at
5-8, Pasupuleti Gudem Alamuru, East Godavari,
Andhra Pradesh-533233, have changed my name and shall
hereafter be known as DURGABHAVANI SRI PARNIKA
ACHANTA.

It is certified that I have complied with other legal
requirements in this connection.

ACHANTA DURGABHAVANI
alias DURGABHAVANI ACHANTA
[Signature (in existing old name)]

I hitherto known as NAVITA W/o GOBIND SUKHIIA,
R/0 Ward No. 4, Mand Dhilwan, Distt Kapurthala, Punjab,
have changed my name and shall hereafter be known as
NAVITA SUKHIIA.

It is certified that I have complied with other legal
requirements in this connection.

NAVITA
[Signature (in existing old name)]

I hitherto known as SAMEER KAPUR S/o RAVI KAPUR,
R/0 221, Lane No. 9, Left Side Varindavan Garden, Nangli
FGC Road, Distt. Amritsar-143008, Punjab, have changed my
name and shall hereafter be known as SAMEER KUMAR
KAPUR.

It is certified that I have complied with other legal
requirements in this connection.

SAMEER KAPUR
[Signature (in existing old name)]

I hitherto known as MALKIAT RAM S/o DAULAT
RAM, R/o Village Bhilowal, Distt. Hoshiarpur, Punjab, have
changed my name and shall hereafter be known as MALKIT
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MALKIAT RAM
[Signature (in existing old name)]
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I hitherto known as ANJU SHARMA W/o PARDEEP
KUMAR, R/o VPO Gowara, Po Fattupur, Tehsil Dera Baba
Nanak, Distt. Gurdaspur-143512, Punjab, have changed my
name and shall hereafter be known as ANJU BALA.

It is certified that I have complied with other legal
requirements in this connection.

ANJU SHARMA
[Signature (in existing old name)]

I hitherto known as KIRANJIT KAUR THIND
W/o GURNEAK SINGH, R/o VPO Kahlon, Tehsil
Nawanshahr, Distt. SBS Nagar-144517, Punjab, have changed
my name and shall hereinafter be known as KIRANJEET
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

KIRANJIT KAUR THIND
[Signature (in existing old name)]

I hitherto known as HIMANSHU S/o SUDESH KUMARI,
residing at House No. 418 Block G Sector Alpha 2 Greater
Noida, Gautam Buddha Nagar, Uttar Pradesh-201310, have
changed my name and shall hereafter be known as
HIMANSHU AGNIHOTRI.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHU
[Signature (in existing old name)]

I hitherto known as BOUCHU PANIKUMAR alias PHANI
NUTHALAPATI S/o RANGAIAH NUTHALAPATI, residing
at 16-11-16/94 Sripuram Colony Near More Super Market
Moosarambagh VTC Amberpet PO Malakpet Colony District
Hyderabad, State Telangana 500036, have changed my name
and shall hereafter be known as NUTHALAPATI PHANI
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

BOUCHU PANIKUMAR alias PHANI NUTHALAPATI
[Signature (in existing old name)]

I hitherto known as SARAVIIT SINGH alias SARVIEET
SINGH S/o KASHMIR SINGH, R/o khokhra Farm Barna,
Barna (24), Kurukshetra, Haryana-136119, have changed my
name and shall hereafter be known as SARVJEET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SARAVIJIT SINGH alias SARVIEET SINGH
[Signature (in existing old name)]

I hitherto known as ISHWAR SINGH alias ISHWAR
SINGH YADAYV S/o KISHORI LAL, residing at Flat No. 09,
Narmada 5, D-6, Vasant Kunj, New Delhi-110070, have
changed my name and shall hereafter be known as ISHWAR
SINGH YADAV.

It is certified that I have complied with other legal
requirements in this connection.

ISHWAR SINGH alias ISHWAR SINGH YADAV
[Signature (in existing old name)]

I hitherto known as HARJIT KAUR wife of INDERIJIT
SINGH, Resident of VPO, Haripur, Distt. Jalandhar, Punjab-
144102, India, have changed my name and shall hereafter
be known as KULJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

HARIJIT KAUR
[Signature (in existing old name)]

I hitherto known as SUSHEEL KUMAR SHARMA
S/o SURJIT RAI SHARMA, R/o H.No.187, VPO Bass, Tehsil
Nangal, Distt. Rupnagar, Punjab, have changed my name
and shall hereafter be known as SUSHEEL KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SUSHEEL KUMAR SHARMA
[Signature (in existing old name)]

I hitherto known as M P SRIRAVICHANDIRAVARMA
S/o M. PALANI SAMY, R/0 D.No.13/88/50, Pound Street,
Edappadi Village, Edappadi PO &Taluk, Salem Dt,
Tamil Nadu-637101, have changed my name and shall
hereafter be known as M P SRI RAVI CHANDIRA VARMA.

It is certified that I have complied with other legal
requirements in this connection.

M P SRIRAVICHANDIRAVARMA
[Signature (in existing old name)]

I hitherto known as KANCHAN DEVI Wife of VIRENDRA
SINGH, Residing at Sultanpur, Vaishali, Sultanpur, Bihar-
844506, have changed my name and shall hereafter be known
as MASUDHANI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

KANCHAN DEVI
[Signature (in existing old name)]
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I, SELVAN G S/o GREGORI, R/o 6-29L, Pillar Nagar,
Kanniyakumari, Distt. Kanyakumari, Tamil Nadu-629702, have
changed the name of my minor Daughter S JUDITH, aged
7 Months and she shall hereafter be known as S EVA
JUDITH.

It is certified that I have complied with other legal
requirements in this connection.

SELVAN G
[Signature of Guardian]

I hitherto known as MANINDER D/o INDERJEET SINGH
and W/o AJAY PAL SINGH DHILLON, R/o H.No. 53, Naya
Gaon, SAS Nagar, Punjab-160103, have changed my name
and shall hereafter be known as MANINDER DHILLON.

It is certified that I have complied with other legal
requirements in this connection.

MANINDER
[Signature (in existing old name)]

I hitherto known as BALWINDER RAI S/o AMRIK
SINGH, R/o Village Bhuno, PO Bahowal, Distt. Hoshiarpur,
Punjab, have changed my name and shall hereafter be known
as BALWINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BALWINDER RAI
[Signature (in existing old name)]

I hitherto known as PARMAWATI YADAV W/o MATTU
RAM YADAV, R/o A-20, KPL Colony, VPO Saila Khurd,
Tehsil Garhshankar, District Hoshiarpur, Punjab, have
changed my name and shall hereafter be known as
PARAMAWATI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

PARMAWATI YADAV
[Signature (in existing old name)]

I hitherto known as YASH PAL S/o KAMALIJIT SINGH,
residing at Village Dallewal, PO Goraya, Phillaur, Distt.
Jalandhar-144409, Punjab, India, have changed my name
and shall hereafter be known as JASHPAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

YASH PAL
[Signature (in existing old name)]

I hitherto known as UMASHANKAR SAINI
S/o BANWARI LAL SAINI, residing at Ward No. 11,
Thakurwali Dhani, Saininagar, Jhunjhunun, Rajasthan-333042,
have changed my name and shall hereafter be known as
MONU SAINL

It is certified that I have complied with other legal
requirements in this connection.

UMASHANKAR SAINI
[Signature (in existing old name)]

I hitherto known as JASWINDER SINGH S/o GURCHAIN
SINGH BAJWA, Residing at House No. 1172 B, Street No.
9, Baba Budha Ji, Nagar, PO Dakoha, Jalandhar, Punjab-
144023, have changed my name and shall hereafter be known
as JASWINDER SINGH BAJWA.

It is certified that I have complied with other legal
requirements in this connection.

JASWINDER SINGH
[Signature (in existing old name)]

I hitherto known as VEDULA PRASAD alias V'V S S
PRASAD S/o VEDULA KAMA SASTRY, residing at 2-1-
291/1 Street No-13 Nallakunta VTC New Nallakunta PO New
Nallakunta Sub District Musheerabad District Hyderabad,
State Telangana-500044, have changed my name and shall
hereafter be known as VEDULA PRASAD.

It is certified that I have complied with other legal
requirements in this connection.

VEDULA PRASAD alias V'V S S PRASAD
[Signature (in existing old name)]

I, SUMIT BUDHWAR son of RANDHIR SINGH, residing
at H. No. B 65, Suncity, Sector 35, Rohtak, Haryana-124001,
have changed the name of my minor daughter XIANNA
CHAKRABORTY BUDHWAR, aged 2 years and she shall
hereafter be known as XIANNA CHAKRABORTY.

It is certified that I have complied with other legal
requirements in this connection.

SUMIT BUDHWAR
[Signature of Guardian]

I hitherto have known as SUNIL KUMAR JHA Son of
MAHENDRA JHA, Resident of 30, Sahni Yadav Tola,
Diyanant Pur, Pataillia, Samastipur, Bihar-848211, have
changed the name of my minor Son YEASH PRAKASH,
aged about 15 years and he shall hereafter be known as
ADIT YAGYIK.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR JHA
[Signature of Guardian]
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I hitherto known as SANJEET KUMAR S/o SHIVPAL
GUPTA, R/o Himma Purwa, Mohana, Kanpur Dehat, Mohana
( E.U.P. 7305) Uttar Pradesh-209311, have changed my name
and shall hereafter be known as BHUVNESH.

It is certified that I have complied with other legal
requirements in this connection.

SANJEET KUMAR
[Signature (in existing old name)]

I hitherto known as SIA AGARWAL daughter of BINIT
AGARWALA, residing at PS Vyom Block No. 2/1, Flat No.
2B, 2nd Floor, 49A, Manmohan Banerjee Road, Behala
Buroshibtala, Sahapur, Kalkata, West Bengal-700038, have
changed my name and shall hereafter be known as IVIRAH
AGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

SIA AGARWAL
[Signature (in existing old name)]

I hitherto known as NUPINDERJIT SINGH son of
MOHAR SINGH, R/o Village Khunan Kalan Tehsil Malout
Sri Muktsar Sahib, District Sri Muktsar Sahib-152112, Punjab,
have changed my name and shall hereafter be known as
NUPINDERIJIT SINGH BRAR .

It is certified that I have complied with other legal
requirements in this connection.

NUPINDERJIT SINGH
[Signature (in existing old name)]

I hitherto known as SHAILESH PRASAD S/o KESHAV
PRASAD, residing at E 53-Face 2 Prem Chandra Nagar
Colony Pandeypur Varanasi Varanasi PO Varanasi Cantt
Distt. Varanasi, Uttar Pradesh-221002, have changed my
name and shall hereafter be known as SHAILESH RAI.

It is certified that I have complied with other legal
requirements in this connection.

SHAILESH PRASAD
[Signature (in existing old name)]

I hitherto known as BIKRANT SAH alias BIKRANT
KUMAR SAH S/o SHYMANAND SAH, residing at Chabua
Town B Ward Chabua Chabua Dibrugarh, Assam-786184,
have changed my name and shall hereafter be known as
VIKKRANT SHAH.

It is certified that I have complied with other legal
requirements in this connection.

BIKRANT SAH alias BIKRANT KUMAR SAH
[Signature (in existing old name)]

I hitherto known as VINEET KUMAR S/o0 OM
PRAKASH, residing at House No. A-54 2nd Floor Near
Dayal Bagh Shiv Durga Vihar, Faridabad, Haryana, Surajkund
Faridabad, Faridabad, Haryana-121009, have changed my
name and shall hereafter be known as VINEET
VASHUDEVAN.

It is certified that I have complied with other legal
requirements in this connection.

VINEET KUMAR
[Signature (in existing old name)]

I hitherto known as SHWETA KUMARI
D/o BHUWANESHWAR TIWARY, residing at House
No. 64A Bandhawa/8 PO Peernagar Shastri Nagar Ghazipur
PO Ghazipur Distt. Ghazipur, Uttar Pradesh-233001, have
changed my name and shall hereafter be known as SHWETA
TIWARY MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

SHWETA KUMARI
[Signature (in existing old name)]

I hitherto known as TARSEM LAL S/o MANGAT
RAM, R/o 171, Wazir Singh Enclave, Distt. Jalandhar-144007,
Punjab, have changed my name and shall hereafter be known
as TARSEM LAL MAHEY.

It is certified that I have complied with other legal
requirements in this connection.

TARSEM LAL
[Signature (in existing old name)]

I hitherto known as ANMAUL KUMAR
S/o DHARMENDER KUMAR, residing at Flat No-799 Tower-
25 Apex Our Homes, Sector-37C VTC Khandsa Road PO
Gurgaon, District Gurgaon, State Haryana-122001, have
changed my name and shall hereafter be known as ANMAUL
SINGH RALL.

It is certified that I have complied with other legal
requirements in this connection.

ANMAUL KUMAR
[Signature (in existing old name)]

I hitherto known as SURESH KUMAR S/o SITASHARAN
SAH, R/o Ward No.-11. Barri Phulwanya, Sitamarhi. B.
Phulwariya, Bihar-843314, have changed my name and shall
hereafter be known as RAJESH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SURESH KUMAR
[Signature (in existing old name)]
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I hitherto known as AMRIK SINGH RANDHAWA
S/o CHANAN SINGH RANDHAWA, R/o VPO Ramdas
Tehsil Ajnala Distt. Amritsar, have changed my name and
shall hereafter be known as AMRIK SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AMRIK SINGH RANDHAWA
[Signature (in existing old name)]

I hitherto known as 4127216-Y ABDUL HAFIF Son of
ABDUL SATTAR, employed as Tailor at the Jammu and
Kashmir Rifles Regiment Centre, Jabalpur (MP) residing at
House No. 4/236 Madhukar Shah Ward, Christian Colony,
University Stadium, District-Sagar (MP), have changed my
name and shall hereafter be known as ABDUL HAFIZ KHAN.

It is certified that I have complied with other legal
requirements in this connection.

ABDUL HAFIF
[Signature (in existing old name)]

I hitherto known as PARVEEN KHITOLIYA S/o MADAN
LAL KHITOLIYA, residing at C-29, Shashi Garden Mayur
Vihar Phase-1, Street No.-12, Patparganj, Delhi-110091, have
changed my name and shall hereafter be known as RAVIN
KHITOLIYA.

It is certified that I have complied with other legal
requirements in this connection.

PARVEEN KHITOLIYA
[Signature (in existing old name)]

I hitherto known as NOOP RAM S/o TEJ RAM, residing
at Ward No. 2 Post Office Kalath Gadherni Kullu
Himachal Pradesh-175131, have changed my name and shall
hereafter be known as ANOOP THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

NOOP RAM
[Signature (in existing old name)]

I hitherto known as DEBIC S/o NAJAR, R/o Village
Rampur, Kalasanghian, Kapurthala, Punjab-144623, have
changed my name and shall hereafter be known as DEV.

It is certified that I have complied with other legal
requirements in this connection.

DEBIC
[Thumb Impression]

I hitherto known as KRISHNA BARAI son of
MADHUSUDAN BARAI, R/o Purbajagadanandapur,
Bethuadahari, Nakashipara, Nadia-741126, West Bengal, have
changed my name and shall hereafter be known as
KRISHNAPADA BARALI

It is certified that I have complied with other legal
requirements in this connection.

KRISHNA BARAI
[Signature (in existing old name)]

I hitherto known as CHETULA KONDA BABU
S/o CHETULA SEETARAMANJANEYA VARAPRASAD,
R/o 4-3-135/79, Ranganayakula Gutta, Hayath Nagar,
Rangareddi Dt, Telangana-501505, have changed my name
and shall hereafter be known as CHETULA K BABU RAO.

It is certified that I have complied with other legal
requirements in this connection.

CHETULA KONDA BABU
[Signature (in existing old name)]

I hitherto known as DENIEL MASIH S/o SAMUEL
MASIH, residing at Ward No. 17/6, Opp. Shalimar Palace,
Sarhali Road, Ward No. 17, Tarn Taran, P.O. Tarn Taran,
Distt. Tarn Taran, Punjab-143401, have changed my name
and shall hereafter be known as DANIEL GILL.

It is certified that I have complied with other legal
requirements in this connection.

DENIELMASIH
[Signature (in existing old name)]

I hitherto known as N K SAWAN son of MANOJ
KUMAR, residing at Ugahani, Chenari, Rohtas, Bihar-821104,
have changed my name and shall hereafter be known as
DIVYANSH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

N K SAWAN
[Signature (in existing old name)]

I, ARUN GAJARE S/o JAYWANT GAJARE, R/o Pune
Solapur Road, Near Bajar Maidan, Kunjirwadi, Pune, have
changed my minor son's name, TIRUPATI ARUN GAJARE
aged about 17 years and he shall hereafter be known as
ADVIT ARUN GAJARE.

It is certified that I have complied with other legal
requirements in this connection.

ARUN GAJARE
[Signature of Guardian]
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I hitherto known as RAM SUGAR S/o0 RAM HARKH,
R/o Gali No. 1, Surta Singh Colony, Naraingarh Chheharta,
PO Chheharta, Distt Amritsar-143105, Punjab, have changed
my name and shall hereafter be known as ADITYA.

It is certified that I have complied with other legal
requirements in this connection.

RAM SUGAR
[Signature (in existing old name)]

I, JAY SHANKER GUPTA son of Shri SUSHIL KUMAR
GUPTA, residing at 22, Muktaram Babu Street, 1st Floor
Near Savitri Girls College Kolkata-700007, West Bengal have
changed the name of my minor daughter IRA GUPTA, aged
4 years and she shall hereafter be known as IRA AGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

JAY SHANKER GUPTA
[Signature of Guardian]

I hitherto known as GURMIT SINGH S/o DHYAN SINGH,
R/o H.No. 198, Gali No. 3, Bazar No. 5, Shaheed Udham
Singh Nagar, Sultanwind Road, Distt. Amritsar-143001,
Punjab, have changed my name and shall hereafter be known
as GURMEET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURMIT SINGH
[Signature (in existing old name)]

I hitherto known as PALO W/o HANS RAJ, D/o SOHAN
LAL, R/o Village Palli Uchi Tehsil Nawanshahr District S.B.S.
Nagar, 144512, Punjab, have changed my name and shall
hereafter be known as GURPAL KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PALO
[Thumb Impression]

I hitherto known as SUJATA JAIN W/o ATUL JAIN,
R/0 549 Mission Compound, Distt. Jalandhar, Punjab 144001,
have changed my name and shall hereafter be known as
MUKTA JAIN.

It is certified that I have complied with other legal
requirements in this connection.

SUJATA JAIN
[Signature (in existing old name)]

I hitherto known as BALBIR KAUR W/o BALWINDER
SINGH, R/o Village Malia, PO Tarn Taran, Tehsil & Distt.
Tarn Taran, Punjab, have changed my name and shall hereafter
be known as JASBIR KAUR.

It is certified that I have complied with other legal
requirements in this connection.

BALBIR KAUR
[Signature (in existing old name)]

I hitherto known as BANDNA DEVI PATYAL W/o VIKAS
PATYAL, residing at VPO- Thandol, Tehsil- Palampur, Distt.
Kangra, Himachal Pradesh, 176087, have changed my name
and shall hereafter be known as BANDNA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

BANDNA DEVI PATYAL
[Signature (in existing old name)]

I hitherto known USHA D/o RAM SINGH, R/o Village
Auliapur, Post Office Kangna Bet, Tehsil Balachaur, Distt.
SBS Nagar, Punjab, India, Pin-144521, have changed my
name and shall hereafter be known as USHA KALER.

It is certified that I have complied with other legal
requirements in this connection.

USHA
[Signature (in existing old name)]

I hitherto known as PARMINDER KAUR alias
PARAMIIT KAUR W/o PARMIIT SINGH, residing at VPO
Razada, Qadian, Gurdaspur-143516, Punjab, India, have
changed my name and shall hereafter be known as PARMIJIT
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PARMINDER KAUR alias PARAMIJIT KAUR
[Signature (in existing old name)]

I hitherto known as THAIMADAM JAYALAKSHMI
alias V JAYALAKSHMI D/o G VENKAT RAMAN
W/o THAIMADAM SHIVAJI GANESH, R/o H.No. 7-21,
Beside Mahindra and Mahindra colony, Zahirabad, VTC:-
Pastapur, PO:- Pastapur, Sangareddy Distt. State Telangana
Pin Code:- 502318, have changed my name and shall hereafter
be known as JAYA LAKSHMI .

It is certified that I have complied with other legal
requirements in this connection.

THAIMADAM JAYALAKSHMI Alias V JAYALAKSHMI
[Signature (in existing old name)]
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I hitherto known as JAGJIT KAUR BRAR D/o BALBIR
SINGH W/o RESHAM SINGH, residing at Vill. Sarawan,
Teh. Jaitu Distt. Faridkot, Pin-151204, Punjab, have changed
my name and shall hereafter be known as JAGJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JAGJIT KAUR BRAR
[Signature (in existing old name)]

I hitherto known as SUKHPREET alias NIKKI KAUR
BRAR D/o RAJ SINGH W/o DAVINDER SINGH BRAR,
residing at VPO. Hari Nau, Teh. Kotkapura Distt. Faridkot,
Pin-151204, Punjab, changed my name and shall hereafter be
known as SUKHPREET KAUR BRAR.

It is certified that I have complied with other legal
requirements in this connection.

SUKHPREET alias NIKKI KAUR BRAR
[Signature (in existing old name)]

I hitherto known as VISHWAS S/o VIJAYA SHETTY
R/0 Hosamane 2-97/3, Mahalaxmi Nagar, Post Renjala, Karkala
Taluk, Udupi, Karnataka-574114, have changed my name
and shall hereafter be known as VISHWAS V SHETTY.

It is certified that I have complied with other legal
requirements in this connection.

VISHWAS
[Signature (in existing old name)]

I hitherto known as MANJIT KAUR HEYR alias
NARINDER KAUR HEYR D/o NARANJAN SINGH
W/0 KASHMIR SINGH, residence of Vill. Littran, PO. Baich
Baja, Hoshiarpur, Punjab, have changed my name and shall
hereafter known as NARINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MANIJIT KAUR HEYR alias NARINDER KAUR HEYR
[Signature (in existing old name)]

I hitherto known as MALKIT KAUR W/o GURNAM
SINGH Badwal R/o VPO. Langroya, Teh. Nawanshahr, Distt.
SBS Nagar, Punjab-144510, have changed my name and
shall hereafter be known as MALKIAT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MALKIT KAUR
[Signature (in existing old name)]

I hitherto have known as STYAM KUMAR SHARMA
Son of SATYENDRA SHARMA, residing at Village-Babhana
Lodhipur, Post-Nighawa, P.S.-Kurtha, District-Arwal, Bihar-
804421, have changed my name and shall hereafter be known
as PRIYA RANJAN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

STYAM KUMAR SHARMA
[Signature (in existing old name)]

I hitherto known as INDERJIT SINGH RIAR son of
DALIJIT SINGH, residing at VPO Bham, Teh Batala,
Gurdaspur, Punjab-143527, have changed my name and shall
hereafter be known as INDERJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

INDERJIT SINGH RIAR
[Signature (in existing old name)]

I hitherto known as ABHISHEK TANWAR S/o ROSHAN
SINGH TANWAR, residing at RZF-769/1, Gali No. 9,
F-Block, Raj Nagar Part-2, Palam Colony, New Delhi-110077,
have changed my name and shall hereafter be known as
MOKSH.

It is certified that I have complied with other legal
requirements in this connection.

ABHISHEK TANWAR
[Signature (in existing old name)]

I, VARUN KHURANA son of JEET PAL KHURANA,
residing at 418, Spectra Sylvan Apartment, Kaggadasapura
Main Road, Jeevanbimanagar, Bengaluru, Karnataka 560075,
have changed the name of my minor daughter, NYRA, Aged
2 years, and she shall hereafter be known as NYRA
KHURANA.

It is certified that I have complied with other legal
requirements in this connection.

VARUN KHURANA
[Signature of Guardian]

I hitherto known as SARDUAL SINGH S/o0 ARJUN SINGH,
resident of Village Talwandi Bhindran, PO Villa Bajju, District
Gurdaspur, Punjab-143514, India, have changed my name
and shall hereafter be known as SARDUL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SARDUAL SINGH
[Signature (in existing old name)]
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I hitherto known as DINESH KUSHWAH alias DINESH
S/o TULARAM, residing at H-414 Ashok Nagar Road Mawan,
VTC: Mawan, PO: Mawan, Sub District: Guna, District: Guna,
State: Madhya Pradesh, PIN Code-473001, have changed
my name and shall hereafter be known as DINESH
KUSHWAH.

It is certified that I have complied with other legal
requirements in this connection.

DINESH KUSHWAH alias DINESH
[Signature (in existing old name)]

I hitherto known as GURDEV S/o BUIHA RAM, residing
at H.No. 71, Urban Estate, Phagwara, Distt. Kapurthala,
Punjab-144401, India, have changed my name and shall
hereafter be known as GURDEV VIRDI.

It is certified that I have complied with other legal
requirements in this connection.

GURDEV
[Signature (in existing old name)]

I hitherto known as URVASHI wife of DINESH KUMAR
daughter of BHAL CHAND, residing at Village and PO
Diyagri, Tehsil Balh, District Mandi, Himachal Pradesh-175027,
have changed my name and shall hereafter be known as
URVASHI DINESH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

URVASHI
[Signature (in existing old name)]

I, AMAN MEHTA son of ANOOP MEHTA, residing at
R-40, Sector-11, Noida, PO: Noida, Distt. Gautam Buddha
Nagar, Uttar Pradesh-201301, have changed name of my
minor son name SHIVAANSH MEHTA aged 14 year and he
shall hereafter be known as AGASTYA MEHTA.

It is certified that I have complied with other legal
requirements in this connection.

AMAN MEHTA
[Signature of Guardian]

I hitherto known as MAHESH S/o AMARIIT, residing
at Village Randhawa Masandan, Distt. Jalandhar, Punjab-
144004, India, have changed my name and shall hereafter be
known as MAHESH MAHI.

It is certified that I have complied with other legal
requirements in this connection.

MAHESH
[Signature (in existing old name)]

I hitherto known as HIMANSHU SINGH S/o SURESH
SINGH, residing at 6104 Bank Colony Mainpuri, PO Mainpuri,
Distt. Mainpuri, Uttar Pradesh-205001, have changed my
name and shall hereafter be known as HIMANSHU
PRABHASU.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHU SINGH
[Signature (in existing old name)]

I hitherto known as JAMEEL AHMAD S/o JAFAR KHAN,
R/o House No.11, Dhaneli Post Branch, Dhaneli, Bareilly,
Uttar Pradesh-243505, have changed my name and shall
hereafter be known as AFSAR KHAN.

It is certified that I have complied with other legal
requirements in this connection.

JAMEEL AHMAD
[Signature (in existing old name)]

I hitherto known as PAYEM POSHIYYA S/o PAYAM
KOVVADAIAH, employed as School Assistant with
Government Tribal Welfare (B) Ashram High School,
Puliramanna Gudem, Buttayagudem Mandal, Eluru District
(A.P), residing at H.No. 1-71, Near Ramalayam, Buttayagudem,
Kotaramachandrapuram, West Godavari (A.P.) - 534311, have
changed my name and shall hereafter be known as PAYAM
POSIYYA DORA.

It is certified that I have complied with other legal
requirements in this connection.

PAYEM POSHIYYA
[Signature (in existing old name)]

I hitherto known as VITOLI DIXIT alias KM VITOLI
DIXIT D/o MANOJ KUMAR DIXIT W/o MRIDUL DIXIT,
residing at Village Jamaur Pargana, Jamaur Shahjahanpur,
Uttar Pradesh-242226, have changed my name and shall
hereafter be known as RASHMI DIXIT.

It is certified that I have complied with other legal
requirements in this connection.

VITOLI DIXIT alias KM VITOLI DIXIT
[Signature (in existing old name)]

I hitherto known as ANKUSH DAMAN alias ANKUSH
DAMAN GHRITLAHRE S/o0 CHANDRASHEKAR
GHRITLAHRE, residing at Ward No. 16. Tahsil Ke Piche
Pamgarh, Pamgarh Janjgir-Champa, Chhattisgarh-495554,
have changed my name and shall hereafter be known as
ANKUSH DAMAN.

It is certified that I have complied with other legal
requirements in this connection.

ANKUSH DAMAN alias
ANKUSH DAMAN GHRITLAHRE
[Signature (in existing old name)]
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I hitherto known as SONU CHORAUSIA, S/o PURAN
LAL CHORAUSIA, R/o H.No. 147, Street No. 2, Near Water
Tank, Hargobind Nagar, Narpur, PO Nurpur, Distt. Jalandhar,
Punjab-144012, have changed my name and shall hereafter
be known as SAMEER CHAURASIA.

It is certified that I have complied with other legal
requirements in this connection.

SONU CHORAUSIA

[Signature (in existing old name)]

I, AMAN MEHTA S/o ANOOP MEHTA, R/o R-40,
Sector-11 Noida, PO Noida, Distt. Gautam Buddha Nagar,
Uttar Pradesh-201301, have changed the name of my minor
son PRISH MEHTA aged 10 year and he shall hereafter be
known as AADISH MEHTA.

It is certified that I have complied with other legal
requirements in this connection.

AMAN MEHTA
[Signature of Guardian]

I hitherto known as HARIKRISHAN GODHAR S/o RAJ
BAHADUR GODHAR, R/0-0, Suraj Chauki ke Samne, Raya,
Raya Mathura Road, Achru Ladhora, Mathura, Uttar Pradesh-
281204, have changed my name and shall hereafter be known
as HHIMANSHU GODHAR.

It is certified that I have complied with other legal
requirements in this connection.

HARIKRISHAN GODHAR
[Signature (in existing old name)]

I hitherto known as AKSHAT BALMUKAND GATTAN]I,
son of BALMUKAND GATTANI, residing at H-301, Shantam
Green, Vasna Road, Vadodara, Gujarat-390007, have changed
my name and shall hereafter be known as AKSHAT
GATTANL

It is certified that I have complied with other legal
requirements in this connection.

AKSHAT BALMUKAND GATTANI
[Signature (in existing old name)]

I hitherto known as OM PRAKASH S/o GOVIND RAM,
R/0 RZ 89, Laxmi Vihar, Dichaon Kala Road, Najafgarh South,
West Delhi-110043, have changed my name and shall
hereafter be known as OM SONU THAPA.

It is certified that I have complied with other legal
requirements in this connection.

OM PRAKASH
[Signature (in existing old name)]

I hitherto known as GURMEET KAUR W/o SANTOKH
SINGH, R/o Village Thathi Khara, Tehsil & Distt. Tarn Taran,
Punjab, have changed my name and shall hereafter be known
as MANJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

GURMEET KAUR
[Thumb Impression]

I hitherto known as KANIKA AHUJA D/o AJIT KUMAR
AHUJA and W/o SACHIN KUMAR GILL, residing at 411,
Satnam Road, Jheel Khuranja, Krishna Nagar, Delhi-110051,
have changed my name and shall hereafter be known as
KANIKA GILL.

It is certified that I have complied with other legal
requirements in this connection.

KANIKA AHUJA
[Signature (in existing old name)]

I hitherto known as NARINDER SINGH S/o TEHAL
SINGH, residing at Village Gurdaspur, Teh-Mukerian, Distt.-
Hoshiarpur, Punjab-144306, have changed my name and
shall hereafter be known as NARINDER SINGH GOLEE.

It is certified that I have complied with other legal
requirements in this connection.

NARINDER SINGH
[Signature (in existing old name)]

I hitherto known as GANGADHARA H N S/o H N
NINGAPPA, residing at 697, Kumbara Beedi Both Streel,
Near Bhajana Mandira Pete, Hole Narsipur, Hassan,
Karnataka-573211, have changed my name and shall hereafter
be known as GANGADHAR H N.

It is certified that I have complied with other legal
requirements in this connection.

GANGADHARA HN
[Signature (in existing old name)]

I hitherto known as NAITI DEVI W/o SHIVMURAT
BIND, residing at Bhabhua, Ward No.-09, Bhabua, Bhabua,
Kaimur (Bhabua), Bhabua, Bihar-821101, have changed my
name and shall hereafter be known as BHODHI DEVI.

It is certified that I have complied with other legal
requirements in this connection.

NAITI DEVI
[Signature (in existing old name)]

I, SHEKHAR VERMA S/o0 GURAMAR VIR SINGH,
R/o House No.-151, Gautam Nagar Basti Bawa Khel,
Jalandhar-1, Jalandhar, Punjab-144021, have changed the
name of my minor daughter BHAVYA aged about 17 years
and she shall hereafter be known as BHAVYA VERMA.

It is certified that I have complied with other legal
requirements in this connection.

SHEKHAR VERMA
[Signature of Guardian]
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I hitherto known as KALLI THIRUMALA RAO
S/o KALLI HEMADRI Employed as Scientific Officer/G, in
Heavy Water Plant (Manuguru), Department of Atomic
Energy, at Mittagudem, Bhadradri-Kothagudem (Distt.)
Telangana and residing at E-57, Shantiniketan, Gautaminagar
Colony, Aswapuram, Bhadradri-Kothagudem (Distt.),
Telangana-507116, have changed my name and shall hereafter
be known as KALLI TIRUMALA RAO.

It is certified that I have complied with other legal
requirements in this connection.

KALLI THIRUMALA RAO
[Signature (in existing old name)]

I hitherto known as CHEKURI GIRIDHAR VENKATA
SATYA SAI SANDEEP son of SRINIVAS CHEKUR]I, residing
at 1-125, Karnam Gari Street, K Gangavaram Mandal, Kota
Dr. B.R. Ambedkar Konaseema, Andhra Pradesh- 533306,
have changed my name and shall hereafter be known as
CHEKURI SANDEEP.

It is certified that I have complied with other legal
requirements in this connection.

CHEKURI GIRIDHAR VENKATA SATYA SAI SANDEEP
[Signature (in existing old name)]

I hitherto known as TARAVATI DEVI wife of RAVIKANT
DAS, resident of Village-Ginjoikhurd, Post-Bahsapipra
P.S.-Fatehpur, Bahsa Pipara, Gaya, Bihar-824232, have
changed the name of my minor daughter RADHIKA
KUMARI, aged 10 years and she shall hereafter be known
as PRIYANSHU KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

TARAVATI DEVI
[Signature of Guardian]

I hitherto known as DEEPAK KUMAR GAUTAM
S/o NAR BAHADUR, R/o H.No. B6/189, Guru Nanak Pura,
City Goraya, Post Office Goraya, Phillaur, Jalandhar,
Punjab-144409, have changed my name and shall hereafter
be known as DEEPAK GAUTAM.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR GAUTAM
[Signature (in existing old name)]

I hitherto known as AVNISH SINGH YADAV
S/o TILESHWAR NATH, R/o H-140 Ramkrishna Vihar
Apartment, I.P. Extension, Laxmi Nagar, East Delhi,
Delhi-110092, have changed my name and shall hereafter be
known as AVNISH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AVNISH SINGH YADAV
[Signature (in existing old name)]

I hitherto known as RAJ KUMARI alias RAJ] KUMARI
VERMA D/o HIRA LAL and W/o SUDARSHAN KUMAR
VERMA, R/o H.No. 25, Sector-17, HUDA, Jagadhri, Tehsil
Jagadhri, Distt. Yamuna Nagar, Haryana-135003, India have
changed my name and shall hereafter be known as RAJ
KUMARI VERMA.

It is certified that I have complied with other legal
requirements in this connection.

RAJ KUMARI alias RAJ KUMARI VERMA
[Signature (in existing old name)]

I hitherto known as KARTIKAY SAPRA S/o SUBHASH
CHANDER SAPRA, R/o D-36, 2 floor, Flat No. 10, South
Extension Part 2, South Delhi, Delhi-110049, have changed
my name and shall hereafter be known as KARTTIKAY
SAPRA.

It is certified that I have complied with other legal
requirements in this connection.

KARTIKAY SAPRA
[Signature (in existing old name)]

I hitherto known as ABHAY SHARMA S/o0 GAGAN
SHARMA, R/o Flat No. 105C 2nd Floor, Block No. C2B near,
Super Speciality Hospital, Janakpuri B-1, Delhi-110058, have
changed my name and shall hereafter be known as ABBHAY
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

ABHAY SHARMA
[Signature (in existing old name)]

I, SACHIN ASHOK PARANJAPE son of ASHOK
PARANIJAPE, resident of House No. 979 Siddharth Nagar,
Athani, Taluka Athani, District Belagavi, State Karnataka
Pin-591304, have changed the name of my minor son
AKHILAN SACHIN PARANJAPE aged 7 years and he
shall hereafter be known as SHOURYA SACHIN
PARANJAPE.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN ASHOK PARANJAPE
[Signature of Guardian]

I hitherto known as GOLDY alias TACK GOLDY alias GOLDI
TACK alias GOLDY TACK D/o Sh. MOHINDER PAL W/o Sh.
HIRA SINGH, residing at W. No. 1 Mohalla Kurshidpur, Tehsil
Mukerian, Distt. Hoshiarpur, Punjab, have changed my name
and shall hereafter be known as GOLDY TACK.

It is certified that I have complied with other legal
requirements in this connection.

GOLDY alias TACK GOLDY alias GOLDI TACK alias
GOLDY TACK
[Signature (in existing old name)]
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I, BAJI HUSSAIN SUNDARAGIRI son of KHASIM
SUNDARAGIR]I, residing at 306, A Block, Hall Mark Silvanus
Road No. 1, Alkapoor Township Neknampur, K.V.
Rangareddy, Telangana-500089, have changed the name of
my minor son SUNDARAGIRI MOHAMMED REHAAN,
aged 14 years and he shall hereafter be known SHAIK
MOHAMMED REHAAN.

It is certified that I have complied with other legal
requirements in this connection.

BAJI HUSSAIN SUNDARAGIRI
[Signature of Guardian]

I hitherto known as SAVANGI SHARMA alias YASHIKA
D/o CHATURBHUJ SHARMA, R/o 8/137 Shivpuri Thana
Banna Devi, Tehasel Kol Aligarh Koil, Aligarh Koil Aligarh,
Uttar Pradesh-202001, have changed my name and shall
hereafter be known as YASHIKA.

It is certified that I have complied with other legal
requirements in this connection.

SAVANGI SHARMA alias YASHIKA
[Signature (in existing old name)]

I hitherto known as DEEPTI VASHISHT MARATHA alias
DEEPTI SHIVNANI D/o KISHAN KUMAR SHIVNANI
W/o GAURAV MARATHA, residing at Flat No. 435, DDA
SFS Flats, Pocket-1, Sector-22, Dwarka, New Delhi-110077,
have changed my name and shall hereafter be known as
DEEPTI SHIVNANI.

It is certified that I have complied with other legal
requirements in this connection.

DEEPTI VASHISHT MARATHA alias
DEEPTI SHIVNANI
[Signature (in existing old name)]

I hitherto known as GURBAX KAUR W/o DYAL
SINGH, R/o Vill. Lohgarh, PO Ummarwal Billa, Teh. Nakodar,
Distt. Jalandhar-144041, Punjab, India, have changed my
name and shall hereafter be known as SARABJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

GURBAX KAUR
[Signature (in existing old name)]

I hitherto known as ANIL KUMAR S/o BRIJ BHUSHAN
AGGARWAL, R/o H.No. 38, Mohalla No.15, Near Maha
Maya Mandir, Jalandhar Cantt.-144005, Punjab, India, have
changed my name and shall hereafter be known as ANIL
AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR
[Signature (in existing old name)]

I hitherto known as PRATIBHA SHARMA W/o RISHI
PAL SHARMA, residing at E-8A Street No.-22 Chanakya
Place Part-1 Uttam Nagar D. K. Mohan Garden S.O. West
Delhi, Delhi-110059, have changed my name and shall
hereafter be known as PRATIVA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

PRATIBHA SHARMA
[Signature (in existing old name)]

I hitherto known as SANSKAR DWIVEDI S/o RAMPAL
SINGH, R/o 00, Vill Jahidpur, Khurd Urf Madanpur,
Kalandargarhi, PO Khurja JN RS, Distt.-Bulandshahr,
Uttar Pradesh-203132, have changed my name and shall
hereafter be known as SUNNY KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SANSKAR DWIVEDI
[Signature (in existing old name)]

I hitherto known as KOTA GOPAIAH son of KOTA
VENKANNA, R/o 6-30/B, Narasimhulagudem Village,
Munagala Mandal, Repala PO, Suryapet district, Telangana-
508213, have changed my name and shall hereafter be known
as KOTA GAUTHAM.

It is certified that I have complied with other legal
requirements in this connection.

KOTA GOPAIAH
[Signature (in existing old name)]

I hitherto known as VIJAY KUMAR GUPTA
S/o SHIVNARAYAN SAH, R/o Ward No.-19, Prem Nagar,
P.O.- Nokha, P.S.- Nokha, Distt.- Rohtas, State-Bihar-802215,
have changed my name and shall hereafter be known as
RINKU KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY KUMAR GUPTA
[Signature (in existing old name)]

I hitherto known as PARVEEN KUMAR GOYAL alias
PARVEEN KUMAR S/o TEK CHAND, R/o Icon Heights RK
City, Moga, Punjab-142001, have changed my name and
shall hereafter be known as PARVEEN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

PARVEEN KUMAR GOYAL alias
PARVEEN KUMAR
[Signature (in existing old name)]
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I, TELAGATHOTI CHAKRAVARTHI son of
KOTESWARARAO, R/o 6-200, Jagarlamudivari Palem,
Muppavaram, Prakasam DT, Andhra Pradesh-523261, have
changed the name of my minor daughter TELAGATHOTI
SHRESTHA, aged 1 year and she shall hereafter be known
as TELAGATHOTI PRAVACHANA.

It is certified that I have complied with other legal
requirements in this connection.

TELAGATHOTI CHAKRAVARTHI

[Signature of Guardian]

I hitherto known as JYOTI GOYAL D/o MADHU SUDAN
W/o GARISH GOYAL, R/o H.No. 302-A Maharaja Ranjit
Singh Avenue, Near Chamba Peer, Jalandhar-144004, Punjab,
India, have changed my name and shall hereafter be known
as ISHA GOYAL.

It is certified that I have complied with other legal
requirements in this connection.

IYOTI GOYAL

[Signature (in existing old name)]

I, AYUSH PANSARI son of ARUN KUMAR PANSARI,
residing at 519 A, Rabindra Sarani, Near Kumartoly,
Baghbazar S.0O., Kolkata, West Bengal-700003, have changed
the name of my minor daughter AARNA PANSARI, Aged
8 Months and she shall hereafter be known as VEDA
PANSARI.

It is certified that I have complied with other legal
requirements in this connection.

AYUSH PANSARI

[Signature of Guardian]

I hitherto known as S K SAHIL MANDAL S/o SEKH
HUSSEN MONDAL, R/o H. No. 1, O Extension, Vani Vihar,
Uttam Nagar, Delhi-110059, have changed my name and
shall hereafter be known as SEKH SAHIL MONDAL.

It is certified that I have complied with other legal
requirements in this connection.

S K SAHIL MANDAL

[Signature (in existing old name)]

I hitherto known as BROWNI JAIN alias MINAL SINGHVI
daughter of MAHAVEER JAIN wife of ABHAY KUMAR
SINGHVI, employed as Office Subordinate, Endowments
Department, Government of Telangana, O/o Deputy
Commissioner of Endowments Department, Bogulakunta,
Tilak Road, Hyderabad, Residing at 721, Sadar Bazar, near
Government Jr. College, Bolarum, Tirumalagiri, Hyderabad,
Telangana-500011, have changed my name and shall hereafter
be known as MINAL SINGHVI. I have changed only my
name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

BROWNI JAIN alias MINAL SINGHVI

[Signature (in existing old name)]

I hitherto known as HARSHIL VINOD SHAH S/o VINOD
SHAH, residing at B-1103 Brentwood Adi Shankaracharya
Marg Hiranandani Gardens Powai Powai Lit Powai Lit
Mumbai, Maharashtra-400076, have changed my name and
shall hereafter be known as HARSHIIL ADANI.

It is certified that I have complied with other legal
requirements in this connection.

HARSHIL VINOD SHAH
[Signature (in existing old name)]

I hitherto known as MISHU Daughter of NALIN KUMAR,
residing at Rajiv Nagar, Road No. 1, Phulwari, P.O.- Keshari
Nagar, District Patna, Bihar-800024, have changed my name
and shall hereafter be known as AYUSHI BHARTI.

It is certified that I have complied with other legal
requirements in this connection.

MISHU
[Signature (in existing old name)]

I hitherto known as NARINDER KAUR DHILLON
W/o JAGWINDER SINGH, residing at Village Dubli, Tehsil
Patti, District Tarn Taran, Punjab-143416, India, have
changed my name and shall hereafter be known as
NARINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

NARINDER KAUR DHILLON
[Signature (in existing old name)]

I hitherto known as PRAPULLA H alias PRAPULLA
HEMACHANDRA alias PRAPULLA S D/o SHIVARAM
MAYANNA W/o HEMACHANDRA, residing at 298,
66th Cross Near Bhasyam Circle 5th Block Rajajinagar
Bangalore North Rajajinagar Bangalore North Bangalore,
Karnataka-560010, have changed my name and shall hereafter
be known as PRAPULLA HEMACHANDRA.

It is certified that I have complied with other legal
requirements in this connection.

PRAPULLA H alias PRAPULLA

HEMACHANDRA alias PRAPULLA S
[Signature (in existing old name)]

I hitherto known as SWARNJEET KAUR BRAR
W/o HARDEEP SINGH, R/o Village Kabbar Wachha, PO.
Mudki, Tehsil & District Ferozepur, Punjab-142060, have
changed my name and shall hereafter be known as
SWARNJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SWARNIJEET KAUR BRAR
[Signature (in existing old name)]
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I hitherto known as ANMOL S/o MAXWELL MASSEY,
residing at N-19/C-2 Dilshad Garden, Distt. East Delhi, Delhi-
110095, have changed my name and shall hereafter be known
as ANMOL MAXWELL.

It is certified that I have complied with other legal
requirements in this connection.

ANMOL
[Signature (in existing old name)]

I hitherto known as CHANDRA MOHAN K
S/o KORUKUTTY KANDENGALATH, R/o 29, Third Floor,
Sarai Jullena, New Friends Colony, New Delhi-110025, have
changed my name and shall hereafter be known as RAJEEV
MOHAN KANDENGALAM.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRA MOHAN K
[Signature (in existing old name)]

I hitherto known as JAGTAR SINGH S/o GULZARA
SINGH, residing at Raaza Patti, Lopon, Moga, District Moga,
Punjab-142037, India, have changed my name and shall
hereafter be known as AVTAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JAGTAR SINGH
[Signature (in existing old name)]

I hitherto known as INDRA RANI W/o HIRA LAL,
residing at Village Dubli, Tehsil Patti, District Tarn Taran,
Punjab-143416, India, have changed my name and shall
hereafter be known as NAVDEEP RANI.

It is certified that I have complied with other legal
requirements in this connection.

INDRA RANI
[Signature (in existing old name)]

I hitherto known as KRISHNA Wife of SOM DUTT
SHARMA, residing at Haryal, Pathankot, Punjab-145001,
have changed my name and shall hereafterbe known as
NEELAM RANIL

It is certified that I have complied with other legal
requirements in this connection.

KRISHNA
[Signature (in existing old name)]

I hitherto known as HARENDRA SAH S/o DHANRAJ
SAH, R/o Khajuriya, P.O. Khajuriya, P.S.- Muffasil, Distt.
Bhojpur, Bihar- 802156, have changed my name and shall
hereafter be known as AMAN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

HARENDRA SAH
[Signature (in existing old name)]

I hitherto known as DROPADI DEVI alias NEELAM GOEL
W/o BRIJ KISHOR GOEL, residing at C-80 Vivek Vihar,
Phase 1 East Delhi, Delhi-110095, have changed my name
and shall hereafter be known as NEELAM GOEL.

It is certified that I have complied with other legal
requirements in this connection.

DROPADI DEVI alias NEELAM GOEL
[Signature (in existing old name)]

I hitherto known as DALBIR SINGH S/o MOHINDER
SINGH, residing at House No. 3-B/2, Work Center Colony,
Ward No. 11, Rajpura, District Patiala, Punjab-140401, have
changed my name and shall hereafter be known as DALBIR
SINGH DHILLON.

It is certified that I have complied with other legal
requirements in this connection.

DALBIR SINGH
[Signature (in existing old name)]

I hitherto known as KULDEEP S/o GIAN RAM,
R/o Village Sotran, PO Chak Kalal, Tehsil, Banga, District
S.B.S. Nagar, Punjab-144505, have changed my name and
shall hereafter be known as KULDEEP BHORIA.

It is certified that I have complied with other legal
requirements in this connection.

KULDEEP
[Signature (in existing old name)]

I hitherto known as MD ILIYAZ S/o MD MAQBOOL,
R/o 4-72/1, Savaran Veedi Ward 3, Wanaparthy,
Mahabubnagar, Telangana-509103, have changed my name
and shall hereafter be known as MOHAMMAD ILIYAZ.

It is certified that I have complied with other legal
requirements in this connection.

MD ILIYAZ
[Signature (in existing old name)]
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I hitherto known as KUMARI SADHANA
D/o CHANDRA KESH PRASAD SINGH W/o DIVYANANDA
KASHYAP, R/o Flat No. 0605 Tower No. B05, Gate No.1
Road Near Pocket-4 (Phi4), Kendriya Vihar Sector-P4, Kasana,
PO Kasna, Distt. Gautam Buddha Nagar, Uttar
Pradesh-201310, have changed my name and shall hereafter
be known as SADHANA SINGH KASHYAP.

It is certified that I have complied with other legal
requirements in this connection.

KUMARI SADHANA
[Signature (in existing old name)]

I hitherto known as POLY DEVI Wife of YASH PAL,
residing at Village Kuther, PO Sionty Tehsil Pathankot,
Gurdaspur, Punjab-145001, have changed my name and shall
hereafter be known as KUSUM DEVI.

It is certified that I have complied with other legal
requirements in this connection.

POLY DEVI
[Signature (in existing old name)]

I hitherto known as ARUN KUMAR S/o MANOJ
KUMAR, R/o C-124, Rama Life City Mungeli Road, Sakkri,
Sakari, Bilaspur, Chhattisgarh-495001, have changed my name
and shall hereafter be known as ARUN MATHUR.

It is certified that I have complied with other legal
requirements in this connection.

ARUN KUMAR
[Signature (in existing old name)]

I hitherto known as SHOBANA DAS ANBAT alias
SOBHANA DAS D/o SANKARAN NAIR W/o P ESWARA
DAS, residing at A-405, Serene Appartment, Idigarai,
Maniyakaranpalayam, Idigarai Road, Ashokapuram, N.GG.O.
Colony, Coimbatore, Tamil Nadu-641022, have changed my
name and shall hereafter be known as SOBHANA DAS.

It is certified that I have complied with other legal
requirements in this connection.

SHOBANA DAS ANBAT alias SOBHANA DAS
[Signature (in existing old name)]

I hitherto known as KAPIL S/o RAM AVADH YADAY,
Employed as Assistant Section Officer at Ministry Of External
Affairs, South Block, New Delhi in Central Government,
residing at 1125/24, Ram Nagar, Rohtak, Haryana-124001,
have changed my name and shall hereafter be known as
KAPILYADAV.

It is certified that I have complied with other legal
requirements in this connection.

KAPIL
[Signature (in existing old name)]

I hitherto known as AVINASH S/o0 MANOJ JAISWAL,
R/0 234, Block-M, Near Shukar, Bazar Road, Camp No. 3
Nangloi, West Delhi, Delhi-110041, have changed my name
and shall hereafter be known as AVINASH JAISWAL.

It is certified that I have complied with other legal
requirements in this connection.

AVINASH
[Signature (in existing old name)]

I hitherto known as SANTOSH KUMARI W/o DHARM
CHAND BANGARH, R/o Road No. 3, National Avenue,
Dakoha Road, District Jalandhar, Punjab-144023, have
changed my name and shall hereafter be known as
SANTOSH KUMARI BANGARH.

It is certified that I have complied with other legal
requirements in this connection.

SANTOSH KUMARI
[Signature (in existing old name)]

I hitherto known as RAJAN DEEP KAUR BILLING
W/o RAMANDEEP DUGGAL, R/o Kot Bhai, Tehsil
Gidderbaha, Distt. Sri Muktsar Sahib, Punjab, Pin Code-
152101, have changed my name and shall hereafter be known
as RAJANDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RAJAN DEEP KAUR BILLING
[Signature (in existing old name)]

I, HEMLATA DABAS W/o SUSHANT DABAS, residing
at House No. 40, Housing Board Colony, Near Patel Nagar,
Gurgaon, Haryana-122001, have changed the name of my
minor daughter MEET DABAS aged about 15 years and she
shall be hereafter known as MEET DABASS.

It is certified that I have complied with other legal
requirements in this connection.

HEMLATA DABAS
[Signature of Guardian]

I hitherto known as KULWINDER KAUR D/o RESHAM
SINGH, R/o Gurusar, Tehsil Gidderbaha, Distt. Sri Muktsar
Sahib, Punjab-152112, have changed my name and shall
hereafter be known as KULWINDER KAUR DHALIWAL.

It is certified that I have complied with other legal
requirements in this connection.

KULWINDER KAUR
[Signature (in existing old name)]
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I hitherto known as CHETNA RANI W/o PAWAN
KUMAR, R/o Guru Amardas Avenue, Ward No. 4, Tarn
Taran, Tehsil & Distt. Tarn Taran, Punjab, have changed my
name and shall hereafter be known as SIMPLE SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

CHETNA RANI
[Signature (in existing old name)]

I hitherto known as SRISHTI D/o BHUPINDER KOHLI,
R/o H. No.1099, Urban Estate, PO Kapurthala, Distt.
Kapurthala-144601, Punjab, have changed my name and
shall hereafter be known as SRISHTI KOHLI.

It is certified that I have complied with other legal
requirements in this connection.

SRISHTI
[Signature (in existing old name)]

I, SURATH PUJYA PAVAN KUMAR S/o SURATH
NANDA GOPAL, R/o Flat No. B-606, Rainbow Vistas Apts,
Phase-1, Green Hills Rd, Moosapet, Hyderabad,
Telangana-500018, have changed the name of my minor
daughter SURATH SRINIKA aged 04 years and she shall
hereafter be known as SURATH SRINIKA NAGA SAI

It is certified that I have complied with other legal
requirements in this connection.

SURATH PUJYA PAVAN KUMAR
[Signature of Guardian]

I, SUMAN RAWAT W/o KARAM RAJ, R/o G-68, JCT
Thapar Colony, Chohal, Distt. Hoshiarpur , Punjab changed
the name of my minor daughter TEJASVI RAWAT aged 6
years and she shall hereafter be known as ADITI RAWAT.

It is certified that I have complied with other legal
requirements in this connection.

SUMAN RAWAT
[Signature of Guardian]

I hitherto known as MISHA KAUR D/o SUKHVINDER
SINGH, R/o H. No. 137, Phase XI, Sector 65, Sas Nagar
Mohali Punjab-160062, have changed my name and shall
hereafterbe known as MISHA KHATTRA.

It is certified that I have complied with other legal
requirements in this connection.

MISHA KAUR
[Signature (in existing old name)]

I hitherto known as REENA WALIA W/o HARMINDER
SINGH DEOL, R/o Deol House 7, Gurdit Nagar, Hoshiarpur,
Punjab have changed my name and shall hereafter be known
as HARLEEN DEOL.

It is certified that I have complied with other legal
requirements in this connection.

REENA WALIA
[Signature (in existing old name)]

I hitherto known as REETA RANI W/o SURINDER
KUMAR, R/o Ward No. 1,Vakil Colony, Cheeka, Tehsil Guhla,
Kaithal, Haryana, have changed my name and shall hereafter
be known as KAJAL.

It is certified that I have complied with other legal
requirements in this connection.

REETA RANI
[Signature (in existing old name)]

I hitherto known as HAPPY SINGH S/o BIKKAR SINGH,
R/o Patti Khana, VPO Balloh Tehsil Maur, District Bathinda,
Punjab-148109, have changed my name and shall hereafter
be known as HARDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HAPPY SINGH
[Signature (in existing old name)]

I hitherto known as ERUPALLI NOOKARAIJU son of
ERUPALLI POLIRAJU, residing at 5-163, Kona Forest, Kotha
Peta, Vemavaram, Thondangi, Kakinada, Andhra Pradesh-
533401, have changed my name and shall hereafter be known
as RAJESH ERUPALLI.

It is certified that I have complied with other legal
requirements in this connection.

ERUPALLI NOOKARAJU
[Signature (in existing old name)]

I, JEETHENDRA VAISHNAV son of JAGADISH
PRASAD, residing at 57 2nd Stage 10th Main, Binny Layout
Vijaynagar, Vijayanagar, Bengaluru, Karnataka-560040, have
changed the name of my minor daughter ISHIKA VAISHNAV
alias AADITI VAISHNAV aged 11 years and she shall
hereafter be known as AADITI VAISHNAV.

It is certified that I have complied with other legal
requirements in this connection.

JEETHENDRA VAISHNAV
[Signature of Guardian]
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I hitherto known as RAJESH GOUD S/o0 NARAYAN
SINGH, R/o Village Pathari P.O. Pathari, Sub Distt. Raisen
Distt., Raisen M.P., have changed my name and shall
hereafter be known as RAJESH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH GOUD
[Signature (in existing old name)]

I hitherto known as SHIVANSHU VERMA S/o Mr.
RAKESH VERMA, R/o Chintaura Chauraha, Tanda,
Ambedkar Nagar, U.P.-224190, have changed my name and
shall hereafter be known as SHIVANSH VERMA.

It is certified that I have complied with other legal
requirements in this connection.

SHIVANSHU VERMA
[Signature (in existing old name)]

I hitherto known as SURENDAR KUMAR PARRIDA
alias SURINDER KUMAR S/o MEGH RAJ PASRICHA,
residing at House No. 3/404, Subhash Colony, Railway Road,
Karnal (Rural) (Part) (1), Karnal, Haryana-132001, have
changed my name and shall hereafter be known as
SURINDER KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SURENDAR KUMAR PARRIDA alias SURINDER
KUMAR
[Signature (in existing old name)]

I hitherto known as MANJOT SINGH S/o HARJIT SINGH,
R/0 VPO Mona Kalan, Distt. Hoshiarpur-146112, Punjab,
have changed my name and shall hereafter be known as
MANIJOT SINGH THIARA.

It is certified that I have complied with other legal
requirements in this connection.

MANIJOT SINGH
[Signature (in existing old name)]

I hitherto known as MANINDER SINGH PALTA
S/0 RANJIT SINGH, R/o Village Wadda Ghar Tehsil Bagha
Purana District Moga, Punjab-142038, have changed my
name and hereafter shall be known as MANINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MANINDER SINGH PALTA
[Signature (in existing old name)]

I hitherto known as BIRUJ DEY son of GAURANGA
DEY, residing at Chechapukhuri, VTC. Moran Changmai,
PO. Moranhat, Sub District Mahmora, District Sibsagar, State
Assam-785670, have changed my name and shall hereafter
be known as ATTHARV DEY.

It is certified that I have complied with other legal
requirements in this connection.

BIRUJ DEY
[Signature (in existing old name)]

I hitherto known as SUNKARI THIRUPATHI
S/o SUNKARI CHANDRAIAH, R/o H. No. 1-37, Nandagiri
Aithpalli, Karimnagar, Telangana Pin Code-505531, have
changed my name and shall hereafter be known as SUNKARI
VINAY.

It is certified that I have complied with other legal
requirements in this connection.

SUNKARI THIRUPATHI
[Signature (in existing old name)]

I hitherto known as GEETA SETIA W/o DALIP KUMAR
SETIA, R/o H.No. 1, ST No. 1, Back Side DAV College,
Subhash Nagar, Abohar, Tehsil Abohar, Distt Fazilka, Punjab,
have changed my name and shall hereafter be known as
SUDESH RANL

It is certified that I have complied with other legal
requirements in this connection.

GEETA SETIA
[Signature (in existing old name)]

I hitherto known as BIKRAMIJIT SINGH S/o SHINGARA
SINGHA, R/o 165, Gali No. 2, New Green Field, Majitha
Road, Distt. Amritsar, Punjab, have changed my name and
shall hereafter be known as VIKRAMIJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BIKRAMIIT SINGH
[Signature (in existing old name)]

I hitherto known as SANJIV SHARMA S/o KULDEEP
RAJ SHARMA, R/o H.No. B-8/157, Dara Salam, Mohalla
Prem Nagar, Batala, Distt Gurdaspur, Punjab, have changed
my name and shall hereafter be known as SANJEEV
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

SANIIV SHARMA
[Signature (in existing old name)]
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I hitherto known as SOMA W/o KULWINDER,
R/o Indera Colony, Talwan Road, Village Nangal, Tehsil
Phillaur, Distt. Jalandhar, Punjab, have changed my name
and shall hereafter be known as SOMA RANI.

It is certified that I have complied with other legal
requirements in this connection.

SOMA
[Signature (in existing old name)]

I hitherto known as MEENU SHARMA W/o VIKAS
SHARMA and D/o PAWAN KUMAR R/o House No. 75-
76, New Janakpuri, Near Chopra Property Dealer, PO Neta Ji
Nagar, Ludhiana, have changed my name and shall hereafter
be known as NIDHI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

MEENU SHARMA
[Signature (in existing old name)]

I hitherto known as ANIL GUPTA S/o0 RAM NARESH
AGGARWAL, R/o H.No.-288-2/33, Anand Bhawan, Gali
No.-2, Atam Parkash Hospital, Compani Bagh, Rewari,
Haryana-123401, have changed my name and shall hereafter
be known as ANIL AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

ANIL GUPTA
[Signature (in existing old name)]

1 hitherto known as CHANDER SINGH son of Late
CHAIT SINGH BARTWAL, employed as “Assistant”
(Employee 1. Card L-285) in Office of the Forest Research
Institute Dehradun, Uttarakhand, residing at Type-111/102,
Kanwali Garden F.R.I. Colony, Chakrata Road, Ballupur,
Dehradun, Uttarakhand, Pin No. 248001, have changed my
name and shall hereafter be known as CHANDRA SINGH
BARTWAL.

It is certified that I have complied with other legal
requirements in this connection.

CHANDER SINGH
[Signature (in existing old name)]

I hitherto known as VIJAY KUMAR SAHU S/o SARJU
PRASAD, R/o0 MQ 168 Urja Nagar District Korba (C.G.),
have changed my name and shall hereafter be known as
VIJAY KUMAR RATHORE.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY KUMAR SAHU
[Signature (in existing old name)]

I, GAURRANG CHHAOCHHARIA S/o Late SURYA
PRAKASH CHHAOCHHARIA, R/o 6/C Short Street,
1st Floor, Ps Park Street, Kolkata-700016, have changed the
name of my minor daughter AASHI CHAOCHARIA, aged
08 years, and she shall hereafter be known as DEVIKAH
CHHAOCHHARIA.

It is certified that I have complied with other legal
requirements in this connection.

GAURRANG CHHAOCHHARIA
[Signature of Guardian]

I hitherto known as ENKEPALLY YOGITHA alias
JULAKANTI YOGITHA D/o ENKEPALLY NARSIMULU,
R/o H.No. 3-79 Kandi Mandal Indrakaran Sangareddy
Telangana-502329, have changed my name and shall hereafter
be known as ENKEPALLY YOGITHA .

It is certified that I have complied with other legal
requirements in this connection.

ENKEPALLY YOGITHA alias JULAKANTI YOGITHA
[Signature (in existing old name)]

I hitherto known as DILIP KUMAR son of ASHOK
KUMAR SHARMA, a combatant member of Indian Air
Force and presently posted of Air Force Station Mathura
(Ministry of Defence), residing at 380, Shri Radha Golf
Parikrama Marg, Goverdhan, District - Mathura, State - UP,
Pin-281502, have changed my name and shall hereafter be
known as DILIP SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

DILIP KUMAR
[Signature (in existing old name)]

I hitherto known as SIMRANJEET KAUR W/o BALBIR
LAL, R/o Village Badhiya, P.O. Terkiana, Tehsil Dasuya,
Distt. Hoshiarpur-144205, Punjab, have changed my name
and shall hereafter be known as SIMRANIJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SIMRANJEET KAUR
[Signature (in existing old name)]

I hitherto known as VIVEK KUMAR KHURANA
S/o VISHESHAR NATH KHURANA, R/o 46, Gali No. 1,
Gurudwara Wali, Hussainpura West, Distt Amritsar, Punjab,
have changed my name and shall hereafter be known as
VIVEK KHURANA.

It is certified that I have complied with other legal
requirements in this connection.

VIVEK KUMAR KHURANA
[Signature (in existing old name)]
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I hitherto known as JITENDER KOHLI S/o S L KOHLI,
R/o Flat No. B 1004, Tower B, Stellar Jeevan Plot No.
GH-03, Sector-1, Greater Noida West, Bishrakh, Gautam
Buddha Nagar, Uttar Pradesh-201306, have changed my name
and shall hereafter be known as JITENDRAA KOHLI.

It is certified that I have complied with other legal
requirements in this connection.

JITENDER KOHLI
[Signature (in existing old name)]

I hitherto known as VINOD KUMAR S/o0 HANS RAJ
SHARMA, employed as Deputy Commandant in Border
Security Force, residing Ward No. 8 House No. 733, Near
JCDAV College, Arjun Colony, Dasuya, Hoshiarpur, Punjab,
-144205, have changed my name and shall hereafter be
known as VINOD KUMAR BHARDWALJ.

It is certified that I have complied with other legal
requirements in this connection.

VINOD KUMAR
[Signature (in existing old name)]

I, AKWINDER KAUR W/o GURWINDER SINGH,
R/o0 Mukerian, Khanpur, Khanpur, Latifpur, Hoshiarpur,
Punjab-144211, have change the name of my minor son
HARMANDEEP SINGH PELIA aged 13 years and he shall
hereafter be known as HARMANDEEP SINGH for all future
purposes.

It is certified that I have complied with other legal
requirements in this connection.

AKWINDER KAUR
[Signature of Guardian]

I hitherto known as TASNEEM W/o MUSTAFA HUSAIN,
R/o 2, Bohra Colony, Neemuch, PO Neemuch, Distt.
Neemuch, Madhya Pradesh-458441, have changed my name
and shall hereafter be known as TASNEEM HUSAIN.

It is certified that I have complied with other legal
requirements in this connection.

TASNEEM
[Signature (in existing old name)]

I hitherto known as BIKAS CHANDRA MALLIK
S/o GOSTHA BIHARI MALLIK, employed as Principal Chief
Engineer (Emp. ID No. Y241540034356) with Central Electricity
Authority, Ministry of Power at Sewa Bhawan, Sector-1,
R.K. Puram New Delhi, R/o M-51, Niuvedita Kunj, Sector-10,
R.K. Puram, New Delhi, have changed my name and shall
hereafter be known as BIKASH CHANDRA MALLICK.

It is certified that I have complied with other legal
requirements in this connection.

BIKAS CHANDRA MALLIK
[Signature (in existing old name)]

I hitherto known as NISHANT SINGHAL S/o ARVIND
KUMAR SINGHAL, R/o MI-205 (Tower 24), Gulmohur
Garden, Raj Nagar Extension, Ghaziabad, Uttar Pradesh-
201017, have changed my name and shall hereafter be known
as NISHANT SINGHAAL.

It is certified that I have complied with other legal
requirements in this connection.

NISHANT SINGHAL
[Signature (in existing old name)]

I hitherto known as BHAHU JADHAYV son of VIKAS,
resident of: AT/Post: Yadur. Taluka: Chikodi, District:
Belagavi, State: Karnataka, Pin Code: 591213, have changed
my name and shall hereafter be known as BHAUSAHEB
VIKAS JADHAV.

It is certified that I have complied with other legal
requirements in this connection.

BHAHU JADHAV
[Signature (in existing old name)]

I hitherto known as GURREET KAUR D/o DALBIR
SINGH and wife of RAVINDER KUMAR, residing at VPO.
Saidowal Kalan, Tehsil & Distt. Gurdaspur, Punjab-143530,
have changed my name and shall hereafter be known as
GURPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

GURREET KAUR
[Signature (in existing old name)]

I hitherto known as HONEY S/o SODI LAL, residing at
Vill. Khojewala, P.O. Khaira Majha, Distt. Kapurthala-144601
Punjab, India, have changed my name and shall hereafter be
known as HONEY SHEEMAR.

It is certified that I have complied with other legal
requirements in this connection.

HONEY
[Signature (in existing old name)]

I hitherto known as SULEKHA PRAKASAN alias
SULAIKHA POOKKATTU PURAYIL alias SULAIKAA
POOKATTU PURAYIL D/o KUNHIKOYA POOKKATTU
PURAYIL, W/o PRAKASAN T.P. R/o Flat No. 1124, Oak
Block-1, Sobha Forest View, Off kanakapura Road, 100Ft,
Vajarahalli Road, Bangalore 560062, have changed my name
and shall hereafter be known as SULEKHA PRAKASAN.

It is certified that I have complied with other legal
requirements in this connection.

SULEKHA PRAKASAN alias SULAIKHA POOKKATTU
PURAYIL alias SULAIKAA POOKATTU PURAYIL
[Signature (in existing old name)]
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I hitherto known as GAYATRI JAYARAMAN daughter
of RAJAH IYER JAYARAMAN residing at 1016/A, 9TH
Main Road, Gokulam 3rd Stage, Mysore, Karnataka 570002,
have changed my name and shall hereafter be known as
TARA DAS.

It is certified that I have complied with other legal
requirements in this connection.

GAYATRI JAYARAMAN
[Signature (in existing old name)]

I hitherto known as KULVIR SINGH son of KULWINDER
SINGH, residing at Village Isru, Tehsil Khanna, Ludhiana,
Punjab, have changed my name and shall hereafter be known
as KULVIR SINGH BENIPAL.

It is certified that I have complied with other legal
requirements in this connection.

KULVIR SINGH
[Signature (in existing old name)]

I hitherto known as RAJ KUMAR son of ARJUN DASS,
R/o H.No. 197, Naka No. 4, Kasturi Lal Street, Sri Mukrsar
Sahib District Sri Muktsar Sahib, 152026, Punjab, have
changed my name and shall hereafter be known as RAJ
KUMAR KHANNA.

It is certified that I have complied with other legal
requirements in this connection.

RAJ KUMAR
[Signature (in existing old name)]

I hitherto known as JYOTI W/o MANDEEP SINGH
KLAIR R/o KOTLI THAN SINGH, Distt. Jalandhar, Punjab-
144101, have changed my name and shall hereafter be known
as JYOTI KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI
[Signature (in existing old name)]

I hitherto known as SUMAN alias KAMLESH RANI
W/o GURDEV LAL, residing at VPO.CHAK VENDAL,
TEHSIL NAKODAR, JALANDHAR, PUNJAB-144033, have
changed my name and shall hereafter be known as SUMAN.

It is certified that I have complied with other legal
requirements in this connection.

SUMAN alias KAMLESH RANI
[Signature (in existing old name)]

I hitherto known as TARLOK KUMAR NARULA S/o
BHAGWANT SINGH NARULA, R/o W.No. 35 St. No. 03
Parwana Nagar Moga-142001, Punjab, India, have changed
my name and shall hereafter be known as TARLOK
NARULA.

It is certified that I have complied with other legal
requirements in this connection.

TARLOK KUMAR NARULA
[Signature (in existing old name)]

I hitherto known as VISHAL SRIVASTAVA S/o PANKAJ
KUMAR SRIVASTAVA, resident of U-1, Rampur Garden
Bareilly-243001, have changed my name and shall hereafter
be known as VISAL SRIVASTAVA.

It is certified that I have complied with other legal
requirements in this connection.

VISHAL SRIVASTAVA
[Signature (in existing old name)]

I hitherto known as PARMJEET SINGH S/o JOGINDER
SINGH, residing at Maan Patti, Khetla, Tehsil Sunam,
District Sangrur, Punjab-148035, India, have changed my
name and shall hereafter be known as PARAMIEET
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PARMIEET SINGH
[Signature (in existing old name)]

I hitherto known as IQBAL SINGH GILL S/o SUKHA
SINGH, R/o VPO Malia, Tehsil and Distt. Tarn-Taran, Punjab,
have changed my name and shall hereafter be known as
IQBAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

IQBAL SINGH GILL
[Signature (in existing old name)]

I hitherto known as RAJENDRA PRASAD S/o Shri.
NARAYAN DUTT, R/o Shambhavi Niwas, Vidya Vihar,
Phase-3, Kargi Road, Dehradun, have changed my name
and shall hereafter be known as RAJENDRA PRASAD
SEMWAL.

It is certified that I have complied with other legal
requirements in this connection.

RAJENDRA PRASAD
[Signature (in existing old name)]
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I hitherto known as MAHINDER SINGH S/o KABUL
SINGH, residing at House No. 8696, Street No. 19, Kot
Mangal Singh, Millerganj, Ludhiana, District Ludhiana,
Punjab-141003, India, have changed my name and shall
hereafter be known as MOHINDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MAHINDER SINGH
[Signature (in existing old name)]

I hitherto known as VARUNI W/o RAJAN JAIDKA,
R/0 B-22/44A, Harnam Nagar, Kapurthala, Punjab-144601,
have changed my name and shall hereafter be known as
SHAKSHI JAIDKA.

It is certified that I have complied with other legal
requirements in this connection.

VARUNI
[Signature (in existing old name)]

I hitherto known as GUNDUPOGULA DUBBANNA S/o
G. RAMANNA employed as Ward Welfare & Development
Secretary at Adoni Municipality, Kurnool in Govt. of Andhra
Pradesh, residing at 1-88, Chilakaladona, Mantralayam,
Kurnool (A.P.) - 518345, have changed my name and shall
hereafter be known as GUNDUPOGULA KELVIN. I have
changed my name only not my religion.

It is certified that I have complied with other legal
requirements in this connection.

GUNDUPOGULA DUBBANNA
[Signature (in existing old name)]

I hitherto known as HARDEEP SINGH SADHAR GILL
S/o SUKHDARSHAN SINGH, R/o VPO. Varhe, Tehsil
Dharamkot, District Moga, Punjab, India, have changed my
name and shall hereafter be known as HARDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HARDEEP SINGH SADHAR GILL
[Signature (in existing old name)]

I, DEEPAK KUMAR son of VINDESHWAR PRASAD
SINGH, residing at Akhatwara, Bhataura, Samastipur, Bihar-
848117, have changed the name of my minor son SATYAM
KUMAR SINGH, aged 14 years and he shall hereafter be
known as AMRIT RAJ.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR
[Signature of Guardian]

I hitherto known as PARMINDER JIT KAUR KANDA
wife of KEWAL SINGH, resident of Street No. 2, Namdev
Nagar, Sri Muktsar Sahib District Sri Muktsar Sahib-152026,
Punjab, have changed my name and shall hereafter be known
as PARMINDERJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PARMINDER JIT KAUR KANDA
[Signature (in existing old name)]

I hitherto known as MANPREET S/o Sh. KEWAL
KRISHAN, residing at VPO Pankhu, Tehil Mukerian, Distt.
Hoshiarpur, Punjab, have changed my name and shall
hereafter be known as MANPREET VIRDI.

It is certified that I have complied with other legal
requirements in this connection.

MANPREET
[Signature (in existing old name)]

I hitherto known as SATAPPA PARAMAGOND son of
MUTTAPPA, residing at #22, Algur Village, Jamkhandi
Taluk, Bagalkot District, Karnataka-587301, have changed
my name and shall hereafter be known as SATISH
PARAMAGOND.

It is certified that I have complied with other legal
requirements in this connection.

SATAPPA PARAMAGOND
[Signature (in existing old name)]

I, VENKATA SUMAN KUMAR M Son of M V SUBBA
RAO, residing at 23061, 6th Floor, Building 2, Tower 3,
Prestige Falcon City, Konanakunte Cross, Bangalore-560062,
have changed the name of my minor son VENKATA
LAKSHMAN SUDHANVA M aged 13 and he shall hereafter
be known as LAKSHMAN SUDHANVA M.

It is certified that I have complied with other legal
requirements in this connection.

VENKATA SUMAN KUMAR M
[Signature of Guardian]

I hitherto known as GOSAI PURIBEN D/o
BALDEVBHARTHI and W/o MAHESHPURI, R/o A-5,
Nilkanth Park Society, Sama Savli
Road, Vadodara-390002, have changed my name and shall
hereafter be known as GOSAI PURVIBEN MAHESHPURI.

It is certified that I have complied with other legal
requirements in this connection.

GOSAI PURIBEN
[Signature (in existing old name)]
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I hitherto known as AMRIT KAUR W/o KIRPAL SINGH,
R/o V.PO. Lalton Khurd, Distt. Ludhiana , Punjab-142022,
India, have changed my name and shall hereafter be known
as AMRITPAL KAUR.

It is certified that I have complied with other legal
requirements in this connection.

AMRIT KAUR
[Signature (in existing old name)]

I, HANS RAJ GURYAN S/o SUBH RAM, R/o H-31,
Pochanpur Village, Delhi 110077, have changed the name of
my minor son PRADUMAN GURYAN, aged 13 years and he
shall hereafter be known as SHAKSHM GURYAN.

It is certified that I have complied with other legal
requirements in this connection.

HANS RAJ GURYAN
[Signature of Guardian]

I, POOJA PORWAL D/o PRAKASH PORWAL and W/o
Late MANOJ KUMAR CHOUDHARY R/o A/7, Adarsh
Gandhi Gram, Nagda Jn(Ujjain dist.), MP-456335, have
changed the name of my minor son REYANSH, aged 10
years and he shall hereafter be known as REYANSH
PORWAL.

It is certified that I have complied with other legal
requirements in this connection.

POOJA PORWAL
[Signature of Guardian]

I hitherto known as SAMPATH KUMAR
BHAIRAGOWNI S/o HANUMANTH RAO
BHAIRAGOWNI R/o H:No:- 2-2-3/7/A Shivam Road,
Opposite To ATI Building Vidyanagar, Hyderabad, Telangana,
Pin Code-500044, have changed the name as B SAMPATH
REDDY.

It is certified that I have complied with other legal
requirements in this connection.

SAMPATH KUMAR BHAIRAGOWNI
[Signature (in existing old name)]

I hitherto known as DAVENDER SINGH S/o RAJBIR,
Residing at Flat No. 1302 3rd Floor Delight Square Apartment,
inside Green Park Avenue, Suchitra- Medchal 500067
Secunderabad, Telangana, have changed my name and shall
hereafter be known as DAVENDERR SINGH CHAUHAAN.

It is certified that I have complied with other legal
requirements in this connection.

DAVENDER SINGH
[Signature (in existing old name)]

I hitherto known as PRAGUNYA VIDHYADHIRAJA
daughter of VIDHYADHIRAJA residing at Flat A 105,
Hoysala Samrudhi Apartments, Talacauvery Layout,
Amruthahalli, Bengaluru, Karnataka, 560092, have changed
my name and shall hereafter be known as AYRA
VIDHYADHIRAJA.

It is certified that I have complied with other legal
requirements in this connection.

PRAGUNYA VIDHYADHIRAJA
[Signature (in existing old name)]

I, MADHUSUDHANA RAO BHOSLE son of
NARAYANA RAO BHOSLE residing at Flat No. 301,
Ramsons Premier Galaxy Apartment, Chunchaghatta Main
Road, PO Doddakallasandra, Bengaluru, Karnataka 560062,
have changed the name of my minor son ROHAN SAI, aged
8 years, and he shall hereafter be known as ROHANSAI
BHOSLE.

It is certified that I have complied with other legal
requirements in this connection.

MADHUSUDHANA RAO BHOSLE
[Signature of Guardian]

I hitherto Known as JYOTSANA ANGAD CHOWKIDAR
Wife of ANGAD CHOWKIDAR, residing at Near Durga
Mandir, Bangali Camp, Prabhat General, Chandrapur, Tah. &
Dist. Chandrapur, Maharashtra- 442401, have change my
name and shall hereafter be known as JYOTSANA ANGAD
ROY.

It is certified that I have complied with other legal
requirements in this connection.

JYOTSANA ANGAD CHOWKIDAR
[Signature (in existing old name)]

I hitherto known as SRIRAJKUMAR RAMALINGA
REDDY son of RAMALINGA REDDY residing at #455/7,
15th  Cross Lakkasandra Bangalore South,
Adugodi, Bangalore, Karnataka 560030, have changed my
name and shall hereafter be known as KIN SHREERAIJ
REDDY.

It is certified that I have complied with other legal
requirements in this connection.

SRIRAJKUMAR RAMALINGA REDDY
[Signature (in existing old name)]
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I hitherto known as INDRA KOUL alias INDU NAGRI
W/o SANJAY KUMAR NAGRI R/0 4059B, 1st Floor (Back),
Gate No. 15, Mall Road, Green Field Colony, Faridabad NIT,
Haryana- 121001, have changed my name and shall hereafter
be known as INDRA KOUL.

It is certified that I have complied with other legal
requirements in this connection.

INDRA KOUL alias INDU NAGRI
[Signature (in existing old name)]

I hitherto Known as CHUNNA KUMAR RAJAK son of
RAMESH RAJAK, residing at Loknathpara, P.O. & P.S.
Dalkhola, Distt. Uttar Dinajpur PIN-733201, West Bengal,
have changed my name and shall hereafter be known as
AALOK RAJAK.

It is certified that I have complied with other legal
requirements in this connection.

CHUNNA KUMAR RAJAK
[Signature (in existing old name)]

I hitherto known as DEBASHIS ADHIKARI S/o
FANIBHUSHAN ADHIKARI, residing at Chongerkhata,
Bairagirhat, VTC: Jamaldaha, PO: Jamaldah, Sub District:
Mekliganj, District: Cooch Behar, State: West Bengal, PIN
Code: 735303, have changed my name and shall hereafter be
known as DEBASHISH ADHIKARY.

It is certified that I have complied with other legal
requirements in this connection.

DEBASHIS ADHIKARI
[Signature (in existing old name)]

I, VIJAYA KRISHNA ROUTHU S/o ROUTHU
MALLIKHARJUNARAO, R/o. 18-9-9A, Flat No. ~ S-5, Devi
Castle, Main Road, Kadareswarapeta, Vijayawada Urban,
N.T.R. District, Andhra Pradesh-520003, have changed the
name of my minor daughter VINEELA ROUTHU, aged 14
years, and she shall hereafter be known as SHREYA VINEELA
ROUTHU.

It is certified that I have complied with other legal
requirements in this connection.

VIJAYA KRISHNA ROUTHU,
[Signature of Guardian]

I hitherto known as JATINDER SINGH Son of DAVINDER
SINGH Residing at J-18 Opp SBI Officers Flats, Rajouri
Garden, Delhi-110027, have changed my name and shall
hereafter be known as JATINDER SINGH MARWAH.

It is certified that I have complied with other legal
requirements in this connection.

JATINDER SINGH
[Signature (in existing old name)]

I, hitherto known A. RADHIKA MALHOTRA Alias
BHAWNA W/o PARDEEP KUMAR D/o PAWAN
MALHOTRA R/o House No. 15A, Friends Colony, Batala,
Tehsil Batala, Distt Gurdaspur, Punjab, 143505, have changed
my name and shall hereafter be known as BHAWNA.

It is certified that I have complied with other legal
requirements in this connection.

A RADHIKA MALHOTRA Alias BHAWNA
[Signature (in existing old name)]

I, AKSHATA MONIESH JAIN W/o MONIESH SAJJAN
RAIJ R/o 189-1, Hare Krishna Road, Sankar Nagar, Salem,
Tamil Nadu- 636007, have changed the name of my minor
daughter ARIHAA MONIESH JAIN, aged 04 years and he
shall hereafter be known as ARTHAA JAIN.

It is certified that I have complied with other legal
requirements in this connection.

AKSHATA MONIESH JAIN
[Signature of Guardian]

I hitherto known as CHUMMAN LAL son of KHOM
LAL employed as Fitter in Ordnance Factory, Ambajhari,
Nagpur presently residing at Qtr. No. 5/79/7, Ordnance
Factory Estate, Ambajhari, Nagpur - 440021, have changed
my name and shall hereafter be known as CHUMMAN LAL
SAHU.

It is certified that I have complied with other legal
requirements in this connection.

CHUMMAN LAL
[Signature (in existing old name)]

I, hitherto known as MUNNI DEVI JHA Alias MUNNI
KUMARI D/o AJABLAL JHA W/o AMRENDRA KUMAR
JHA R/o RZ/11, Main Road, Indra Park, South West Delhi,
Delhi-110045, have changed my name and shall hereafter be
known as SUDHA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

MUNNI DEVI JHA Alias MUNNI KUMARI
[Signature (in existing old name)]

I hitherto known as KIRAN BALA D/o BALDEV RAJ
VERMA and W/o PARDEEP KUMAR NISCHAL R/o H.No.
71/2, Tagore Nagar, PO. Basti Guzan, Jalandhar, Punjab -
144002, have changed my name and shall hereafter be known
as JYOTI NISCHAL.

It is certified that I have complied with other legal
requirements in this connection.

KIRAN BALA
[Signature (in existing old name)]
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I hitherto known as TINKU AALAM S/o MOHAMMAD
HAIDAR ALI R/o Vill + PO - Parsagarh Bazar, PS- Ekma,
Dist. - Saran, Bihar - 841220, have changed my name and
shall hereafter be known as MD SALMAN.

It is certified that I have complied with other legal
requirements in this connection.

TINKU AALAM
[Signature (in existing old name)]

I hitherto known as RASHMI KUMARI W/o Dr. ASHOK
KUMAR, Resident of village Tilsiwa, Thana & Tahsil,
Surajpur, Distt. Surajpur (C.G.), have changed my and shall
hereafter be known as DR. RASHMI KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RASHMI KUMARI
[Signature (in existing old name)]

I hitherto known as ARSHDEEP SINGH LUBANA S/o
Shri SHARNIJIT SINGH, resident of H.No0.203/8, Jail Road,
Scheme No.5, Improvement Trust Colony, Gurdaspur Tehsil
and District Gurdaspur-143521, Punjab, India, have changed
my name and shall hereafter be known as ARSHDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

ARSHDEEP SINGH LUBANA
[Signature (in existing old name)]

I hitherto known as VRAJ PATEL S/o ASHOKBHAI PATEL
R/0 10 Ishwarpark Society VIP Road Karelibaug, Vadodara,
have changed my name and shall hereafther be known as
VRRAJ PATEL.

It is certified that I have complied with other legal
requirements in this connection.

VRAJ PATEL
[Signature (in existing old name)]

I hitherto known as NARENDRA SINGH son of KUNDAN
SINGH, residing at P. No. D-5, Gali No. 9A, Kumawat Colony,
Jaipur, Rajasthan-302012, have changed my name and shall
hereafter be known as NARENDRA SINGH SHEKHAWAT.

It is certified that I have complied with other legal
requirements in this connection.

NARENDRA SINGH
[Signature (in existing old name)]

I hitherto known as RENOO JHA wife of ASHUTOSH
JHA, residing at LIG 1538, Awas Vikas 3, Panki Kalyanpur
Road, Kanpur Nagar -208017, U.P,, have changed my name
and shall hereafter be known as RENOO.

It is certified that I have complied with other legal
requirements in this connection.

RENOO JHA
[Signature (in existing old name)]

I hitherto known as SUKHVIR S/o Sh. RAM KUMAR
employed as Personal Assistant In The Indira Gandhi National
Open University, Regional Centre, Chandigarh residing at
House No. 1181, Near St Theresa Public School, Sector 25,
Panchkula (Haryana), have changed my name and shall
hereafter be known as SUKHVIR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUKHVIR
[Signature (in existing old name)]

I hitherto known as SAVINA S/o Sh. AMARLAL, residing
at H. No. 899, Aadarsh Nagar, Colony 24C, Uklana Mandi,
Sub Tehsil Uklana Hisar, Haryana-125113, have changed my
name and shall hereafter be known as SAVINA
DHATTARWAL.

It is certified that I have complied with other legal
requirements in this connection.

SAVINA
[Signature (in existing old name)]

I hitherto known as SWINDER BALLI D/o DEVINDER
SINGH GILL W/o NAVPREET SINGH, R/o0 135/7, Deol Nagar,
Jalandhar, Punjab, 144003, have changed my name and shall
hereafter be known as SWINDER GILL.

It is certified that I have complied with other legal
requirements in this connection.

SWINDER BALLI
[Signature (in existing old name)]

I, RANI DEVI W/o SATPAL, R/o V.P.O Bhambotar Moh
Badyal Teh Mukerian, Hoshiarpur, Punjab-144224, have
Change the name of my minor daughter TANVI aged 16
years. and she shall hereafter be known as TANVI BADYAL,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RANI DEVI
[Signature of Guardian]
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I hitherto known as SHIVNARAYAN PATEL S/o Mr.
RAMDATT PATEL, residing at Village Jukehi Tehsil Maihar
District Satna, MP 485773, have changed my name and shall
hereafter be known as OM PATEL.

It is certified that I have complied with other legal
requirements in this connection.

SHIVNARAYAN PATEL
[Signature (in existing old name)]

I hitherto known as NIDHI ARORA alias NIDHI BHATIA
D/o VIJAY ARORA and W/o SOURAV BHATIA, residing at
Village Gurah Khurd PO Madhopur Distt Pathankot Punjab,
have changed my name and shall hereafter be known as
NIDHI BHATIA.

It is certified that I have complied with other legal
requirements in this connection.

NIDHI ARORA alias NIDHI BHATIA
[Signature (in existing old name)]

I hitherto known as ROOTH D/o DALWINDER KUMAR,
R/o H. No. 306 Near P.A.P Ground Avtar Nagar Chogitti
Jalandhar, Punjab-144009, India, have changed my name
and shall hereafter be known as SUNAINA.

It is certified that I have complied with other legal
requirements in this connection.

ROOTH
[Signature (in existing old name)]

I hitherto known as LOVEPREET SINGH son of TARSEM
SINGH, resident of Gali No. 4, # 576, Adarsh Nagar, Sri
Muktsar Sahib District Sri Muktsar Sahib 152026 Punjab,
have changed my name and shall hereafter be known as
GURJEET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

LOVEPREET SINGH
[Signature (in existing old name)]

I hitherto known as RANJEET KUMAR GOCHHAYAT
son of PURAN CHANDRA SINGH, residing at Nuahata,
PO Banerpal, Dist-Angul, Odisha (759128), have changed
my name and shall hereafter be known as RANJEET KUMAR
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RANJEET KUMAR GOCHHAYAT
[Signature (in existing old name)]

I hitherto known as NIJAMUDDEEN S/o NOOR
MOHAMMAD, residing at Umapur Sangrampur Amethi,
have changed my name and shall hereafter be known as
SAAD SHEIKH.

It is certified that I have complied with other legal
requirements in this connection.

NIJAMUDDEEN
[Signature (in existing old name)]

I hitherto known as ASHA RANI alias ASHA KOTHARI
daughter of INDER DUTT GODIYAL wife of SUBHASH
CHANDRA, residing at 2302 (K), First Floor, Pocket-2302,
Near Usha Stud Gate No-8, Sector-23, Gurgaon-122017,
Haryana, have changed my name and shall hereafter be
known as ASHA RANI.

It is certified that I have complied with other legal
requirements in this connection.

ASHA RANI alias ASHA KOTHARI
[Signature (in existing old name)]

I hitherto known as GURMEET SINGH DHALIWAL
S/o MANDER SINGH, R/o VPO. Malleana, Tehsil & Distt.
Moga, Punjab, have changed my name and shall hereafter
be known as GURMEET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURMEET SINGH DHALIWAL
[Signature (in existing old name)]

I, TEJINDER SINGH S/o BALBIR SINGH, resident of 979 F,
St No 5, Guru Amardass Nagar, Ludhiana, have changed the
name of my minor daughter namely MANNAT DHALIWAL
aged 14 years and she shall hereafter be known as MANNAT.

It is certified that I have complied with other legal
requirements in this connection.

TEJINDER SINGH
[Signature of Guardian]

I hitherto known as MANGALI D/o SUBHASH
W/o HEMANT SAHU, residing at 449, Balda Colony, NAI
patti, Indore-452002, have change my name and shall
hereafter be known as POOJA SAHU.

It is certified that I have complied with other legal
requirements in this connection.

MANGALI
[Signature (in existing old name)]
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I, SATKAM DIVYA S/o SHASHI BHUSHAN KUMAR,
resident of Flat No. 1301, D-1, The Legend, Sector-57,
Gurgaon, Haryana - 122001, have changed the name of my
minor daughter ADWITA ARYA aged 13 years and she shall
hereafter be known as ADWITA AARYA.

It is certified that I have complied with other legal
requirements in this connection.

SATKAM DIVYA
[Signature of Guardian]

I, SATKAM DIVYA S/o SHASHI BHUSHAN KUMAR
resident of Flat No. 1301, D-1, The Legend, Sector-57,
Gurgaon, Haryana-122001, have changed the name of my
minor daughter EVA SRISHTTI aged 10 years and she shall
hereafter be known as EVA SRISHTII.

It is certified that I have complied with other legal
requirements in this connection.

SATKAM DIVYA
[Signature of Guardian]

I hitherto known as MEGHJI VIRA BARIA son of VIRA
LACMANE, residing at House No. 259-2, Vadi Sheri,
Vanakbara, Diu, Pin Code:- 362570. (U.T. The Dadra Nagar
Haveli and Daman and Diu), have changed my name and
shall hereafter be known as MEGGI VIRA.

It is certified that I have complied with other legal
requirements in this connection.

MEGHII VIRA BARIA
[Signature (in existing old name)]

I hitherto known as BHASHKAR SRIVASTAVA son of
ARUN KUMAR SINHA, employed as Senior Section
Engineer in Electric Loco Shed, New Katni Junction, Katni
(M.P.)/West Central Railway/Indian Railway, residing at
Quarter No RB-3/MS/160/B, Railway colony, Katni (M.P.)
Pin-483501, have changed my name and shall hereafter be
known as BHASHKAR SHRIVASTAVA.

It is certified that I have complied with other legal
requirements in this connection.

BHASHKAR SRIVASTAVA
[Signature (in existing old name)]

I hitherto known as RAZIA BEGAM wife of ABDUL
GAFFAR SHEIKH, residing at, H. N. H - 178 Shastri Nagar
Extn. Behind Solanki Talkies, Bhilwra 311001, have changed
my name and shall hereafter be known as RAZIYA BEGAM
SHEIKH.

It is certified that I have complied with other legal
requirements in this connection.

RAZIA BEGAM
[Signature (in existing old name)]

I hitherto known as S. K. SWARNKAR son of Late SHRI
HARI SHANKAR SWARNKAR, employed as Senior Section
Engineer in Electric Loco Shed, New Katni Junction, Katni
(M.P.)/West Central Railway /Indian Railway, residing at
H. No. 430, Nakra Galli, Dubey colony, Katni (M.P.)
Pin-483501, have changed my name and shall hereafter be
known as SANTOSH KUMAR SWARNKAR.

It is certified that I have complied with other legal
requirements in this connection.

S. K. SWARNKAR
[Signature (in existing old name)]

I hitherto known as 159 T/Mate DIPANKAR KUMAR
son of HARISH CHANDRA, resident of 73, Krishna Kuteer,
New Mandi, Kaseru Khera, Meerut Cantt, Uttar Pradesh,
PIN-250001, employed at Headquarters Base Workshop
Group, Meerut Cantt, have changed my name and shall
hereafter be known as DEEPANKAR KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

DIPANKAR KUMAR
[Signature (in existing old name)]

I hitherto known as SURESH C KURUP alias SURESH
KUMAR C son of CHANDRA SEKHARA KURUP, residing
at Flat No-J-24/FSL-1, Dilshad Colony, Delhi-110095, have
changed my name and shall here after be known as SURESH
C KURUP.

It is certified that I have complied with other legal
requirements in this connection.

SURESH C KURUP alias SURESH KUMAR C
[Signature (in existing old name)]

I hitherto known as SOHAN SINGH S/o Shri RAMBALI
SINGH YADAYV, employed as Welfare Assistant in the office
of the Principal Accountant General (A&E)-1 MP, Gwalior,
residing Gandhi Road, New Akashwani Ke Samne, Thatipur
Gaon, Gird, Gwalior-474002, Madhya Pradesh, have changed
my name and shall hereafter be known as SOHAN SINGH
YADAV.

It is certified that I have complied with other legal
requirements in this connection.

SOHAN SINGH
[Signature (in existing old name)]

I, KIRAN SHARMA W/o DINESH KUMAR, residing at
13-B, Medical Enclave, Kunjpura Road, Karnal, Haryana-
132001, have changed the name of my daughter from CHARVI
to CHARVI SHARMA and my Daughter shall hereafter be
known as CHARVI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

KIRAN SHARMA
[Signature of Guardian]
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I hither to known as LALTA PRASAD RATUDI son of
LATE SHRI BHAGWATI PRASAD RATURI, residing at
C-13/11 Sanchar Vihar DEAL Colony Raipur Road Dehradun-
248001, have changed my name and shall hereafter be known
as LALTA PRASAD RATURI. It is certified that I have
complied all the other legal requirements in this connection.

It is certified that I have complied with other legal
requirements in this connection.

LALTA PRASAD RATUDI
[Signature (in existing old name)]

I hitherto known as SARAVIJIT KAUR D/o MUKHTIAR
SINGH and wife of JASWINDER SINGH, residing at
Vill. Nawan Naushehra, PO. Tibri, Tehsil & Distt. Gurdaspur,
Punjab, 143530, have changed my name and shall hereafter
be known as SARBJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SARAVIJIT KAUR
[Signature (in existing old name)]

I, DINESH KUMAR TALAICHA s/o Mr. RAMKISHAN
TALAICHA, residing at Flat No. 504, Block - A, MJR Clique
Hydra, Gollahalli Main Road, Phase-1, Electronic City,
Bengaluru, Karnataka, Pin-560100, have changed the name
of my minor daughter TAVISHI ROY TALAICHA aged
7 years and she shall hereafter be known as AYUSMITA
ROY TALAICHA.

It is certified that I have complied with other legal
requirements in this connection.

DINESH KUMAR TALAICHA
[Signature of Guardian]

I, MURLI MANOHAR MANJUL S/o SAKAL SINGH,
R/0-Korma, P.O.-Gagaur, P.S.-Korma, Distt.-Sheikhpura,
Bihar-811104, have changed the name of my minor son
VAISHNAYV, aged 10 years and he shall hereafter be known
as PRIYRANJAN KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

MURLI MANOHAR MANJUL
[Signature of Guardian]

I hitherto known as G.A. SAHANA alias BOGGARAPU
SAHANA D/o ACHUTHANANDA GUPTHA and
W/o BOGGARAPU VENKATESH, R/o H. No. 17/153-A-P-003,
Park Road, P.O. Nandyal Distt. Kurnool (A.P.)-518501, have
changed my name and shall hereafter be known as
G.A. SAHANA.

It is certified that I have complied with other legal
requirements in this connection.

G.A. SAHANA alias BOGGARAPU SAHANA
[Signature (in existing old name)]

I, GHANSHAM DASS son of AMAR DASS, residing at
B208, 2nd Floor, Trendsquare Precioso, Kalkere Road, Opp
Arun Ice Cream, Banjara Layout, Kalkere, PO Horamavu,
Bengaluru, Karnataka-560043, have changed the name of my
minor daughter VANI, aged 14 and she shall hereafter be
known as VANI SETHI.

It is certified that I have complied with other legal
requirements in this connection.

GHANSHAM DASS
[Signature of Guardian]

I hitherto known as PUNEET KUMAR GUPTA S/o VIJAY
KUMAR GUPTA, R/o P-133, Gali No. 9, Shankar Nagar Ext.,
Delhi-110051, have changed my name and shall hereafter be
known as PUNEET GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PUNEET KUMAR GUPTA
[Signature (in existing old name)]

I hitherto to known PUNEET WADHWA S/o VINOD
KUMAR, R/o Mini Chandigarh Colony Moga Tehsil &
District Moga, Punjab-142001, have changed my name and
shall hereafter be known as PUNEET.

It is certified that I have complied with other legal
requirements in this connection.

PUNEET WADHWA
[Signature (in existing old name)]

I hitherto known as DRONADRI SWATHI alias
YADAVALLI SWATHI D/o DRONADRI VENKATA RAO
W/o YADAVALLI VENKANNA, R/o 1-100/A, Uppargudem,
Pentapadu Mandalam, P.O. West Vipparu, Distt. West Godavari
(A.P.)-534165, have changed my name and shall hereafter be
known as DRONADRI SWATHI.

It is certified that I have complied with other legal
requirements in this connection.

DRONADRI SWATHI alias YADAVALLI SWATHI
[Signature (in existing old name)]

I hitherto known as KALPANA W/o DINESH KUMAR,
R/o Bhainsru Kalan (30), Bhasro Kalan Rohtak,
Haryana-124501, have changed my name and shall hereafter
be known as KUNTI.

It is certified that I have complied with other legal
requirements in this connection.

KALPANA
[Signature (in existing old name)]
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I hitherto known as SANGAMITRA SAHA alias
SANGHAMITRA SAHA D/o ALOKE KUMAR SAHA,
R/o Qtr No. 10/55 C, Cluster-10, IOCL, Haldia Township, P.S.
Haldia, Distt. Purba Medinipur, W.B.-721607, have changed
my name to SANGHAMITRA SAHA.

It is certified that I have complied with other legal
requirements in this connection.

SANGAMITRA SAHA alias SANGHAMITRA SAHA
[Signature (in existing old name)]

I hitherto known as GURBAKHSH KAUR W/o SATNAM
SINGH, R/o Village Pandori Musharkati, PO: Badala, Teh:
Phillaur Jalandhar, Punjab-144034, India, have changed my
name and shall hereafter be known as GURBAX KAUR.

It is certified that I have complied with other legal
requirements in this connection.

GURBAKHSH KAUR
[Signature (in existing old name)]

I, SARSVTI DEVI W/o BIR BAHADUR SINGH, residing
at 173, Jagrat Nagar, Birgaon, Ward 031, VTC: Birgaon, PO:
Birgaon, Sub District: Raipur, District: Raipur, State:
Chhattisgarh, PIN Code: 493221, have changed the name of
my minor daughter JYOTI SINGH, aged 17 years and she
shall hereafter be known as AARTI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SARSVTI DEVI
[Signature of Guardian]

I hitherto known as YOGESH alias YOGESH YADAYV son
of ISHWAR SINGH, residing at Flat No. 09, Narmada 5,
D-6, Vasant Kunj, New Delhi-110070, have changed my name
and shall hereafter be known as YOGESH YADAV.

It is certified that I have complied with other legal
requirements in this connection.

YOGESH alias YOGESH YADAV
[Signature (in existing old name)]

I hitherto known as BINAY KUMAR son of CHANCHAL
SINGH, residing at B1- 67/F2, DLF Colony, Sahibabad, PO,
Sahibabad, Distt. Ghaziabad, Uttar Pradesh-201005, have
changed my name and shall hereafter be known as VINAY
RAUTELA.

It is certified that I have complied with other legal
requirements in this connection.

BINAY KUMAR
[Signature (in existing old name)]

I hitherto known as PARVEEN alias SIMRAN D/o RAM
RATTAN W/o PARVEEN KUMAR, R/0 Near Parnami Mandir,
Saraswati Colony, Jagadhri, Distt. Yamuna Nagar-135003,
(Haryana), India, have changed my name and shall hereafter
be known as SIMRAN.

It is certified that I have complied with other legal
requirements in this connection.

PARVEEN alias SIMRAN
[Signature (in existing old name)]

I hitherto known as PRAMOTOSH TALUKDER
S/o SUBODH TALUKDER, residing at Sr. No. 176/5, Opp.
Monika Heights, Dhamalwadi, Near Shiende Hospital,
Fursuingi, Saswad road, VTC: Fursungi, PO: Phursungi,
District: Pune, State: Maharashtra, PIN Code: 412308, have
changed my name and shall hereafter be known as ANAND
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

PRAMOTOSH TALUKDER
[Signature (in existing old name)]

I, SANDEEP MAHESWARAM  son  of
NAGABHUSHANAM, R/o 748 W/p, Vinayaka Hills, Sri Sri
Homes Road, Almasguda, Badangpet, K.V. Rangareddy,
Telangana-500058, have changed the name of my minor son
SHYTHYA SHYAM, aged 5 years and he shall hereafter be
known as VAIBHAV KARTHIKEYA MAHESHWARAM.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP MAHESWARAM
[Signature of Guardian]

I hitherto known as SUNIL KUMAR MISHRA alias SUNIL
KUMAR MISRA S/o RADHEY SHAM, residing at 3107/13,
Ranjeet Nagar, Patel Nagar, New Delhi-110008, have changed
my name and shall hereafter be known as SUNIL MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

SUNIL KUMAR MISHRA alias
SUNIL KUMAR MISRA
[Signature (in existing old name)]

I hitherto known as RENU RANI D/o of SUDAM SINGH,
resident at House No. 444/23, Near Gurudwara, Near Pipe
Line Arjun Colony, Arjun Nagar, Distt. Panipat, Pin Code-
132103, have changed my name and shall hereafter be known
as AMANPREET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

RENU RANI
[Signature (in existing old name)]
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I hitherto known as PRATIBHA D/o OM PRAKASH,
R/o Village Madina Teh. Meham, Distt. Rohtak, Haryana,
Pin-124111, have changed my name and shall hereafter be
known as SUNITA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

PRATIBHA
[Signature (in existing old name)]

I hitherto known as NAAGA ESHWARA VENKATA
PRAVIN RAIDU S/o0 RAIDU RAJAGOPALA RAO, R/o 8-3-
224/3, H-107, Madhura Nagar, Ameerpet, Hyderabad, have
changed my name and shall hereafter be known as
PRADHYUMNA RAIDU.

It is certified that I have complied with other legal
requirements in this connection.

NAAGA ESHWARA VENKATA PRAVIN RAIDU
[Signature (in existing old name)]

I hitherto known as JASMINE SINGH D/o RITESH
KUMAR SINGH, Residing at C/o-Vinay Kumar Singh, 31/A,
3/A, Indrapuri, Patna-800023, have changed my name and
shall hereafter be known as RUHI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JASMINE SINGH
[Signature (in existing old name)]

I, GYAN RANJAN KUMAR son of RAMESHWAR
PRASAD, resident of House No. B-142-A, Rama Park,
Uttam Nagar, West Delhi, Delhi-110059, have changed the
name of my minor son BAIBHAYV, aged 10 years and he shall
hereafter be known as VAIBHAV RANJAN.

It is certified that I have complied with other legal
requirements in this connection.

GYAN RANJAN KUMAR
[Signature of Guardian]

I hitherto known as MEGHA Daughter of GHANSHAM
DASS, residing at B002, Ground Floor, Trendsquare Precioso,
Kalkere Road, Banjara Layout, Horamavu Post, Bengaluru,
Karnataka-560043, have changed my name and shall hereafter
be known as MEGHA SETHI.

It is certified that I have complied with other legal
requirements in this connection.

MEGHA
[Signature (in existing old name)]

I, BANDI MOHAN REDDY S/o BANDI GURAVA REDDY,
residing at 1-17, Mandapampalli Village, Dornakambala Post,
Chandragiri Mandal, Tirupati, Andhra Pradesh-517102, have
changed the name of my minor son BANDI
HARSHAVARDHAN REDDY, aged 2 years and he shall
hereafter be known as BANDI HARSHITH REDDY.

It is certified that I have complied with other legal
requirements in this connection.

BANDI MOHAN REDDY
[Signature of Guardian]

I hitherto known as SARTAJ SINGH son of
KANWARJEET SINGH, R/o Guru Angad Nagar, Street
No. 12, Sri Muktsar Sahib District Sri Muktsar Sahib-152026,
Punjab, have changed my name and shall hereafter be known
as SARTAJ SINGH BRAR.

It is certified that I have complied with other legal
requirements in this connection.

SARTAJ SINGH
[Signature (in existing old name)]

I hitherto known as YALLA CHINNIBABU son of YALLA
VENKATA REDDY, R/o 5-63, Pedapeta, Ainavilli, East
Godavari, Andhra Pradesh-533211, have changed my name
and shall hereafter be known as CHINNA PRIYANSH BABU
YALLA.

It is certified that I have complied with other legal
requirements in this connection.

YALLA CHINNIBABU
[Signature (in existing old name)]

I, UMAMAHESH MURUGAM S/o UMAPATHI
MURUGAM, R/o Plot No. 2, 3 Flat No. 301, Sairam
Residency, APHB Colony IDPL, Balanagar, K. V. Rangareddy,
Telangana-500037, have changed the name of my minor son
MURUGAM SAI VENKATA SARVESH, aged 14 years and
he shall hereafter be known as SARVESH MURUGAM.

It is certified that I have complied with other legal
requirements in this connection.

UMAMAHESH MURUGAM
[Signature of Guardian]

I hitherto known as MUTAKARATAPU CHAVALA RANI
D/o RAMARAO, R/o H.No.-1-111, B C Colony, Marepalli,
Marepalle, Krishna, Andhra Pradesh, Pin Code-521227, have
changed my name and shall hereafter be known as
MUTAKARATAPU SRAVANL.

It is certified that I have complied with other legal
requirements in this connection.

MUTAKARATAPU CHAVALA RANI
[Signature (in existing old name)]
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I hitherto known as PINKI wife of ANKIT MADAAN,
resident of H.No. 21B G.T. Road Bye Pass Kalia Colony
Jalandhar, Punjab, India-144001, have changed my name
and shall hereafter be known as PAYAL MADAAN.

It is certified that I have complied with other legal
requirements in this connection.

PINKI
[Signature (in existing old name)]

I hitherto known as RAKESH KUMAR BAWA S/o HANS
RAJ, R/o Near Gurdwara Ragi Puran Singh, Patti Budha
Takhanwadh, Moga, Punjab-142053, have changed my name
and shall hereafter be known as RAKESH KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH KUMAR BAWA
[Signature (in existing old name)]

I hitherto known as AAKANKSHA daughter of VIJAY,
residing at 383/1-A Street No.-17 East Azad Nagar,
Delhi-110051, have changed my name and shall hereafter be
known as AAKANKSHA VERMA.

It is certified that I have complied with other legal
requirements in this connection.

AAKANKSHA
[Signature (in existing old name)]

I hitherto known as VISHAL KUMAR alias RISHI
KUMAR S/o0 BHOLA RAI, R/o 15-A, Khizrabad, New
Friends Colony, South Delhi, Delhi-110025, have
changed my name and shall hereafter be known as RISHI
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

VISHAL KUMAR alias RISHI KUMAR
[Signature (in existing old name)]

I hitherto known as LOVELY D/o RAM PAL, residing at
Village Kohja, PO Kotla, Jalandhar, Punjab-144106, have
changed my name and shall hereafter be known as LOVELY
SAHANSAR.

It is certified that I have complied with other legal
requirements in this connection.

LOVELY
[Signature (in existing old name)]

I hitherto known as SONIA PURI alias SONIKA
D/o KRISHAN KUMAR SEHGAL and W/o PARMINDER
PAL PURI, Residing at H.No.1415, Ward No. 27, Charik Road,
Basti Mohan Singh, Moga, District Moga, Punjab-142001,
India, have changed my name and shall hereafter be known
as SONIKA PURI.

It is certified that I have complied with other legal
requirements in this connection.

SONIA PURI alias SONIKA
[Signature (in existing old name)]

I, hitherto known as NAWAL SHANKAR
CHANDRAMOHAN alias SHANKAR NAWAL alias
SHANKAR CHANDRAMOHAN NAWAL son of
CHANDRAMOHAN CHANDRANARAYAN
MAHESHWARI, residing at 5-D-1 R C Vyas Colony Bhilwara
PO Bhilwara Distt. Bhilwara, Rajasthan-311001, have changed
my name and shall hereafter be known as SHANKAR
CHANDRAMOHAN MAHESHWARI.

It is certified that I have complied with other legal
requirements in this connection.

NAWAL SHANKAR CHANDRAMOHAN alias
SHANKAR NAWAL alias

SHANKAR CHANDRAMOHAN NAWAL
[Signature (in existing old name)]

I hitherto known as AYUSH KUMAR S/o RAJESH
KUMAR KHETAN, residing at 4-B Durga Gardens
Apartment T N Banerjee Road Chajjubagh Patna Phulwari
Patna G P Patna, Bihar-800001, have changed my name and
shall hereafter be known as AYUSH KHETAN.

It is certified that I have complied with other legal
requirements in this connection.

AYUSH KUMAR
[Signature (in existing old name)]

I, NIMISH PRATAP SINGH S/o B LAL,
R/o H. No. 29-C, DDA MIG Flats, Sheikh Sarai Phase-1,
New Delhi-110017, have changed the name of my minor
daughter AVANI, aged 8 years and she shall hereafter be
known as AVNI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NIMISH PRATAP SINGH
[Signature of Guardian]
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I hitherto known as MUNESHWAR KUMAR YADAV
S/0 RAJADHAR YADAV, residing at House No.-222, Adarsh
Colony A, Balongi, SAS Nagar, Mohali, Punjab-140131, have
changed my name and shall hereafter be known as MUNNA
YADAV.

It is certified that I have complied with other legal
requirements in this connection.

MUNESHWAR KUMAR YADAV
[Signature (in existing old name)]

I hitherto known as SUNITA W/o JASWINDER SINGH,
R/o Ibrahimwal Taraf Gulam Nabi Khan, Kapurthala, Punjab-
144819, have changed my name and shall hereafter be known
as SUNITA KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA
[Signature (in existing old name)]

I hitherto known as ZALA YUVRAIJSINH
KALPESHKUMAR alias YUVRAJSINH KALPESHKUMAR
ZALA alias ZALA YUVRAJ SINH S/o KALPESHKUMAR
BHAGWATSINH ZALA, R/o C 12 Meghdhanush Society
Nr Pragati Nagar Piplod, Surat City, Gujarat - 395007, have
changed my name and shall hereafter be known as YUVRAJ
ZALA.

It is certified that I have complied with other legal
requirements in this connection.

ZALA YUVRAIJSINH KALPESHKUMAR alias
YUVRAJSINH KALPESHKUMAR ZALA alias ZALA
YUVRAJ SINH

[Signature (in existing old name)]

I hitherto known as KM KUSUM D/o NANKU
KUSHWAHA, R/o Gram - Jalal Pur ( Kasba ), Jalalpur,
Allahabad, Uttar Pradesh - 212402, have changed my name
and shall hereafter be known as SHALINI MAURYA.

It is certified that I have complied with other legal
requirements in this connection.

KM KUSUM
[Signature (in existing old name)]

I, AMIT ASHOKKUMAR GHASGHASE son of
ASHOKKUMAR GHASGHASE, R/0 F - 9, Greenfileld Society,
Shivtirth Nagar, Paud Road, Kothrud, Pune City, Servicemen
Colony, Pune, Maharashtra - 411038, I have changed the
name of my minor son AAREN AMIT GHASGHASE, aged
about 6 Months and he shall hereafter be known as AAREN
PRIYANKA AMIT GHASGHASE.

It is certified that I have complied with other legal
requirements in this connection.

AMIT ASHOKKUMAR GHASGHASE
[Signature of Guardian]

I hitherto known as GYANPRAKASH son of Late MAJ
RAJIV CHOWDHARY employed as Commanding Officer in
the 10MP Battalion NCC Ujjain residing at present address
Jawahar Hostel, Kothi Road, Ujjain, Pin-456010 have changed
my name and shall hereafter be known as GYANPRAKASH
CHOWDHARY.

It is certified that I have complied with other legal
requirements in this connection.

GYANPRAKASH
[Signature (in existing old name)]

I hitherto known as JAYA W/o RAMASAMY, residing at
8/2 Kannabiran Nagar Aerodrome Road Sihs Colony
Coimbatore South Coimbatore, Tamil Nadu-641014, have
changed my name and shall hereafter be known as JAYA
RAMASAMY.

It is certified that I have complied with other legal
requirements in this connection.

JAYA
[Signature (in existing old name)]

I, CHANDRASHEKAR SWAMY S/o SHIVANANAD
SWAMY, residing at M 119 Nijalingappa Colony Near Sandy
Grow School Vtc Raichur Po Raichur, District Raichur, State
Karnataka-584101, have changed the name of my minor son
NANDISH C GURUMATH alias NANDISH GURUMATH,
aged 7 years, and he shall hereafter be known as ARYAN
C GURUMATH.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRASHEKAR SWAMY
[Signature of Guardian]

I hitherto known as PRINCE CHAUHAN S/o0 ATMA
RAM CHAUHAN, residing at Rudrakshpuram Sunderwala
Dehradun Raipur (of) Chakrata Dehradun, Uttarakhand-
248008, have changed my name and shall hereafter be known
as SIDDHARTH CHAUHAN.

It is certified that I have complied with other legal
requirements in this connection.

PRINCE CHAUHAN
[Signature (in existing old name)]

I hitherto known as SUCHITHRA D/o BHASKARA M
RAI residing at Lakshmi Nikethana Ananthapura Road
Naikap Edanad Kasaragod Kerala-671321, have changed my
name and shall hereafter be known as SUCHITHRA RALI.

It is certified that I have complied with other legal
requirements in this connection.

SUCHITHRA
[Signature (in existing old name)]
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I, NAGALAPATI RAM PRASAD REDDY S/o RAMA
MOHAN REDDY, residing at Kalivelipalem Nellore Rural
Brahmadevam Nellore Andhra Pradesh-524346, have changed
the name of my minor son NAGALAPATI JAITHRA RAM
alias NAGALAPATI JAITHRA RAM REDDY alias JAITHRA
RAM REDDY NAGALAPATI, aged 15 years, and he shall
hereafter be known as N JAITHRA RAM REDDY.

It is certified that I have complied with other legal
requirements in this connection.

NAGALAPATI RAM PRASAD REDDY
[Signature of Guardian]

I hitherto known as SEEMA GUPTA alias SEEMA
DAHIYA D/o DAYANAND DAHIYA W/o AMIT KUMAR
GUPTA, residing at Flat No-JG02 Pioneer Park Golf Course
Extension Road Near Pioneer Square Sector-61, Gurgaon
VTC Gurgaon Sector 56 Po-Gurugram Sector 56 District-
Gurgaon State, Haryana-122011, have changed my name
and shall hereafter be known as SEEMA DAHIYA.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA GUPTA alias SEEMA DAHIYA
[Signature (in existing old name)]

I hitherto known as BOOPATHY alias BOOPATHY
LOGANATHAN S/o LOGANATHAN, residing at 73/66 53rd
Street 9th Sector Kalaignar Karunanidhi Nagar Chennai Tamil
Nadu-600078, have changed my name and shall hereafter be
known as BHUPATHY LOGANATHAN.

It is certified that I have complied with other legal
requirements in this connection.

BOOPATHY alias BOOPATHY LOGANATHAN
[Signature (in existing old name)]

I hitherto known as UDAY CHAUDARY alias UDAY
CHAUDHARY S/o0 SANJAY CHAUDHARY, residing at
Green Park Colony Delhi Road Rampur Maniharan Dehat
Saharanpur, Uttar Pradesh-247451, have changed my name
and shall hereafter be known as UDAY CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

UDAY CHAUDARY alias UDAY CHAUDHARY
[Signature (in existing old name)]

I hitherto known as TANAY GUPTA S/o UUJJWAL
GUPTA, residing at 8-2-589/6 Road No 8 Near Water Tank
Sriram Park Banjara Hills Hyderabad, Andhra Pradesh-500034,
have changed my name and shall hereafter be known as
TANAY GGUPTA.

It is certified that I have complied with other legal
requirements in this connection.

TANAY GUPTA
[Signature (in existing old name)]

I, NITIN SHARMA S/0 PRAMOD KUMAR SHARMA,
residing at Flat No C-006 Ground Floor Perody Classic
Apartment C Block Vijaya Bank Layout Sy No 90 Arekere
Vtc Bangalore South Po Bannerghatta Road District
Bengaluru, State Karnataka-560076, have changed the name
of my minor daughter NIVRITI BHARDWALI, aged 3 years,
and she shall hereafter be known as NIVRITI SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

NITIN SHARMA
[Signature of Guardian]

I hitherto known as DHARM CHAND S/o RAM CHAND,
R/o Road No.3, National Avenue, Dakoha Road, District
Jalandhar, Punjab-144023, have changed my name and shall
hereafterbe known as DHARM CHAND BANGARH.

It is certified that I have complied with other legal
requirements in this connection.

DHARM CHAND
[Signature (in existing old name)]

I hitherto known as ASHOK KUMAR S/o0 CHUNCHUN
PANDIT, residing at B-852, gali no-37, sadarpur colony,
sector-45, Gautam Buddha Nagar, Noida Gautam Buddha
Nagar, Uttar Pradesh, 201301, have changed my name and
shall hereafter be known as ASHOK PANDIT.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR
[Signature (in existing old name)]

I hitherto known as SITAN W/o- BIRABAHADUR,
Address- Malethi, Po- Dharmagatpur, Distt.-Ghazipur, Uttar
Pradesh- 233300, have changed my name and shall hereafter
be known as SITAMI.

It is certified that I have complied with other legal
requirements in this connection.

SITAN
[Signature (in existing old name)]

I hitherto known as RAVI KUMAR S/o BALIRAM SINGH,
permanently R/o Village Adma Rastipur, Aurangabad, Bihar-
824112, presently Address De-142, Second Floor, Tagore
Garden, Tagore Garden 5.0, West Delhi, Delhi-110027, have
changed my name and shall hereafter be known as VIKASH
KUMAR PATEL.

It is certified that I have complied with other legal
requirements in this connection.

RAVI KUMAR
[Signature (in existing old name)]
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I hitherto known as CHARANIJIT KAUR W/o HARPREET
SINGH, residing at Fatehgarh, Baraudi, S.A.S Nagar, Mohali,
Punjab-140110, India, have changed my name and shall
hereafter be known as CHARANJEET KAUR.

It is certified that I have complied with other legal
requirements in this connection.

CHARANIJIT KAUR
[Signature (in existing old name)]

I hitherto known as UMAKANT PRASAD THAKUR
S/o0 VISHWANATH SINGH, Address- Village Ratnapura Post
Gidha, Ratanpura, Muzaffarpur, Bihar- 843106, have changed
my name and shall hereafter be known as SAM NARAYAN
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

UMAKANT PRASAD THAKUR
[Signature (in existing old name)]

I hitherto known as YADAV SANDHYA DEVI
D/o SUBEDAR YADAV W/o MR. BHUPENDRA SINGH,
employed as Second in Command in the (44 Coy ASC (Sup)
Type ‘E’) residing at House No-10a/64, Vrindavan Yojna-II,
Raibarelli road, Distt.-Lucknow-226029 (Present address) has
changed my name and shall hereafter be known as SANDHYA
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

YADAV SANDHYA DEVI
[Signature (in existing old name)]

I hitherto known as CHANDRAKALA MURMU S/o
SALKHAN MURMU, R/o At-Itagada, Po-Chakradharpur,
Block-Kaptipada, District-Mayurbhanj, State-Odisha, have
changed my name and shall hereafter be known as AAGAM
MURMU.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRAKALA MURMU
[Signature (in existing old name)]

I hitherto to known SUKHDEEP SINGH GILL S/o
DARSHAN SINGH, R/o Near Sant Darbara Singh College
Patti Makki Mathra Vpo. Lopon Tehsil & District Moga,
Punjab-142037, have changed my name and shall hereafter
be known as SUKHDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SUKHDEEP SINGH GILL
[Signature (in existing old name)]

I hitherto known as NEERAJ SHARMA S/o
TARKESHWAR SHARMA, residing at House No.RZ-133,
Gali No.8, East Sagarpur, South West Delhi, Delhi-110046,
have changed my name and shall hereafter be known as
NEERALI.

It is certified that I have complied with other legal
requirements in this connection.

NEERAJ SHARMA
[Signature (in existing old name)]

I, RAKESH KUMAR S/0 AMARIJIT SINGH, residing at
Village Palaki, Post Office Bhangala, Tehsil Mukerian, District
Hoshiarpur, Punjab, India-144306, have changed the name
of my minor son SAMAR, aged 13 years and he shall
hereafter be known as SAMAR KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH KUMAR
[Signature of Guardian]

I hitherto known as BENNADA PAUL JOHN son of
BENNADA PRASADU, resident at 16-140/14, Andhra bank
ATM street, near petrol bunk, Dowleswaram, East Godavari,
Andhra Pradesh-533125, have changed my name and shall
hereafter be known as BENNADA SATYANARAYANA.

It is certified that I have complied with other legal
requirements in this connection.

BENNADA PAUL JOHN
[Signature (in existing old name)]

I hitherto known as JAGJIT SINGH KOCHAR alias JAGJIT
SINGH S/o UTTAM SINGH, R/o A-2/26, First Floor, Rajouri
Garden, West Delhi, Delhi-110027, have changed my name
and shall hereafter be known as JAGJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JAGIIT SINGH KOCHAR alias JAGJIT SINGH
[Signature (in existing old name)]

I hitherto known as BEBI DEVI W/o ASHOK KUMAR
PANDEY, R/o Village Ramhawaliya, Post Sakhopar, Police
Station Kasia, Thana Kasia, Distt. Kushinagar (U.P.)
India-274402, have changed my name and shall hereafter be
known as SHRILATA DEVI.

It is certified that I have complied with other legal
requirements in this connection.

BEBIDEVI
[Signature (in existing old name)]
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I hitherto known as MANOJ KUMAR DAS alias MANOJ
KUMAR S/o0 KAMLESHWARI DAS, R/o 214 Dhabauli,
Dhabauli Tulsipur Ward No.7 Dhabauli, Dhabauli, Patarghat
Saharsa Bihar-852107, have changed my name and shall
hereafter be known as MANOJ KUMAR DAS.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR DAS alias MANOJ KUMAR
[Signature (in existing old name)]

I hitherto known as SACHIN alias NAVESH S/o ANAK
PAL, R/o House No. 260, Bay Pass Road, Vijay Nagar,
Krischayan Nagar, Bagu Pratap Vihar, Ghaziabad, Ghaziabad,
PO: Ghaziabad, Distt. Ghaziabad, Uttar Pradesh-201001, have
changed my name and shall hereafter be known as NAVESH.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN alias NAVESH
[Signature (in existing old name)]

I hitherto known as KM MONI KUMARI alias
SANDHYA PARJAPATI W/o SANJAY KUMAR PARJAPATI
D/o OM PARAKASH PARJAPATI, R/o Sanjay Kumar
Prajapati, Behind Fauji Kirana Store, Near Bank Of Baroda,
Kandharpur, Bareilly, Uttar Pradesh-243001, have changed
my name and shall hereafter be known as MONI KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

KM MONI KUMARI alias SANDHYA PARJAPAT
[Signature (in existing old name)]

I hitherto known as ATITHI VERMA D/O JITENDRA
VERMA, residing at Flat No. 602 Tower-P City Apartments
Aditya Word City NH-24 VTC Ghaziabad PO Kavi Nagar
District Ghaziabad, State Uttar Pradesh-201002, have changed
my name and shall hereafter be known as ADITI VERMA.

It is certified that I have complied with other legal
requirements in this connection.

ATITHI VERMA
[Signature (in existing old name)]

I hitherto known as SELVI M alias SELVI ] D/o S JOHN
MUTHAIYA W/o RAVI, R/o No. 11/22A-1, Subash Street,
Neendakrarai-A, Ananthan Nagar, Asaripallam,
Agasteeswaram, Kanniyakumari, Tamilnadu-629201, have
changed my name and shall hereafter be known as SELVI J.

It is certified that I have complied with other legal
requirements in this connection.

SELVI M alias SELVI ]
[Signature (in existing old name)]

I hitherto known as HEERA DUTT S/o HAMESH CHAND,
R/o Tehsil Baddi, Tipra (953), Solan, Himachal Pradesh-
174103, have changed my name and shall hereafter be known
as HARI DUTT.

It is certified that I have complied with other legal
requirements in this connection.

HEERA DUTT
[Signature (in existing old name)]

I hitherto known as SHASHI BALA daughter of Shri
CHAND PARKASH, residing at House No.237, C.L.H.
School, Putlighar, Amritsar, Punjab-143001, have changed
my name and shall hereafter be known as NANDINI BEDI.

It is certified that I have complied with other legal
requirements in this connection.

SHASHI BALA
[Signature (in existing old name)]

I hitherto known as HASNAIN SIDDIQUEE, Son of
SIKANDAR SIDDIQUEE, residing at Village- Obra, P.O.-
Obra, P.S.- Obra, District- Aurangabad, State- Bihar,
Pin-824124, have changed my name and shall hereafter be
known as HASNAIN ALAM.

It is certified that I have complied with other legal
requirements in this connection.

HASNAIN SIDDIQUEE
[Signature (in existing old name)]

I hitherto known as SHYAM KUMAR S/o0 SARWAN
KUMAR CHOKHANI, R/o 17, Machhuatoli, Langaratoli,
Abulas Lane, D.N. Das road, Lalbag Patna Sadar, Patna-
800004, have changed my name and shall hereafter be known
as SHYAM SUNDER CHOKHANI.

It is certified that I have complied with other legal
requirements in this connection.

SHYAM KUMAR
[Signature (in existing old name)]

I hitherto known as MURARI S/o AJAY SINGH,
R/o0 Kumwarpur, Kumarpur, Nagla Bans Hathrus Uttar
Pradesh-204101, have changed my name and shall hereafter
be known as MAYANK CHAUDHARY.

It is certified that I have complied with other legal
requirements in this connection.

MURARI
[Signature (in existing old name)]
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I, BASANT KUMAR MISHRA S/o0 BANKEY BIHARI
MISHRA, residing at Nddb Quarter #D-40 80 Feet Road
Ngv Circle Next To Indoor Stadium Koramangala 8th Block
Vtc Bangalore South Po Koramangala Vi Block Sub District
Bangalore South District Bengaluru State Karnataka-560095,
have changed the name of my minor daughter DEVANSHI
MISHRA aged 1 Year and she shall hereafter be known as
PRISHA MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

BASANT KUMAR MISHRA
[Signature of Guardian]

I hitherto known as KUMAR CHAND KUMAR Son of
Shri RAM PRATAP PASWAN, R/o Vill. Mohiddinpur, Patna,
Bihar-803201, have changed my name and shall hereafter be
known as KUBARCHAN PASWAN.

It is certified that I have complied with other legal
requirements in this connection.

KUMAR CHAND KUMAR
[Signature (in existing old name)]

I hitherto known as NARINDER CHAUDHARY S/o RAM
SHAH, R/o H. No. 81, Block-C, Mount Avenue, Hoshiarpur,
Punjab, have changed my name and shall hereafter be known
as NARINDER KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

NARINDER CHAUDHARY
[Signature (in existing old name)]

I hitherto known as CHAMKAUR SINGH GILL
S/o BALWINDER SINGH, R/o VPO Ramuwala Kalan Patti
Jaimal Tehsil & Distt Moga (Punjab)-142040 India, have
changed my name and shall hereafter be known as
CHAMKAUR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

CHAMKAUR SINGH GILL
[Signature (in existing old name)]

I hitherto known as RITISH S/o PAWAN SHARMA,
R/o D-1/A, Model Town, Shiv Mandir, C.C Colony, Malka
Ganj, North Delhi, Delhi-110007, have changed my name and
shall hereafter be known as RITIK SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

RITISH
[Signature (in existing old name)]

I hitherto known as SARLA DEVI W/o SURESH KUMAR
AHUIJA, R/o Block-A, Adarsh Nagar, Phagwara, Kapurthala,
Satnampura, Punjab-144402, have changed my name and
shall hereafter be known as KAVITA AHUJA.

It is certified that I have complied with other legal
requirements in this connection.

SARLA DEVI
[Signature (in existing old name)]

I hitherto known as ANAND S/o JAIPAL, presently
residing at C-615-A, Gali No. 3, Krishna Mandir, Ganesh
Nagar-1I1, Shakarpur, Delhi-110092, Permanently R/o Deolawas,
Deolawas, Jhunjhunun, Buhana, Rajasthan-333515, have
changed my name and shall hereafter be known as ANAND
NEHRA.

It is certified that I have complied with other legal
requirements in this connection.

ANAND
[Signature (in existing old name)]

I hitherto known as SATYA KAUR W/o PARKASH RAM
Residing at VPO Rurka Khurd, Phillaur, District Jalandhar,
Punjab-144409, India, have changed my name and shall
hereafter be known as SATNAM KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SATYA KAUR
[Signature (in existing old name)]

I hitherto known as CHARANDEEP KAUR BAIJAJ
W/o PARVINDER SINGH, residing at H. No. 484/3, Lions
Club, Makhdumpura, Jalandhar-144001, Punjab, India, have
changed my name and shall hereafter be known as
CHARANDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

CHARANDEEP KAUR BAJAJ
[Signature (in existing old name)]

I hitherto known as LOON SINGH INDA S/o JETHU
SINGH, R/o Village-Astva, Tehsil-Balesar, District Jodhpur
(Rajasthan), have changed my name and shall hereafter be
known as LOONKARAN SINGH INDA.

It is certified that I have complied with other legal
requirements in this connection.

LOON SINGH INDA
[Signature (in existing old name)]
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I hitherto known as PUSHPINDER daughter of RAMESH
CHANDER, residing at Village Jogar, PO. Jhabkra, District
Gurdaspur, Punjab-143525, have changed my name and shall
hereafter be known as PUSHPINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PUSHPINDER
[Signature (in existing old name)]

I hitherto known as PINGLA DEVI W/o GYAN SINGH,
residing at House No. 51, Village - Odada, PO - Odada,
District Tehri Garhwal, Uttarakhand-249175, have changed
my name and shall hereafter be known as SHAKUNTLA
DEVL

It is certified that I have complied with other legal
requirements in this connection.

PINGLA DEVI
[Signature (in existing old name)]

I hitherto known as RAJESH KUMAR S/o BRIJ LAL,
R/o H. No. 1032, Neelam Bata Road, A C Nagar, Faridabad,
Faridabad, Haryana-121001, have changed my name and
shall hereafter be known as DEEPAK.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH KUMAR
[Signature (in existing old name)]

I hitherto known as R C MURARI S/o MANI RAM
MURARI, residing at Adarsh Colony, Bhoor Maholiya,
Khatima, Udham Singh Nagar, Uttarakhand-262308, have
changed my name and shall hereafter be known as RAMESH
CHANDRA MURARL

It is certified that I have complied with other legal
requirements in this connection.

R C MURARI
[Signature (in existing old name)]

I hitherto known as TANAY ANURAG JAISWAL
S/o ANURAG HARGOVIND JAISWAL, R/o Ward N. 14,
Hariram Nagar, Pulgaon, P.O, Distt. Wardha
Maharashtra-442302, have changed my name and shall
hereafter be known as TANNAY JAISWAL.

It is certified that I have complied with other legal
requirements in this connection.

TANAY ANURAG JAISWAL
[Signature (in existing old name)]

I hitherto known as RAHUL S/o JAI KISHAN, R/o F-
1225, DDA Flat, Mangol Puri, North West Delhi,
Delhi-110083, have changed my name and shall hereafter be
known as RAHUL SEMWAL.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL
[Signature (in existing old name)]

I, BALVEER CHAND S/o SEETA RAM, residing at House
No. 65, Ward No. 12, Street No. 3, Sarpanch Colony, Jamalpur,
Mundian Kalan, Ludhiana, District Ludhiana,
Punjab-141015, India, have changed the name of my minor
daughter DISHKA, aged 15 years and she shall hereafter be
known as DIKSHA.

It is certified that I have complied with other legal
requirements in this connection.

BALVEER CHAND
[Signature of Guardian]

I hitherto known as H D LANGMA DEBBARMA
S/o DURJOY DEBBARMA, R/o Baragachia Kami, Hezamara,
Mohanpur, West Tripura, Tripura-799211, have changed my
name and shall hereafter be known as HDLANGMA
DEBBARMA.

It is certified that I have complied with other legal
requirements in this connection.

H D LANGMA DEBBARMA
[Signature (in existing old name)]

I, P SHIVA son of PUTTA KURUMURTHY, R/o 4-53,
Shakapur VTC, PO, Pebbair mandal, Wanaparthy Dt.
Telangana-509104, have changed the name of my minor
daughter namely P KEERTHANA aged 4 years and she shall
hereafter be known as PUTTA KRUTHIKA.

It is certified that I have complied with other legal
requirements in this connection.

P SHIVA
[Signature of Guardian]

I hitherto known as PRATAP S/o HARI SINGH,
R/o Pachawar, Tehseel Mahavan, Jila Mathura, Pachawar,
Mathura, Uttar Pradesh-281308, have changed my name and
shall hereafter be known as JASVANT.

It is certified that I have complied with other legal
requirements in this connection.

PRATAP
[Signature (in existing old name)]
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I hitherto known as JASWINDER KAUR D/o SUKHDEV
SINGH W/o MOHAN SINGH, Residence of Vill. Lehli Khurd,
Po. Bassi Kalan, Hoshiarpur, Punjab, have changed my name
and shall hereafter known as KULWINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JASWINDER KAUR
[Signature (in existing old name)]

I hitherto known as KUM. SUNITA SHARMA alias
SUNITA DEVI SHARMA alias SUNITA ASOPA D/o NAGAR
MAL SHARMA W/o RAJESH ASOPA, R/o0 3289, Mahindra
Park, Rani Bagh, North West Delhi-110034, have changed
my name and shall hereafter be known as SUNITA ASOPA.

It is certified that I have complied with other legal
requirements in this connection.

KUM. SUNITA SHARMA alias SUNITA DEVI SHARMA
alias SUNITA ASOPA
[Signature (in existing old name)]

I hitherto known as NANDA KISHORE MULLANGTI son
of PRABHAKAR REDDY SURENDRANATH MALLANGI,
employed as Vice Chairman and Managing Director in the
New and Renewable Energy Development Corporation of
Andhra Pradesh Limited (NREDCAP Ltd.), residing at Flat
No. 203, River View Apartments, Opp. Vijayawada Club,
Tadepalli, Guntur District, Andhra Pradesh-522 501, have
changed my name and shall hereafter be known as NANDA
KISHORE REDDY MALLANGI.

It is certified that I have complied with other legal
requirements in this connection.

NANDA KISHORE MULLANGI
[Signature (in existing old name)]

I hitherto known AMAN YADAV S/o AJAY PAL SINGH,
R/o Block No. 3, Room No. 15, Traffic Police Line, Rail Bazar,
Kanpur-208004, have changed my name and shall hereafter
be known as AMBESH YADAV.

It is certified that I have complied with other legal
requirements in this connection.

AMAN YADAV
[Signature (in existing old name)]

I hitherto known as KINSHUKA GULATI alias
KINSHUKA SETHI D/o S. S. GULATI W/o JATINDER
SINGH, residing at # 2201, Jalvayu Vihar, Sector-67, Mohali,
Punjab-160062, have changed my name and shall hereafter
be known as KINSHUKA SETHI.

It is certified that I have complied with other legal
requirements in this connection.

KINSHUKA GULATI alias KINSHUKA SETHI
[Signature (in existing old name)]

I hitherto known as HARI SHANKER SHARA
S/o SUBHASH SHARMA, R/o Nauraspur, Madaula,
Ghaziabad, Uttar Pradesh-201102, have changed my name
and shall hereafter be known as HARSH SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

HARI SHANKER SHARA
[Signature (in existing old name)]

I hitherto known as GURBACHAN KAUR
W/o JASWANT SINGH, R/o VPO Taragarh, Tehsil & Distt.
Amritsar-143115, Punjab, have changed my name and shall
hereafter be known as MANJIT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

GURBACHAN KAUR
[Signature (in existing old name)]

I hitherto known as ANKIT KUMAR S/o SANTOSH
KUMAR, R/o Ward No.-19, Gola Bandh Road Mahavir
Asthan, Muzaffarpur, Bihar, 842001, have changed my name
and shall hereafter be known as AKASH RAJ.

It is certified that I have complied with other legal
requirements in this connection.

ANKIT KUMAR
[Signature (in existing old name)]

I hitherto known as MANPREET S/o SUBHASH
CHANDER, resident of Vill. Kadiana P/O Adampur Doaba
Distt., Jalandhar, Punjab-144140, have changed my
name and shall hereafter be known as MANPREET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MANPREET
[Signature (in existing old name)]

I hitherto known as SHIFALI RANI W/o VIKAS KUMAR,
R/o House No. 45, Tibba Colony, Ward No. 13, Ratia,
Fatehabad, Haryana-125051, have changed my name and
shall hereafter be known as SHALIN.

It is certified that I have complied with other legal
requirements in this connection.

SHIFALI RANI
[Signature (in existing old name)]
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I hitherto known as CHANDRASHEKARA
S/o SHIVAKUMAR, R/0 21-P I V-76, Laxmi Compound, Hoige
Bazar, Taj Cycle, Mangalore, Dakshina Kannada, Karnataka-
575001, have changed my name and shall hereafter be known
as SHUBHMAN SHIV SINGH.

It is certified that I have complied with other legal
requirements in this connection.

CHANDRASHEKARA
[Signature (in existing old name)]

I hitherto known as SATINDER KAUR JOHAL
W/o HARMANDEEP SINGH, R/o H.No. 904-D, Street
No. 03, Suraj Nagar Uttari, Zira Road, Moga Punjab-142001,
have changed my name and shall hereafter be known as
SATINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SATINDER KAUR JOHAL
[Signature (in existing old name)]

I hitherto known as SUCHITRA SUBUDHI alias
SUCHITRA SAHOO D/o JOGESWAR SUBUDHI
W/o MANOJ KUMAR SAHOO, residing at Flat No. B-504,
Divya CGHS Limited Plot No. 21, Sector-10 Dwarka, Delhi-
110075, have changed my name and shall hereafter be known
as SUCHITRA SAHOO.

It is certified that I have complied with other legal
requirements in this connection.

SUCHITRA SUBUDHI alias SUCHITRA SAHOO
[Signature (in existing old name)]

I, GABU SOMAYYA REDDY S/o GABU RAJAREDDY,
R/o Gabu Veedhi, Kumili Village, Pusapatirega Mandal,
Vizianagaram District, Andhra Pradesh-535204, have changed
the name of my minor daughter GABU TANISHA, aged 6
months and she shall hereafter be known as GABU
TANUSHA REDDY.

It is certified that I have complied with other legal
requirements in this connection.

GABU SOMAY YA REDDY
[Signature of Guardian]

I hitherto known as BYULA POLABATHINA alias
VASUPALLI BEULAH daughter of SUDHAKARA RAO wife
of VASUPALLI SEKHAR BABU, R/o 5/3-45, Aswaraopalem
VTC, Avanigadda PO, Krishna dt, Andhra Pradesh-521121,
have changed my name and shall hereafter be known as
VASUPALLI BYULA.

It is certified that I have complied with other legal
requirements in this connection.

BYULA POLABATHINA alias VASUPALLI BEULAH
[Signature (in existing old name)]

I hitherto known as PARVEEN KAUR W/o JAGIIT
SINGH, residing at H.No. 184-H, Shahid Bhagat Singh Nagar,
Rajguru Nagar, Ludhiana, District Ludhiana, Punjab-141012,
India, have changed my name and shall hereafter be known
as PRABHLEEN KAUR.

It is certified that I have complied with other legal
requirements in this connection.

PARVEEN KAUR
[Signature (in existing old name)]

I hitherto known as MONIL JIVAN SOLANKI son of
JIVAN RAMG I, residing at H.No. 1591/1, Hadmatiya Wadi
saudwadi, Diu, Pin Code-362570, state Dadra and Nagar
Haveli and Daman and Diu, have changed my name and
shall hereafter be known as MONIL JIVAN.

It is certified that I have complied with other legal
requirements in this connection.

MONIL JIVAN SOLANKI
[Signature (in existing old name)]

I hitherto known as MANISHA KRISHNANI daughter of
PRATAP CHAND KRISHNANI wife of GAURAV JAGRANI,
Presently, residing at House No. 87/110, Dev Nagar, District
Kanpur Nagar-208003 (U.P.), have changed my name and
shall hereafter be known as DIVYA JAGRANIL

It is certified that I have complied with other legal
requirements in this connection.

MANISHA KRISHNANI
[Signature (in existing old name)]

I hitherto known as KHELI RAM MEENA Son of Late
Shri SANWAL RAM MEENA, employed as DC(GD) in 30
Bn, I.T.B. Police, PO-Saraikhas, Distt. Jalandhar, Punjab Pin-
144805, Permanent residing at. VPO-Malarna Chaur, Tehsil-
Malarna doongar, Distt.-Sawai Madhopur, State-Rajasthan,
Pin-322030, have changed my name and shall hereafter be
known as KHYALI RAM MEENA.

It is certified that I have complied with other legal
requirements in this connection.

KHELI RAM MEENA
[Signature (in existing old name)]

I hitherto known as RAMAN S/o MAHIPAL, R/o 147,
Lohgarh, Zirakpur, SAS Nagar (Mohali), Punjab-140603, have
changed my name and shall hereafter be known as
RAMANDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAMAN
[Signature (in existing old name)]
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I hitherto known as TANDEY DORJI DUKPA Son of Late
Sh. PINCHU BHUTIA, R/o 270, Tirpai Road, Uppeer Gumba
Hatta East Gumba Hatta, Darjiling, Kalimpong, West Bengal-
734301, have changed my name and shall hereafter be known
as TAMDING DORJEE DUKPA.

It is certified that I have complied with other legal
requirements in this connection.

TANDEY DORIJI DUKPA
[Signature (in existing old name)]

I, SIMRANJEET SINGH S/o HARBHAJAN SINGH,
R/0 1211, Mukhrji Park, Near Gurdwara, Jagadhri, Yamuna
Nagar, Haryana-135001, have changed the name of minor
son FATEH, aged 6 years and he shall hereafter be known
as BIBANJOT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SIMRANJEET SINGH
[Signature of Guardian]

I, MAILIPILLI APPARAO S/o Late LAKSHMAY YA,
R/o D.No. 7-281/1, Matchalesam Village, Srikurmam Post,
Gara Mandal, Srikakulam District, Andhra Pradesh-532404,
have changed the name of my minor Son MAILAPILLI
ANISH, aged 3 years and he shall hereafter be known as
MAILIPILLI JASVIK RAM.

It is certified that I have complied with other legal
requirements in this connection.

MAILIPILLI APPARAO
[Signature of Guardian]

I hitherto known as PRINCE GUPTA S/o ARVIND GUPTA,
R/o Kusumha Batsara, Kusumha, Kushinagar, Laxmiganj,
Uttar Pradesh-274306, have changed my name and shall
hereafter be known as ANOOP GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

PRINCE GUPTA
[Signature (in existing old name)]

I, MANOJ KUMAR MISHRA S/o TRIVENI MISHRA,
R/o A 701, Cozy Life Housing Society, Wadegaon Road
Keshnand, Wagholi, Pune, Maharashta-412207, have
changed the name of my minor son RIDHAM MISHRA,
aged about 10 years and he shall hereafter be known as
RHYTHM MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR MISHRA
[Signature of Guardian]

I hitherto known as PRAKRUTHI CHARI D/o SRIDHAR
KRISHNAPRASAD CHARI, R/o No. A 102, Krishna
Gardenia, 5th Main, Off Kanakapura Road, BCMC Layout,
Raghuvanahalli, Thalaghattapura, Bangalore, Karnataka-
560109, have changed my name and shall hereafter be known
as AMARI ASMI M.

It is certified that I have complied with other legal
requirements in this connection.

PRAKRUTHI CHARI
[Signature (in existing old name)]

I hitherto known as VASUNDHARA Wife of
BALASUBRAMANYA P N, R/o 3 Karthikeya, Preethi
Layout, Off Bogadi Road, Deepanagar, Mysore, Mysuru,
Karnataka-570026, have changed my name and shall hereafter
be known as VASUNDHARA BALASUBRAMANYA.

It is certified that I have complied with other legal
requirements in this connection.

VASUNDHARA
[Signature (in existing old name)]

I hitherto known as HARMANDEEP SINGH JOHAL
S/o SUKHDEV SINGH, R/o H.No. 904-D, Street No. 03, Suraj
Nagar Uttari , Zira Road , Moga, Punjab-142001, have
changed my name and shall hereafter be known as
HARMANDEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HARMANDEEP SINGH JOHAL
[Signature (in existing old name)]

I hitherto known as VINAY KUMAR SINGH S/o SUGHAR
PAL SINGH, R/o 171/3, Mayapuri, Zahirapur Kalyanpur,
Vikas Nagar, Lucknow, Uttar Pradesh-226022, have changed
my name and shall hereafter be known as VINAY SINGH
JADAUN.

It is certified that I have complied with other legal
requirements in this connection.

VINAY KUMAR SINGH
[Signature (in existing old name)]

I hitherto known as KAMALAKANTA MOHARANA
S/o SUDHAKAR MAHARANA, R/o Kuniary Rudhunga,
Similia, Baleswar, Odisha-756126, have changed my name
and shall hereafter be known as CHINMAY MAHARANA.

It is certified that I have complied with other legal
requirements in this connection.

KAMALAKANTA MOHARANA
[Signature (in existing old name)]
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I hitherto known as KOMPILLI SAI KUMARI
D/o KOMPILLI NARASIMHA RAO, R/o 73-4-39/1 Thota
Vari Street Patamata Near T D P Office Vijayawada (Urban)
Venkateswarapuram Krishna Andhra Pradesh-520010, have
changed my name and shall hereafter be known as KOMPILLI
SRAVYA.

It is certified that I have complied with other legal
requirements in this connection.

KOMPILLI SAI KUMARI
[Signature (in existing old name)]

I hitherto known as SINGATGERI VIJAYA alias
V M SHINGATAGERI daughter of MADHAVA KRISHANA
SHINGATAGERI, wife of RAGHVENDRA GUTTAL, residing
at Sharada Guttal Compound, 23 Kabbur Road, near
Yemmikeri, Malamaddi, Dharwad-580007, have changed my
name and shall hereafter be known as VIDYA RAGHVENDRA
GUTTAL.

It is certified that I have complied with other legal
requirements in this connection.

SINGATGERI VIJAYA alias V M SHINGATAGERI
[Signature (in existing old name)]

I hitherto known as RANJIT SINGH DHIR son of
Shri GURBAX SINGH, residing at C-590, Block-C, New Friends
Colony, Okhla, District South Delhi, Delhi-110025, have
changed my name and shall hereafter be known as RANJIT
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RANIJIT SINGH DHIR
[Signature (in existing old name)]

I hitherto known as HARDEEP KAUR D/o GURDEV
SINGH W/o SAMEER MANKOO, R/o H.No. 342/C, Phase
01, Urban Estate, Jamalpur, Focal Point, Ludhiana, Punjab-
141010, India, have changed my name and shall hereafter be
known as DISHA MANKOO.

It is certified that I have complied with other legal
requirements in this connection.

HARDEEP KAUR
[Signature (in existing old name)]

I hitherto known as KOMAL W/o YOGESH AGGARWAL,
R/o Flat No. 109, Gazi Gulla, Near G.S. Honda, Hare Krishna
Tower, Jalandhar, Punjab-144008, have changed my name
and shall hereafter be known as NAMYA AGGARWAL.

It is certified that I have complied with other legal
requirements in this connection.

KOMAL
[Signature (in existing old name)]

I hitherto known as ASHA RANI D/o GANGA RAM
W/o BALWINDER SINGH, R/o Village Mehrowal, Dhada,,
Hoshiarpur, Punjab-144520, have changed my name and
shall hereafter be known as PRABHJOT KAUR.

It is certified that I have complied with other legal
requirements in this connection.

ASHA RANI
[Signature (in existing old name)]

I hitherto known as MANISH KUMAR S/o SHRI
CHHOTELAL YADAV R/o Vill.-Beni Bihga, Bikaram, Patna,
Bihar-801104, have to changed my name and shall hereafter
be known as MANOJ KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

MANISH KUMAR
[Signature (in existing old name)]

I hitherto known as PREM BEHAL alias DIVIYA BEHAL
W/o NAVEEN KUMAR, residing at C486/B, Gali No.20,
Bhajanpura, Garhi Mendu, North East Delhi, Delhi-110053,
have changed my name and shall hereafter be known as
DIVIYA BEHAL.

It is certified that I have complied with other legal
requirements in this connection.

PREM BEHAL alias DIVIYA BEHAL
[Signature (in existing old name)]

I hitherto known as BALBIR SADHRA S/o DARSHAN
SINGH, R/o Vill. Mubarakpur, P.O. Allachaur, Tehsil
Nawanshahr, District S.B.S. Nagar, Punjab-144514, have
changed my name and shall hereafter be known as BALVIR
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BALBIR SADHRA
[Signature (in existing old name)]

I hitherto known as RAJ RANI alias RAJ RANI SINGH
D/o GANGA RAM W/o R.K. SINGH, residing at G-3/40-41,
Sector-11, Rohini, North West Delhi, Delhi-110085, have
changed my name and shall hereafter be known as RAJ
RANI SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RAJ RANI alias RAJ RANI SINGH
[Signature (in existing old name)]
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I hitherto known as SOURAV S/o PARAMIIT KUMAR,
R/o V.P.O. Mukandpur, Tehsil Banga, District S.B.S.
Nagar-144507, Punjab, declare have changed the name of
my name and shall hereafter be known as SOURAV KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SOURAV
[Signature (in existing old name)]

I hitherto known as LAMBER SINGH SIDHU
S/o GURDIAL SINGH R/o Village Jalalpur Kalan, P.O. Lohian,
Tehsil Shahkot, Distt. Jalandhar, Punjab, India-144629, have
changed my name and shall hereafter be known as LAMBER
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

LAMBER SINGH SIDHU
[Signature (in existing old name)]

I hitherto known as SUMAN W/o MOHINDER PAL,
residing at 159, Tara Garh, Pathankot, Punjab, India-143534,
have changed my name and shall hereafter be known as
SUMAN BALA.

It is certified that I have complied with other legal
requirements in this connection.

SUMAN
[Signature (in existing old name)]

I hitherto known as NACHHATAR SINGH JOHAL alias
NACHHATTAR SINGH S/o0 HARBANS SINGH, employed
as Colonel in Indian Army residing at P-30, Army Yachting
Node, Pilot Bunder Road, Colaba, Mumbai-400005, have
changed my name and shall hereafter be known as
NACHHATAR SINGH JOHAL.

It is certified that I have complied with other legal
requirements in this connection.

NACHHATAR SINGH JOHAL alias NACHHATTAR
SINGH
[Signature (in existing old name)]

I hitherto known as MASUK KUMAR S/o0 KANWAR
SINGH, residing at Birohar(145), Birohar, Jhajjar, Haryana-
124106, have changed my name and shall hereafter be known
as MAHASUKH.

It is certified that I have complied with other legal
requirements in this connection.

MASUK KUMAR
[Signature (in existing old name)]

I hitherto known as DHANNAJAI KUMAR SHARMA
S/o TRIPURESH PRASAD SHARMA, employed as Scientific
Assistant-E in R&WM, NRB, BARC, Tarapur-401502,
residing at Type- C Building No.:-80, Flat No.:-15, Barc Staff
Colony, Near Chitralaya Talkies, Boisar, Tarapur, P.O.-Tapp,
Tal:-palghar, Dist.:-Palghar-401504, Maharashtra, have
changed my name and shall hereafter be known as
DHANANIJAI KUMAR SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

DHANNAJAI KUMAR SHARMA
[Signature (in existing old name)]

I hitherto known as SHRIKANT son of KAMLA
PRASAD, residing at 189, 1st Floor, 2nd B Cross, 4th Main
Domlur 2nd Stage, Bengaluru, Karnataka-560071, have
changed my name and shall hereafter be known as
SHRIKANT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

SHRIKANT
[Signature (in existing old name)]

I hitherto known as HARBHAJAN SINGH S/o VEER
SINGH, residing at Village Manjpur, Post Office Bhangala,
Tehsil Mukerian, District Hoshiarpur-144306, Punjab, India,
have changed my name and shall hereafter be known as
BHAJAN SINGH.

It is certified that I have complied with other legal
requirements in this connection.

HARBHAJAN SINGH
[Signature (in existing old name)]

I hitherto known as POOJA HEMANT MASARKAR
alias POOJA BHOYER D/o HEMANT MASARKAR
W/o INDRAJEET BHOYER, R/o Halbitola, Badgaon, Po
Kirnapur, Distt. Balaghat, Madhya Pradesh-481115, have
changed my name and shall hereafter be known as POOJA
MASARKAR.

It is certified that I have complied with other legal
requirements in this connection.

POOJA HEMANT MASARKAR alias POOJA BHOYER
[Signature (in existing old name)]

I hitherto known as ANEETA W/o ASHOK KUMAR
R/o Danda, Bharawan, Hardoi, Bharawan, Uttar Pradesh-
241202, have changed my name and shall hereafter be known
as VIMLA DEVIL

It is certified that I have complied with other legal
requirements in this connection.

ANEETA
[Signature (in existing old name)]



Parr IV]

THE GAZETTE OF INDIA, SEPTEMBER 14, 2024 (BHADRA 23, 1946) 3713

I hitherto known as KUSHAM W/o SATBIR SINGH,
R/o 177, Sector 71, Village Fazilpur Jharasa, Tikri ( 98),
Fazilpur, Gurgaon, Haryana-122101, have changed my name
and shall hereafter be known as KUSUM LATA.

It is certified that I have complied with other legal
requirements in this connection.

KUSHAM
[Signature (in existing old name)]

I, AMIT KUMAR S/o RADHE SHYAM, R/o TH-79, Double
Storey, Tilak Vihar, Tilak Nagar, West Delhi, Delhi-110018,
have changed the name of my minor daughter REBEKAH
aged 12 years and she shall hereafter be known as REBEKA
RATHI.

It is certified that I have complied with other legal
requirements in this connection.

AMIT KUMAR
[Signature of Guardian]

I hitherto known as RAJINDER SINGH SAHIB alias
SAHIB RAJINDER SINGH S/o DILBAGH SINGH, residing
at Near M.C. Jolly School, Garhi Mohalla. Urmar, Dasuya ,
Hoshiarpur, Punjab-144204, have changed my name and I
shall hereafter be known as RAJINDER SINGH SAHIB.

It is certified that I have complied with other legal
requirements in this connection.

RAJINDER SINGH SAHIB alias SAHIB RAJINDER
SINGH
[Signature (in existing old name)]

I hitherto known as SARFRAJ AHMED alias SARFRAZ
AHMED S/o SULTAN AHMED, R/o F-17/16A, Sir Syeed
Road, Joga Bai Ext., Jamia Nagar, Okhla, South Delhi, Delhi-
110025, have changed my name and shall hereafter be known
as SARFRAZ AHMED.

It is certified that I have complied with other legal
requirements in this connection.

SARFRAJ AHMED alias SARFRAZ AHMED
[Signature (in existing old name)]

I hitherto known as PARMINDER MOHAN BANSAL
alias PARMINDER MOHAN S/o RAJ KUMAR,
R/0 HNo0.-32592-A, Street No-1, Near Sandhu Cement Store,
Paras Ram Nagar, Bathinda-151001, have changed my name
and shall hereafter be known as PARMINDER BANSAL.

It is certified that I have complied with other legal
requirements in this connection.

PARMINDER MOHAN BANSAL alias PARMINDER
MOHAN
[Signature (in existing old name)]

I hitherto known as DAL CHAND S/o RAM CHARAN,
R/o D-841, Mangol Puri, Mangolpuri N Block, North West
Delhi, Delhi-110083, have changed my name and shall
hereafter be known as SUNNY.

It is certified that I have complied with other legal
requirements in this connection.

DAL CHAND

[Signature (in existing old name)]

I hitherto known as ANMOL THAKUR S/o PARAMIIT
SINGH THAKUR, R/O 144, 3rd Floor TP Block, Pitampura,
Shalimar Bagh, North West Delhi, Delhi-110088, have
changed my name and shall hereafter be known as ANMOL
A. THAKUR.

It is certified that I have complied with other legal
requirements in this connection.

ANMOL THAKUR
[Signature (in existing old name)]

I hitherto known as JAGMOHAN SINGH S/o MANGAL
SINGH KHERA, R/o SL-11, L-Block, Anand Vihar, Hari Nagar,
South West Delhi, Delhi-110064, have changed my name
and shall hereafter be known as JAGMOHAN SINGH
KHERA.

It is certified that I have complied with other legal
requirements in this connection.

JAGMOHAN SINGH
[Signature (in existing old name)]

I hitherto known as SEJAL KHANNA D/o RAHUL
KHANNA W/o AJIT SAPRA, residing at Bungalow-12,
Nizamuddin East, Gate No.- 4, Hazrat Nizamuddin, South
Delhi, Delhi-110013, have changed my name and shall
hereafter be known as SEJAL SAPRA.

It is certified that I have complied with other legal
requirements in this connection.

SEJAL KHANNA
[Signature (in existing old name)]

I hitherto known as VIRPAL KAUR GOYAL W/o DEV
RAJ, R/o House No. 257, Adarsh Nagar, Nihal Singh Wala
District Moga, Punjab, have changed my name and shall
hereafter be known as VIRPAL KAUR.

It is certified that I have complied with other legal
requirements in this connection.

VIRPAL KAUR GOYAL
[Signature (in existing old name)]
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I hitherto known as SANDEEP KAUR W/o GURMEET
SINGH R/o H.No. 36, V.P.O. Kotha Guru, District Bathinda,
Punjab, have changed my name and shall hereafter be known
as SUKHDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP KAUR
[Signature (in existing old name)]

I, MANOJ KUMAR VERMA S/0 BABU RAM VARMA,
R/o 131, Tower-B, Assotech Nest Crossing Republik, Plot
No. GH6, Sector-1, IE Sahibabad, Ghaziabad, Uttar Pradesh-
201010, have changed the name of my minor son DAKSH
VERMA aged 13 years and he shall hereafter be known as
MEDHANSH VERMA.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR VERMA
[Signature of Guardian]

I hitherto known as SUSHIL PRAKASH DIXIT S/o RAM
DEV, R/o H.No. J-119, Street No. 11, 3.1/2 Pusta, Near S.M.P.
School, Kartar Nagar Ghonda, North East Delhi-110053,
have changed my name and shall hereafter be known as
SUSHIL PRAKASH.

It is certified that I have complied with other legal
requirements in this connection.

SUSHIL PRAKASH DIXIT
[Signature (in existing old name)]

I hitherto known as KOMAL D/o PARMOD KUMAR,
R/o RZ-99 A, B-Block, Phase-3, Gali No.-8, Prem Nagar,
Najafgarh, Delhi-110043, have changed my name and shall
hereafter be known as KOMAL KUMARI.

It is certified that I have complied with other legal
requirements in this connection.

KOMAL
[Signature (in existing old name)]

I hitherto known as SAVITRI W/o JAGAN SINGH,
R/o Sadullapur, P.O. Vedura, Distt. Gautam Buddha Nagar,
Uttar Pradesh-203207, have changed my name and shall
hereafter be known as SAVATRI.

It is certified that I have complied with other legal
requirements in this connection.

SAVITRI
[Signature (in existing old name)]

I hitherto known as GUNJAN KUMAR S/o RAM AKBAL
SINGH, residence of Azad Vihar, Khora Colony, Ghaziabad,
U.P.-201309, have changed my name and shall hereafter be
known as BRIJESH SINGH SISODIA.

It is certified that I have complied with other legal
requirements in this connection.

GUNJAN KUMAR
[Signature (in existing old name)]

I, MANOJ KUMAR S/o Late Sh. BANWARI LAL,
R/o H.No. C-34, Street No. 5, Near G.T.B. Hospital, Jagat Puri
Extn., Delhi-110093, have changed the name of my minor
SON RUDRA aged 14 years, he shall hereafter be known as
RUDRA KUMAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ KUMAR
[Signature of Guardian]

I, SUMEGH TALWALKAR S/o SUSHIL TALWALKAR,
R/o H.No.-B7/41, Second Floor, Safdarjung Enclave Extn,
New Delhi-110029, have changed the name of my minor
daughter JHEEL SANTOSH MISHRA aged 10 years and
she shall hereafter be known as ANANYA KIRAN.

It is certified that I have complied with other legal
requirements in this connection.

SUMEGH TALWALKAR
[Signature of Guardian]

I hitherto known as PALAK SHARMA alias AKANSHA
SHARMA D/o PAWAN KUMAR, residing at House
No.- E 17A/1, Block -E, Jal Vihar, Phase -I , 25 Foota Road,
Near Dixit Medical Hall, Najafgarh, South West Delhi, Delhi
-110043, have changed my name and shall hereafter be
known as AKANSHA SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

PALAK SHARMA alias AKANSHA SHARMA
[Signature (in existing old name)]

I hitherto known as VIJAY SHUKLA S/o ASHWANI
SHUKLA, R/o- G-2, 453, 453, Gali No.-18, Sangam Vihar,
Pushpa Bhawan, South Delhi, Delhi- 110062, have changed
my name and shall hereafter be known as BRIJ BIHARI
SHUKLA.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY SHUKLA
[Signature (in existing old name)]
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I hitherto known as KM NEHA BHATI alias RINKI
ADHANA D/o KAILASH BHATI W/o NABAB ADHANA,
R/o Khodana Kala Sheorajpur, Dadri, Gautam Buddha Nagar,
Uttar Pradesh-203207, have changed my name and shall
hereafter be known as NEHA BHATI.

It is certified that I have complied with other legal
requirements in this connection.

KM NEHA BHATT alias RINKI ADHANA
[Signature (in existing old name)]

I, BABITA KUMARI JAIN W/o SANJAY JAIN, R/o
29/206, Chipi Tola, Daauji Ka Mandir, Agra, Uttar Pradesh-
282003, have changed the name of my minor daughter
KHUSHI JAIN aged 17 years and she shall hereafter be
known as ASHI JAIN.

It is certified that I have complied with other legal
requirements in this connection.

BABITA KUMARI JAIN
[Signature of Guardian]

I hitherto known as ASHISH alias ASHISH SHARMA
S/o VISHAMBHAR, R/o E-255, Gali No. 14, Mukund Vihar
Karawal Nagar, Shahdara, North East Delhi-110094, have
changed my name and shall hereafter be known as ASHISH
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

ASHISH alias ASHISH SHARMA
[Signature (in existing old name)]

I hitherto known as DEV DATT PANDAY
S/0 JUGESWAR PRASAD PANDAY R/o 44, Shiv Mandir,
Munshi Ram Colony, Shiv Park, Dr. Mukerjee Nagar S.O.,
North West Delhi, Delhi-110009, have changed my name
and shall hereafter be known as DEV DUTT PANDEY.

It is certified that I have complied with other legal
requirements in this connection.

DEV DATT PANDAY
[Signature (in existing old name)]

I hitherto known as MANISHA W/o DEV DUTT PANDEY,
R/0 44/1, Munshi Ram Colony, Shiv Mandir, Dr. Muhkerjee
Nagar, North West Delhi, Delhi-110009, have changed my
name and shall hereafter be known as MANISHA PANDEY.

It is certified that I have complied with other legal
requirements in this connection.

MANISHA
[Signature (in existing old name)]

I hitherto known as DEEPANSHU alias DIVANSHU
S/o RAJVANSH, R/o House Number-35, Sita Saran Colony,
Malka Ganj, PO Malka Ganj, Distt. North Delhi, Delhi-
110007, have changed my name and shall hereafter be known
as DIVANSHU.

It is certified that I have complied with other legal
requirements in this connection.

DEEPANSHU alias DIVANSHU
[Signature (in existing old name)]

I hitherto known as AKASH NAYAK alias AKASH SINGH
S/o RAJESH SINGH, R/o B-1/1 LSC Market, Sultan Puri,
North West Delhi, Delhi-110086, have changed my name
and shall hereafter be known as AKASH SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AKASH NAYAK alias AKASH SINGH
[Signature (in existing old name)]

I hitherto known as ROCK RUBAL S/o AVIRAM
CHAUDHARY, R/o 702-A, Manubhai Tower, Sayajigunj,
Vadodara, Gujarat-390002, have changed my name and shall
hereafter be known as RUBAL ROCKH. I have changed
only my name not my religion.

It is certified that I have complied with other legal
requirements in this connection.

ROCK RUBAL
[Signature (in existing old name)]

I, AMIT SINGHAL S/0 KAMAL KISHOR SINGHAL,
residing at V-033, Golf Link, Kavi Nagar, Mehrauli, Ghaziabad,
Uttar Pradesh - 201002, have changed the name of my minor
daughter GUNI SINGHAL aged 10 years and she shall
hereafter be known as SAISHA SINGHAL.

It is certified that I have complied with other legal
requirements in this connection.

AMIT SINGHAL
[Signature of Guardian]

I hitherto known as ANIL KUMAR alias ANIL KUMAR
RAJPUT S/o RAM KISHORE, R/o WZ 17, Sadi Kham Pur,
Patel Nagar West, Central Delhi, Patel Nagar, Delhi-110008,
have changed my name and shall hereafter be known as
ANIL KUMAR RAJPUT.

It is certified that I have complied with other legal
requirements in this connection.

ANIL KUMAR alias ANIL KUMAR RAJPUT
[Signature (in existing old name)]
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I hitherto known as PARYANSHU S/o JOGINDER SINGH
RATHEE, R/0 2071/4 Shiv Nagar, Rohtak, Haryana-124001,
have changed my name and shall hereafter be known as
PARYANSHU RATHEE.

It is certified that I have complied with other legal
requirements in this connection.

PARYANSHU
[Signature (in existing old name)]

I hitherto known as SUDHIRA DEVI alias SUDRA DEVI
D/o JOGINDER JHA W/o JITENDRA PATHAK, R/o A-191,
Gali No-11 0 Pusta, Sonia Vihar, Sabha Pur Delhi-110094,
have changed my name and shall hereafter be known as
SUDRA DEVL

It is certified that I have complied with other legal
requirements in this connection.

SUDHIRA DEVI alias SUDRA DEVI
[Signature (in existing old name)]

I hitherto known as ANKITA TIWARI alias KM ANKITA
TIWARI D/o MAHENDRA TIWARLI, residing at i-145, Gujaini
Udyog Nagar, Kanpur Nagar, Uttar Pradesh- 208022, have
changed my name and shall hereafter be known as ANKITA
TIWARI.

It is certified that I have complied with other legal
requirements in this connection.

ANKITA TIWARI alias KM ANKITA TIWARI
[Signature (in existing old name)]

I hitherto known as NAVEEN GUPTA alias NAVEEN
KUMAR S/0 PARMANAND GUPTA, R/o 78 Swastik Kunj
Apartments Sector-13, Rohini Raja Pur Kalan, Rohini
Sector-7 Narela, North West Delhi, Delhi -110085, have
changed my name and shall hereafter be known as NAVEEN
GUPTA.

It is certified that I have complied with other legal
requirements in this connection.

NAVEEN GUPTA alias NAVEEN KUMAR
[Signature (in existing old name)]

I hitherto known as SANDEEP S/o0 KRISHAN KUMAR,
R/o Lujota (245), Mahendragarh, Haryana-123023, have
changed my name and shall hereafter be known as SANDEEP
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

SANDEEP
[Signature (in existing old name)]

I hitherto known as LALIT MOHAN SHARMA alias
LALIT SHARMA alias LALIT MOHAN S/0 RAM PRAKASH
SHARMA, R/o Flat No-A-102, Humsub Apartment, Plot
No. 14, Sector-4, Dwarka, New Delhi-110078, have changed
my name and shall hereafter be known as LALIT MOHAN
SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

LALIT MOHAN SHARMA alias LALIT SHARMA alias
LALIT MOHAN
[Signature (in existing old name)]

I hitherto known as Km HEMA D/o Shri RAMESH
CHAND JOSHI, residing at House Number F-262 and F-263
Mangal Bazar, Laxmi Nagar Delhi-110092. have changed my
name and shall hereafter be known as HIMANI.

It is certified that I have complied with other legal
requirements in this connection.

Km HEMA
[Signature (in existing old name)]

I hitherto known as JUGRAJ SINGH SANDHU
S/o GURNAM SINGH, R/o Village-Pandori Araian, Tehsil-
Dharamkot, Distt-Moga, Punjab-142042, have changed my
name and shall hereafter be known as JUGRAJ SINGH.

It is certified that I have complied with other legal
requirements in this connection.

JUGRAJ SINGH SANDHU
[Signature (in existing old name)]

I hitherto known as GURWINDER SINGH KHIVA
S/o SHINDER SINGH, R/o Street No-4, Back Dogar Basti,
Sai Enclave, Distt-Faridkot Punjab-151203, have changed
my name and shall hereafter be known as GURWINDER
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

GURWINDER SINGH KHIVA
[Signature (in existing old name)]

I hitherto known as SONY alias KIRANDEEP KAUR
D/o BALDEV SINGH, R/o House No-198, Ward No-21, Ram
Nagar By Pass Moga, District-Moga, Punjab-142001, have
changed my name and shall hereafter be known as
KIRANDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

SONY alias KIRANDEEP KAUR
[Signature (in existing old name)]
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I, MUKESH KUMAR VERMA S/o SURENDER
PRASHAD VERMA, R/o 3/390, Khichri Pur, East Delhi,
Delhi-110091, have changed the name of my minor daughter
TRISHA VERMA aged 9 years and she shall hereafter be
known as ASHEE VERMA.

It is certified that I have complied with other legal
requirements in this connection.

MUKESH KUMAR VERMA
[Signature of Guardian]

I hitherto known as APURVA SINHA alias SINHA APURVA
RAJEEVKUMAR D/o RAJIV KUMAR SINHA, R/o H-1902,
French Apartment, Greater Noida West, Noida Sector-16B,
Bishrakh, Gautam Budh Nagar, Uttar Pradesh-201306, have
changed my name and shall hereafter be known as APURVA
SINHA.

It is certified that I have complied with other legal
requirements in this connection.

APURVA SINHA alias SINHA APURVA RAJEEVKUMAR
[Signature (in existing old name)]

I hitherto known as BARKHA KOCHHAR W/o RAHUL
KOCHHAR, R/o C-12/2 SFS DDA Flats, Saket, Saket (South
Delhi), South Delhi, Delhi-110017, have changed my name
and shall hereafter be called and known as BARKHA
TREHAN KOCHHAR.

It is certified that I have complied with other legal
requirements in this connection.

BARKHA KOCHHAR
[Signature (in existing old name)]

I hitherto known as HEMAVATI D/o JAGDISH DIXIT,
and W/o BINESH KUMAR, R/o 71, Gejha, Sector-93, Noida,
Gautam Buddha Nagar, Maharishi Nagar, Uttar Pradesh-
201304, have changed my name and shall hereafter be known
as SANTOSH SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

HEMAVATI
[Signature (in existing old name)]

I hitherto known as BINU SINGH D/o SHIV MOHAN
SINGH W/o GOVIND SINGH R/o 1/4649/17, Gali No-10, New
Modern Shahdara, North East Delhi, Delhi-110032, have
changed my name and shall hereafter be known as PINKI
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

BINU SINGH
[Signature (in existing old name)]

I hitherto known as AANCHAL W/o SHRI DAVINDER
ARORA, R/o Plot No.93, S/F Om Vihar, Phase-2, Uttam
Nagar, Delhi-110059, have changed my name and shall
hereafter be known as AANCHAL ARORA.

It is certified that I have complied with other legal
requirements in this connection.

AANCHAL
[Signature (in existing old name)]

I hitherto known as NAGENDRA SAGAR S/o. SHRI BRIJ
NANDAN SINGH, R/o. H. No. 82, Jai Vihar Phase-2, Block-
B, Near Air Force Bani Camp, Najafgarh, New Delhi-110043,
have changed my name and shall hereafter be known as
SAGAR SINGH.

It is certified that I have complied with other legal
requirements in this connection.

NAGENDRA SAGAR
[Signature (in existing old name)]

I hitherto known as VIPIN KUMAR S/o SHRI VIJAY
SINGH BHATI, employed as section officer in Ministry of
Power, R/o Village- Dalelgarh, Post-Bilaspur, Greater Noida,
District- Gautam Budh Nagar, Uttar Pradesh-203131, have
changed my name and shall hereafter be known as VIPIN
BHATI.

It is certified that I have complied with other legal
requirements in this connection.

VIPIN KUMAR
[Signature (in existing old name)]

I hitherto known as RANJIT SINGH THANDI
S/o KRISHAN SINGH, R/o Ghakewal Nawanshahr, District-
Shaheed Bhagat Singh Nagar, Punjab-144517, have changed
my name and shall hereafter be known as RANJIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

RANIJIT SINGH THANDI
[Signature (in existing old name)]

I hitherto known as ADITYA BAHL alias ADITYA J
BAHL S/o JOY BAHL, R/o S-28, Greater Kailash Part-2,
South Delhi, Delhi-110048, have changed my name and shall
hereafter be known as ADITYA J BAHL.

It is certified that I have complied with other legal
requirements in this connection.

ADITYA BAHL alias ADITYA J BAHL
[Signature (in existing old name)]
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I hitherto known as ANITA PURI alias MAMTA RANI
W/o LAKHWINDER KUMAR, R/o Street No. 03,
New Abadi Talwandi Bhai, Ferozepur, Punjab-142050, have
changed my name and shall hereafter be known as MAMTA
RANI.

It is certified that I have complied with other legal
requirements in this connection.

ANITA PURI alias MAMTA RANI
[Signature (in existing old name)]

I hitherto known as POONAM CHAWLA
W/o VARINDER KUMAR, R/o Kucha Surjan Mal Ferozepur
City, District-Ferozepur, Punjab-152002, have changed my
name and shall hereafter be known as VEERTA.

It is certified that I have complied with other legal
requirements in this connection.

POONAM CHAWLA
[Signature (in existing old name)]

I hitherto known as YOGESH KUMAR S/o LAL SINGH,
R/o H. No.-412, Kaulwa PS-gabhana, Tahsil Gabhana, Distt.
Aligarh-202002, have changed my name and shall hereafter
be known as YOGENDER SINGH.

It is certified that I have complied with other legal
requirements in this connection.

YOGESH KUMAR
[Signature (in existing old name)]

I hitherto known as LUCKY S/o HAJARA RAM,
R/o VPO Haripur Khalsa, Tehsil Phillaur, Distt. Jalandhar,
Punjab - 144410, have changed my name and shall hereafter
be known as LUCKY KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

LUCKY
[Signature (in existing old name)]

I hitherto known as MANJEET KAUR W/o KAUR
SINGH SMAGH, R/o Village Smagh, PO Mour, District
Sri Muktsar Sahib, Punjab-151204, have changed my
name and shall hereafter be known as MANJEET KAUR
SMAGH.

It is certified that I have complied with other legal
requirements in this connection.

MANJEET KAUR
[Signature (in existing old name)]

I hitherto known as MANPREET SINGH KHIPAL
S/o SURIJIT SINGH, R/o House No-1939, Ward No-06,
Shaheed Bhagat Singh Nagar Moga, District-Moga, Punjab-
142001, have changed my name and shall hereafter be known
as MANPREET SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MANPREET SINGH KHIPAL
[Signature (in existing old name)]

I, HERA LAL NEHRU S/o PREM NATH NEHRU, R/o A-
272, Vijay Vihar Phase-1, Rohini, North Delhi, Delhi-110085,
have changed the name of my minor son's TRIJAL NEHRU,
aged 12 years and he shall hereafter be known as TRIJAL
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

HERA LAL NEHRU
[Signature of Guardian]

I hitherto known as JAHIDUL S/o MOHD HAROON,
R/o 15/95, First Floor, Geeta Colony, Gandhi Nagar, East
Delhi, Delhi-110031, have changed my name and shall
hereafter be known as JAHIDUL SAYYED.

It is certified that I have complied with other legal
requirements in this connection.

JAHIDUL
[Signature (in existing old name)]

I, MD. ZAKIR S/0 ABDUL MONAF, R/o RZG-129, Nihal
Vihar, Nangloi, Nilothi, West Delhi, Delhi-110041, have
changed the name of my minor daughter KANIZ FATMA
alias FATMA aged 10 years and she shall hereafter be
known as FATMA.

It is certified that I have complied with other legal
requirements in this connection.

MD. ZAKIR
[Signature of Guardian]

I hitherto known as AJEET SINGH S/o GANGA SINGH,
R/o 1-55, Gali No-2, Sangam Vihar South Delhi-110062, have
changed my name and shall hereafter be known as AJAB
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

AJEET SINGH
[Signature (in existing old name)]
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I hitherto known as JASPREET KAUR W/o BHUPINDER
SINGH CHAUHAN, R/o VPO Sarhal Mundi, Tehsil
Phillaur, Distt. Jalandhar, Punjab - 144502, have changed
my name and shall hereafter be known as HARPREET
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JASPREET KAUR
[Signature (in existing old name)]

I hitherto known as POONAM KUMARI D/o NIRMAL
PRASAD GUPTA W/o RAHUL DHAWAN, R/o House
No-39, Ichhe Wala Road, Satluj Enclave, Ferozepur City,
Punjab-152002, have changed my name and shall hereafter
be known as POONAM DHAWAN.

It is certified that I have complied with other legal
requirements in this connection.

POONAM KUMARI
[Signature (in existing old name)]

I hitherto known as GAURAV KISHOR SAGAR
S/o KAMAL KISHOR, R/o 105-A DDA Flats Satyam Enclave,
Jhilmil Delhi-110095, have changed my name and shall
hereafter be known as SARTHAK SAGAR.

It is certified that I have complied with other legal
requirements in this connection.

GAURAYV KISHOR SAGAR
[Signature (in existing old name)]

I hitherto known as MANGAL SAIN S/o CHUNNI RAM,
R/o- M-45, Bishanpura, Sector-58, Noida, Gautam Buddha
Nagar, Noida, Uttar Pradesh- 201301, have changed my name
and shall hereafter be known as SRICHAND.

It is certified that I have complied with other legal
requirements in this connection.

MANGAL SAIN
[Signature (in existing old name)]

I, KAMAL KISHOR S/o SHRI MOHAR SINGH,
R/0 105-C Satyam Enclave, DDA Flats, Jhilmil Delhi-110095,
have changed the name of my minor son LAKSHAY KISHOR
SAGAR aged 16 year and the shall hereafter be known as
LAKSHAY SAGAR.

It is certified that I have complied with other legal
requirements in this connection.

KAMAL KISHOR
[Signature of Guardian]

I hitherto known as PRITPAL SINGH GILL S/o HARCHET
SINGH, R/o Patti Soma, Ramuwala, Nawan, Moga, Distt
Moga, Punjab-142040, have changed my name and shall
hereafter be known as PRITPAL SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PRITPAL SINGH GILL
[Signature (in existing old name)]

I hitherto known as ROBIN S/o0 RAM LAL, R/o Village
Nangal Philaur, PO Phillaur, Dist, Jalandhar, Punjab-144410,
have changed my name and shall hereafter be known as
ROBIN ROBIN.

It is certified that I have complied with other legal
requirements in this connection.

ROBIN
[Signature (in existing old name)]

I hitherto known as PARMINDER KUMAR S/o PRITAM
DASS, R/o Village Nangal, Phillaur, Jalandhar, Punjab-144410,
have changed my name and shall hereafter be known as
KUMAR PARMINDER.

It is certified that I have complied with other legal
requirements in this connection.

PARMINDER KUMAR
[Signature (in existing old name)]

I hitherto known as JAGDEEP KAUR GILL W/o PRITPAL
SINGH, R//o Soma Patti, Village Ramuwala, Nawan Ramuwala
Nawan, Moga Punjab-142040, have changed my name and
shall hereafter be known as JAGDEEP KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JAGDEEP KAUR GILL
[Signature (in existing old name)]

I hitherto known as MANJIT KAUR THANDI
W/o RANIJIT SINGH, R/o Ghakewal Nawanshahr,
District-Shaheed Bhagat Singh Nagar, Punjab-144517, have
changed my name and shall hereafter be known as MANJIT
KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MANIJIT KAUR THANDI
[Signature (in existing old name)]
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I hitherto known as MANINDER SINGH SANDHU
S/o KULBIR SINGH, R/o Village-Malwal Jadid, PO-Saidan
Wala, District-Ferozepur, Punjab-152001, have changed
my name and shall hereafter be known as MANINDER
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MANINDER SINGH SANDHU
[Signature (in existing old name)]

I hitherto known as CHARAN KAUR W/o SATNAM
SINGH, R/o 338A, Bir Sahib Road, BDO Colony Dhand,
Tarn Taran, Punjab-143105, have changed my name and
shall hereafter be known as DALBIR KAUR.

It is certified that I have complied with other legal
requirements in this connection.

CHARAN KAUR
[Signature (in existing old name)]

I hitherto known as PREM SHARANJIT SINGH MALKAI
S/o INDER SINGH, R/o Ward No-18, RAB Ji Wali Gali, Road
No-4, Sardar Nagar, Moga, Moga, Punjab-142001, have
changed my name and shall hereafter be known as PREM
SHARANIIT SINGH.

It is certified that I have complied with other legal
requirements in this connection.

PREM SHARANIIT SINGH MALKAI
[Signature (in existing old name)]

I hitherto known as PRIYA W/o LAKHBIR SINGH,
R/o House No-05, Kumhar Mandi, Ferozepur Cantt,
Punjab-152001, have changed my name and shall hereafter
be known as PRIANKA RANI.

It is certified that I have complied with other legal
requirements in this connection.

PRIYA
[Signature (in existing old name)]

I hitherto known as ANISH KUMAR BATTI S/o HANS
RAJ, R/o Village-Ghullu, District-Fazilka, Punjab-152024, have
changed my name and shall hereafter be known as ANISH
KUMAR.

It is certified that I have complied with other legal
requirements in this connection.

ANISH KUMAR BATTI
[Signature (in existing old name)]

I hitherto known as RITTU W/o BIMAL JAIN, R/o House
No - 1071 Mohalla Meera Malli Dera Bassi, Sas Nagar pin
- 140507, Punjab, India, have changed my name and shall
hereafter be known as RITU JAIN.

It is certified that I have complied with other legal
requirements in this connection.

RITTU
[Signature (in existing old name)]

I hitherto known as REKHA W/o RAJESH BIRLA,
R/o Flat No-C-3/703, PWO Housing, Near Hanuman Temple,
Scetor- 43, Galleria DLF- 1V, Galleria DIf- iv, Gurgaon, Haryana-
122009, have changed my name and shall hereafter be known
as REKHA BIRLA.

It is certified that I have complied with other legal
requirements in this connection.

REKHA
[Signature (in existing old name)]

I hitherto known as PRABHJOT S/o SUKH PAL,
R/o Vpo Bajwara Kalan Hoshiarpur Punjab-146023, have
changed my name and shall hereafter be known as
PRABHJOT BADHAN.

It is certified that I have complied with other legal
requirements in this connection.

PRABHJOT
[Signature (in existing old name)]

I hitherto known as SURENDRA KUMAR
S/o AKHILESHWAR RAY, R/o A/21, Nehru Gali, Mandawali,
Fazalpur, East Delhi-110092, have changed my name and
shall hereafter be known as ANKIT YADAV.

It is certified that I have complied with other legal
requirements in this connection.

SURENDRA KUMAR
[Signature (in existing old name)]

I, DHRAMNATH KUMAR S/o0 NARAYAN SINGH,
R/o Flat No-614, 3rd Floor, Blk-Gh Pkt-3, Sector-28, Rohini,
Badli, North West Delhi, Delhi-110042, have changed the
name of my minor son AARAV aged 10 years and he shall
hereafter be known as AARAV SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DHRAMNATH KUMAR
[Signature of Guardian]
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I, KULDEEP S/o MANGE RAM, R/o 6/135, Block K-6,
Khichripur, Patparganj, East Delhi-110091, have changed the
name of my minor daughter DAVIKA aged 8 years and she
shall hereafter be known as DEEPANSHI.

It is certified that I have complied with other legal
requirements in this connection.

KULDEEP
[Signature of Guardian]

I hitherto known as JATINDER KAUR SAHOTA
D/o HARBHAJAN SINGH, R/o Chakkar Road, Kussa, Kussa
PO Kussa, Teh. Nihal Singh Wala, Distt. Moga, Punjab-
142039, have changed my name and shall hereafter be known
as JATINDER KAUR.

It is certified that I have complied with other legal
requirements in this connection.

JATINDER KAUR SAHOTA
[Signature (in existing old name)]

I hitherto known as BIMAL AGGARWAL alias BIMAL
KUMAR S/o VED PARKASH, R/o 1071, Mohalla Meeramalli,
Dera Bassi, Sas Nagar (Mohali), Punjab - 140507, have
changed my name and shall hereafter be known as BIMAL
JAIN.

It is certified that I have complied with other legal
requirements in this connection.

BIMAL AGGARWAL alias BIMAL KUMAR
[Signature (in existing old name)]

I hitherto known as ABHININDERDEEP SINGH
S/o PUSHPINDER SINGH, R/o Near Sem, Patti Jagraon,
Malak, Ludhiana, Punjab- 142026, have changed my name
and shall hereafter be known as ABHININDERDEEP SINGH
SANDRAL.

It is certified that I have complied with other legal
requirements in this connection.

ABHININDERDEEP SINGH
[Signature (in existing old name)]

I hitherto known as RADHA BAI W/o MOHAN LAL,
residing at kumbhar pat, vtc: Dasai, PO: Dasai, District: Dhar,
State: Madhya Pradesh, pin code: 454441, have changed my
name and shall hereafter be known as VIDHYA.

It is certified that I have complied with other legal
requirements in this connection.

RADHA BAI
[Signature (in existing old name)]

I hitherto known as DEEPTI ARORA W/o JITEN ARORA,
R/o 13-C, DDA Flats Madhuban Enclave Madipur Rohtak
Road, Paschim Vihar, Delhi-110063, have changed my name
and shall hereafter be known as DEEPTI J ARORA.

It is certified that I have complied with other legal
requirements in this connection.

DEEPTI ARORA
[Signature (in existing old name)]

I hitherto known as HARI RAM S/o RAM JIWAN,
R/0 369, Nai Wali Gali, Rajokri Village, South West Delhi,
Delhi-110038, have changed my name and shall hereafter be
known as HARI RAM YADAV.

It is certified that I have complied with other legal
requirements in this connection.

HARI RAM
[Signature (in existing old name)]

I hitherto known as PARUL W/o RAKESH KUMAR
SHARMA, R/o B-58, Najafgarh, Raghubeer Enclave,
Najafgarh, South West Delhi-110043, have changed my name
and shall hereafter be known as PARUL SHARMA.

It is certified that I have complied with other legal
requirements in this connection.

PARUL
[Signature (in existing old name)]

I hitherto known as REKHA MIRG alias REKHA BHALLA
D/o TEJ BHAN MIRG W/o RAJIV BHALLA, R/o H.No. B-
40, B-Block Hardev Nagar, Jharoda Mazra, Burari, North
Delhi-110084, have changed my name and shall hereafter be
known as REKHA BHALLA.

It is certified that I have complied with other legal
requirements in this connection.

REKHA MIRG alias REKHA BHALLA
[Signature (in existing old name)]

I hitherto known as HARPREET S/o SUKH PAL,
R/o Vpo Bajwara Kalan Hoshiarpur Punjab 146023, have
changed my name and shall hereafter be known as
HARPREET BADHAN.

It is certified that I have complied with other legal
requirements in this connection.

HARPREET
[Signature (in existing old name)]
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I hitherto known as RAHUL S/o JAI PAL, R/o. H. No.
3070, Gali No.-9, Jawahar Colony, Faridabad, Sector-22,
Haryana-121005, have changed my name and shall hereafter
be known as RAHUL VERMA.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL
[Signature (in existing old name)]

I hitherto known as DEEPAK KUMAR S/o NARENDER
KUMAR, R/o 22, Guru Ravidas Mandir, Ward No.-6,
Naraingarh, Ambala, Haryana-134203, have changed my name
and shall hereafter be known as DEEP SINGH.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR
[Signature (in existing old name)]

I hitherto known as ANOARA KHATUN D/o SAHID ALI
and W/o SAMIR PAUL, R/o Vill. Panchpota, P.O. Kalupur,
P.O. Bongaon, Dist. North 24 Parganas (West Bengal) -
743235, have changed my name and shall hereafter be known
as ANU PAUL.

It is certified that I have complied with other legal
requirements in this connection.

ANOARA KHATUN
[Signature (in existing old name)]

I hitherto known as RAKHI BIWAS D/o KAMAL
BISWAS, R/o J-35, Near SSB Camp, West Falakata,
Bhutnirghat, Jalpaiguri, West Bengal-735211, have
changed my name and shall hereafter be known as RAKHI
PARVIN.

It is certified that I have complied with other legal
requirements in this connection.

RAKHI BIWAS
[Signature (in existing old name)]

I hitherto known as SHWETHA HANNI D/o ERANNA H
and W/o SYED HANEES S, R/o H. No. 441, 10th Ward, SBM
Road, Soppina Kalamma Badavane, Huvina Hadagali, Distt.
Vijayanagara, Karnataka- 583219, have changed my name
and shall hereafter be known as SYEDA SHAZIYA.

It is certified that I have complied with other legal
requirements in this connection.

SHWETHA HANNI
[Signature (in existing old name)]

I hitherto known as KOTRAMMA C urf AYESHA
D/o KOTRESHAPPA and W/o J CHAND BASHA,
R/o Ward No. 02, Shivabasavana Goudana Oni,
Shanavasapur, G H P S Shale Hattera, Sanavasapura, Bellary
Sanavasapura, Karnataka-583120, have changed my name
and shall hereafter be known as AYESHA C.

It is certified that I have complied with other legal
requirements in this connection.

KOTRAMMA C urf AYESHA
[Signature (in existing old name)]

I hitherto known as AKULA NARASIMHA RAO
S/o AKULA PEDAKAPU, R/o H. No: 41-1-76, Thadi Konda
Vari Street, Nalla Gate Center, Krishnalanka, Vijayawada
(Urban), Krishna (Dt) - 520013, Andhra Pradesh, have
changed my Name and shall hereafter be known as AKULA
SAMUEL.

It is certified that I have complied with other legal
requirements in this connection.

AKULA NARASIMHA RAO
[Signature (in existing old name)]

I hitherto known as NAGIREDDY SUJATHA W/o SIVA
SANKAR, R/o H. No. 2-317, Sundaram Peta College Road,
Vuyyuru, Krishna [Dt] -521165, Andhra Pradesh, have
changed my name and shall hereafter be known as
NAGIREDDY RUTH.

It is certified that I have complied with other legal
requirements in this connection.

NAGIREDDY SUJATHA
[Signature (in existing old name)]

I hither to known as ROHIMA KHATUN D/o SEK BHOLA
resident at Demarihat, Mahisda, Purba Medinipur (W.B.)-
721668, have changed my name and shall hereafter be known
as PAYEL ROY.

It is certified that I have complied with other legal
requirements in this connection.

ROHIMA KHATUN
[Signature (in existing old name)]

I hitherto known as SWARAN KUMAR S/o CHET RAM,
R/o0 House No. 28, Rajasva Colony, Red Chilli Ke Piche,
lingiyadih Bilaspur, Lingayadih, Bilaspur, Chhattisgarh-
495006, have changed my name and shall hereafter be known
as ASHFAQ KHAN.

It is certified that I have complied with other legal
requirements in this connection.

SWARAN KUMAR
[Signature (in existing old name)]



Parr IV]

THE GAZETTE OF INDIA, SEPTEMBER 14, 2024 (BHADRA 23, 1946) 3723

I hitherto known as NAGIREDDY SIVA SANKAR
S/o CHINTAIAH, R/o H. No. 2-317, Sundaram Peta College
Road, Vuyyuru, Krishna [Dt] -521165, Andhra Pradesh,
have changed my name and shall hereafter be known as
NAGIREDDY STEPHEN.

It is certified that I have complied with other legal
requirements in this connection.

NAGIREDDY SIVA SANKAR
[Signature (in existing old name)]

I hitherto known as KUKKALA SYAMALA DEVI
W/o MOHAN RAO, R/o No. 2-20-20, Rama Rao Vari Peta,
Ramakotam Vari Street, Sankar Rao Gari Hospital,
Tadepalligudem, West Godavari (Dt) - 534101, Andhra
Pradesh, have changed my name and shall hereafter be
known as KUKKALA TABITHA.

It is certified that I have complied with other legal
requirements in this connection.

KUKKALA SYAMALA DEVI
[Signature (in existing old name)]

I hitherto known as PAIDIMUKKALA RAJESWARI
W/o AKULA NARASIMHA RAO, R/o H. No. 41-1-76,
Thadi Konda Vari Street, Nalla Gate Centre, Krishnalanka,
Vijayawada (Urban), Krishna (Dt) - 520013, Andhra Pradesh,
have changed my name and shall hereafter be known as
AKULA KEERTHANA.

It is certified that I have complied with other legal
requirements in this connection.

PAIDIMUKKALA RAJESWARI
[Signature (in existing old name)]

I hitherto known as PAPPALA RAJU S/o APPARAO,
R/o No. 2-121, Venkatapuram, Kusalapuram, Srikakulam -
532410, Andhra Pradesh, have changed my name and shall
hereafter be known as PAPPALA SOLOMON RAJU.

It is certified that I have complied with other legal
requirements in this connection.

PAPPALA RAJU
[Signature (in existing old name)]

I hitherto known as NAGIREDDY SRAVANI D/o SIVA
SANKAR, R/o H. No. 2-317, Sundaram Peta College Road,
Vuyyuru, Krishna [Dt] -521165, Andhra Pradesh, have
changed my name and shall hereafter be known as
NAGIREDDY PRISCILLA.

It is certified that I have complied with other legal
requirements in this connection.

NAGIREDDY SRAVANI
[Signature (in existing old name)]

I hitherto known as KAMLESH MANI S/o0 RAJARAM,
R/o Gaura, SRN Bhadohi, Sant Ravidas Nagar, Uttar Pradesh-
221404, have changed my name and shall hereafter be known
as KAMALESH MANI BAUDDH.

It is certified that I have complied with other legal
requirements in this connection.

KAMLESH MANI
[Signature (in existing old name)]

I hitherto known as PRACETA D/o KULDEEP,
R/o0 Building No. 516, Flat No. 14, Third Floor, IMD Gali, Raj
Pur Khurd, VTC: IGNOU, PO: IGNOU, District: South Delhi,
Delhi-110068, have changed my name and shall hereafter be
known as MARIAM.

It is certified that I have complied with other legal
requirements in this connection.

PRACETA
[Signature (in existing old name)]

I hitherto known as VEERPAL KAUR BOPARAI W/o
LAKHVIR SINGH and daughter of MALKIT SINGH, resident
of Village Santu Wala, Tehsil Zira, District Ferozepur, Punjab,
(142047) India, have changed my name and shall hereafter
be known as VEERPAL KAUR.

It is certified that I have complied with other legal
requirements in this connection.

MANISH SINGH
[Signature]

I hitherto known as MANISH SINGH S/o RAJVEER SINGH
R/o Village Bacheet Jasu, Post Sundarpur, Gajen, Tehsil
Derapur, Distt. Kanpur Dehat, UP-209302, have changed my
name and shall hereafter be known as ADARSH PRATAP
SINGH.

It is certified that I have complied with other legal
requirements in this connection.

MANISH SINGH
[Signature]

CHANGE OF RELIGION

I, DEEPAK KUMAR S/0 NARENDER KUMAR, R/o 22,
Guru Ravidas Mandir, Ward No. 6, Naraingarh, Ambala,
Haryana-134203, do hereby solemnly affirm and declare that
I have embraced SIKHISM and renounced HINDUISM
religion with effect from 07/01/2024.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK KUMAR
[Signature]
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I, ANOARA KHATUN D/o SAHID ALI and W/o SAMIR
PAUL, R/o Vill. Panchpota, P.O. Kalupur, P.O. Bongaon,
Dist. North 24 Parganas (West Bengal) - 743235, do hereby
affirm and declare that I have embraced HINDUISM and
renounced ISLAM with effect from 12th April 2024.

It is certified that I have complied with other legal
requirements in this connection.

ANOARA KHATUN

[Signature]

I, RAKHI BIWAS D/o KAMAL BISWAS, R/o J-35,
Near SSB Camp, West Falakata, Bhutnirghat, Jalpaiguri, West
Bengal-735211, do hereby solemnly affirm and declare that
I have embraced ISLAM religion and renounced HINDUISM
with effect from 1st Jun 2023.

It is certified that I have complied with other legal
requirements in this connection.
RAKHI BIWAS
[Signature]
I, BORRA DIVYA SRI D/o BORRA VEERA BRAHMA
RAO, R/o H.No. 22D-1-1A, Railway Track Road, Near Over
Bridge Steps, Ramakrishnapuram, Eluru, Eluru Mandalam,
Venkata Rao Peta, Eluru, West Godavari (DT) - 534002,
Andhra Pradesh, do here by solemnly affirm and declare
that I have Embraced CHRISTIANITY and Renounced
HINDUISM with effect from 18-05-2018. I have changed my
religion not my name.

It is certified that I have complied with other legal
requirements in this connection.

BORRA DIVYA SRI

[Signature]

I hitherto known as SHWETHA HANNI D/O ERANNA
H and W/o Syed Hanees S, R/o H. No. 441, 10th Ward,
SBM Road, Soppina Kalamma Badavane, Huvina,
Hadagali, Distt. Vijayanagar (old Name Bellary)
(Karnataka) - 583219, do hereby affirm and declare that
I have embraced ISLAM and renounced HINDUISM with
effect from 4th August, 2017.

It is certified that I have complied with other legal
requirements in this connection.

SHWETHA HANNI

[Signature]

I, KOTRAMMA C urf AYESHA D/o KOTRESHAPPA
and W/o J CHAND BASHA, R/o Ward No.02,
Shivabasavana Goudana Oni, Shanavasapur, G H P S
Shale Hattera, Sanavasapura, Bellary Sanavasapura,
Karnataka-583120, do hereby solemnly affirm and declare
that I have embraced ISLAM religion and renounced
HINDUISM with effect from 2nd Oct 2016.

It is certified that I have complied with other legal
requirements in this connection.

KOTRAMMA C urf AYESHA
[Signature]

I, UJJWAL D/o AJAY CHAUHAN, R/o WZ - 430/C
FIRST FLOOR, NARAINA VILLAGE, Kair, South West delhi,
Delhi - 110028, do hereby solemnly affirm and declare that
I have embraced ISLAM religion and renounced HINDUISM
with effect from 17.05.2024. I have changed the my religion
not my name.

It is certified that I have complied with other legal
requirements in this connection.

UJJWAL
[Signature]

I, AKULANARASIMHA RAO S/0 AKULA PEDAKAPU,
R/o H.No. 41-1-76, Thadi Konda Vari Street, Nalla Gate Center,
Krishnalanka, Vijayawada (Urban), Krishna (Dt) - 520013,
Andhra Pradesh, do hereby solemnly affirm and declare that
I have Embraced CHRISTIANITY and Renounced
HINDUISM with effect from 24-05-2024.

It is certified that I have complied with other legal
requirements in this connection.

AKULA NARASIMHA RAO
[Signature]

I, NAGIREDDY SUJATHA W/o SIVA SANKAR,
R/o No. 2-317, Sundaram Peta College Road, Vuyyuru,
Krishna (Dt) - 521165, Andhra Pradesh, do hereby solemnly
affirm and declare that I have Embraced CHRISTIANITY
and Renounced HINDUISM with effect from 21-01-2008.

It is certified that I have complied with other legal
requirements in this connection.

NAGIREDDY SUJATHA
[Signature]

I, ROHIMA KHATUN D/o SEK BHOLA, R/o Demarihat,
Mabhisda, Purba Medinipur (W.B.) - 721668, do hereby affirm
and declare that I have embraced HINDUISM and renounced
Islam with effect from 8th April, 2024.

It is certified that I have complied with other legal
requirements in this connection.

ROHIMA KHATUN
[Signature]

I, SWARAN KUMAR S/o CHET RAM, R/o House
No. 28, Rajasva Colony, Red Chilli Ke Piche, Lingayadih,
Bilaspur, Chhattisgarh-495006, do hereby solemnly
affirm and declare that I have embraced ISLAM RELIGION
and renounced CHRISTIANTY with effect from 29th
Jul 2013.

It is certified that I have complied with other legal
requirements in this connection.

SWARAN KUMAR
[Signature]
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I, NAGIREDDY SIVA SANKAR S/o CHINTAIAH,
R/o No. 2-317, Sundaram Peta College Road, Vuyyuru,
Krishna (Dt) - 521165, Andhra Pradesh, do hereby solemnly
affirm and declare that I have Embraced CHRISTIANITY
and Renounced HINDUISM with effect from 19-01-2011.

It is certified that I have complied with other legal
requirements in this connection.

NAGIREDDY SIVA SANKAR
[Signature]

I, KUKKALA SYAMALA DEVI W/o MOHAN RAO,
R/0 No. 2-20-20, Rama Rao Vari Peta, Ramakotam Vari Street,
Sankar Rao Gari Hospital, Tadepalligudem, West Godavari
(Dt) - 534101, Andhra Pradesh, do here by solemnly affirm
and declare that I have Embraced CHRISTIANITY and
Renounced HINDUISM with effect from 17-01-1989.

It is certified that I have complied with other legal
requirements in this connection.

KUKKALA SYAMALA DEVI
[Signature]

I, PAIDIMUKKALA RAJESWARI W/o AKULA
NARASIMHA RAO, R/o H.No. 41-1-76, Thadi Konda Vari
Street, Nalla Gate Centre, Krishnalanka, Vijayawada (Urban),
Krishna (DT.) - 520013, Andhra Pradesh, do hereby
solemnly affirm and declare that I have Embraced
CHRISTIANITY and Renounced HINDUISM with effect from
24-05-2024.

It is certified that I have complied with other legal
requirements in this connection.

PAIDIMUKKALA RAJESWARI
[Signature]

I, PAPPALA RAJU S/o APPARAO, R/o No. 2-121,
Venkatapuram, Kusalapuram, Srikakulam - 532410, Andhra
Pradesh, do hereby solemnly affirm and declare that I have
Embraced CHRISTIANITY and Renounced HINDUISM with
effect from 25-01-2014.

It is certified that I have complied with other legal
requirements in this connection.

PAPPALA RAJU
[Signature]

I, NAGIREDDY SRAVANI D/o SIVA SANKAR, R/o No.
2-317, Sundaram Peta College Road, Vuyyuru, Krishna (DT)
- 521165, Andhra Pradesh, do hereby solemnly affirm and
declare that I have Embraced CHRISTIANITY and
Renounced HINDUISM with effect from 18-01-2020.

It is certified that I have complied with other legal
requirements in this connection.

NAGIREDDY SRAVANI
[Signature]

I, KAMLESH MANI S/o RAJARAM, R/o Gaura, SRN
Bhadohi, Sant Ravidas Nagar, Uttar Pradesh-221404, do
hereby solemnly affirm and declare that I have embraced
BUDDHISM religion and renounced HINDUISM religion
with effect from 27/12/2023.

It is certified that I have complied with other legal
requirements in this connection.

KAMLESH MANI
[Signature]

I, PRACETA D/o KULDEEP, R/o Building No. 516, Flat
No. 14, Third Floor, JMD Gali, Raj Pur Khurd, VTC: IGNOU,
PO: IGNOU, District: South Delhi, Delhi-110068, do hereby
solemnly affirm and declare that I have embraced ISLAM
religion and renounced HINDU Religion with effect from
01.12.2023.

It is certified that I have complied with other legal
requirements in this connection.

PRACETA
[Signature (in existing old name)]

CHANGE OF GENDER

I, VIJAY KUMAR S/o FAKIR CHAND, R/o0 H.No. 1570,
Wazir Nagar, Kotla Mubarkpur, Lodi Road, H.O. South Delhi,
Delhi-110003, hereby undertake that I VIJAY KUMAR want
to change my name to LAVISKA THAKUR and gender as
FEMALE.

I VIJAY KUMAR henceforth be known as LAVISKA
THAKUR D/o of FAKIR CHAND.

The above statement made by me is true & correct to the
best of my knowledge and belief. If any legal issue arises
in this regard at any stage, I will be personally responsible
for the same and, the Department of Publication will not be
liable for any consequences arising therefore.

VIJAY KUMAR
[Signature]

PUBLIC NOTICE

It is for general information that I, SUMAN TOMAR
KOCHAR D/o JAGRAM SINGH, Ex. wife of SUMIT
KOCHAR, residing at 1671, Third floor, Multani mohalla,
Rani Bagh, Saraswati Vihar, North West Delhi, Delhi-110034,
declare that I got divorce from my husband vide court
decree No.-780/2024 dated 20/03/24. Further, I have changed
the name of mine SUMAN TOMAR KOCHAR and my
minor daughter namely NITYA KOCHAR aged 13 years. We
shall hereafter be known as SUMAN and NITYA respectively
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUMAN TOMAR KOCHAR
[Signature]
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It is for general information that I, VEJERLA ASHWINI
TEJESWI D/o V B SEETHARAMARAIJU Ex-wife of
Pakalapati Vivek Raju, R/o H.No. First Floor, Door No.
31-27-5/1/1, Road No. 1, Krishna Nagar, Kurmannapalem,
Duvvada, Visakhapatnam (A.P.) - 530046, declare that I got
divorced from my husband vide Court Decree HMA Petition
No. 2095/2022 dated 22/11/2022. Further, I have changed the
name of my minor daughter PAKALAPATI SAAKSHI alias
P. SRI SAKKSHI KRISHNA, aged 12 years and she shall
hereafter be known as GIA VEJARLA for all future purposes.

It is certified that I have complied with other legal
requirements in this connection.

VEJERLA ASHWINI TEJESWI
[Signature]

It is for general information that [, ARCHANA MISHRA
D/o B.N. MISHRA Ex-W/o DEEPAK GUDDADAKERI, R/o
D-319, BET, BITS Pilani, Vidya Vihar, Jhunjhunu, Rajasthan-
333031, declare that I got divorce from my ex-husband
DEEPAK GUDDADAKERI vide court decree No. M.P.No.
116/14 dated 06.09.2023 further, changed the name of my
minor daughter AASHI GUDDADAKERI aged 12 years and
she shall hereafter be known as AASHI MISHRA.

It is certified that I have complied with other legal
requirements in this connection.

ARCHANA MISHRA

[Signature]

It is for general information that I, VILAXANA JOSHI
CHATURVEDI D/o Late DESHBANDHU JOSHI Ex. Wife of
SH. SUBODH CHATURVEDI, R/o 28/601, East End
Apartments, Near New Ashok Nagar Metro Station, Mayur
Vihar Phase-1 Extension, Mayur Vihar, East Delhi, Delhi-
110096, declares that I got divorced from my husband SH.
SUBODH CHATURVEDI vide court decree HMA No.
605/24 dated 04.04.2024. Further I have changed my name
and shall hereafter be known as VILAXANA JOSHI for all
purposes in future.

It is certified that I have complied with other legal
requirements in this connection.

VILAXANA JOSHI CHATURVEDI
[Signature]

It is for general information that I, ANIL KUMAR
S/o Sh. MAHAVIR SINGH, R/o Palawa, Tehsil Mundawar,
District Alwar, Rajasthan - 301706, declare that my minor
daughter namely SHAKSHI YADAV aged 14 years was
adopted by RAJESH YADAYV, S/o Sh. LEELA RAM YADAV
residing at Bhungaraka, Mohabatpur, Mahendergarh,
Haryana - 123023 on 14.08.2014.

The adoption deed NIL dated 14.08.2014 was declared
void in the court of Civil Judge, Mundawar, Distt Alwar,
Rajasthan by judgement by order dated 20.08.2019 in Civil
Suit No. 34/83/2018. Henceforth, my minor daughter may be
known as SHAKSHI YADAV, daughter of ANIL KUMAR
and Smt. SUSHMA for all future purposes. It is certified that
I have complied with other legal requirement in this connection.

ANIL KUMAR
[Signature]

It is for general information that [, MANDEEP KUMAR
S/o0 MAHENDER SINGH, R/o Dwarka Sec.-24, V.P.O-
Dhulsiras Village, South West Delhi, Delhi-110077, declare
that name of my minor daughter has been wrongly written
as ISHITA in my minor daughter namely ISHITA GODARA,
aged 16 years in her 10th Class Educational Documents. The
actual name of my minor daughter is ISHITA GODARA,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANDEEP KUMAR
[Signature]

It is for general information that I, MOHD AFZAL KHAN
S/o SHAHID KHAN, R/o B-108, Gali No. 11, B-Block,
Subhash Mohalla, Near Sheeshy Wali Masjid, North Ghonda,
Yamuna Vihar, North East Delhi, Delhi-110053, declare that
name of my father has been wrongly written as MOHD
SHAHID KHAN in my all educational documents. The actual
name of my father is SHAHID KHAN, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHD AFZAL KHAN
[Signature]

It is for general information that I, BHIM SINGH
S/o SATVIR, R/o Dalenwas (23), Dalanwas, Mahendragarh,
Haryana-123024, declare that name of my minor son has
been wrongly written as RAHUL in my minor son namely
RAHUL LAMBA, aged 17 year in his 10th class educational
documents. The actual name of my minor son is RAHUL
LAMBA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BHIM SINGH
[Signature]

It is for general information that I, SANJAY KUMAR
S/o DEVKARAN, R/o H.No.-578, Badli Village, Libas Pur,
North West Delhi, Delhi-110042, declare that name of mine
and my wife has been wrongly written as SANJAY and
VINITA in my minor daughter ANSHU, aged 14 years in her
School Records. The actual name of mine and my wife are
SANJAY KUMAR and VINITA DEVI respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANJAY KUMAR
[Signature]
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It is for general information that I, ZAINAB FATIMA
D/o MOHD WASIM, R/o A-158, Krishna Basti, Amar Puri,
Nabi Karim, Pahar Ganj, PO: Swami Ram Tirth Nagar, Dist:
Central Delhi, Delhi-110055, declare that name of my father
has been wrongly written as MD WASEEM in my 10th and
12th class marks-sheet and certificate. The actual name of my
father is MOHD WASIM, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ZAINAB FATIMA
[Signature]

It is for general information that I, HARISH CHANDRA
SINGH BORA S/o PREM SINGH BORA, R/o House No. 151,
Mohammadpur Village, Mohammadpur, R K Puram (Main),
South West Delhi, Delhi-110066, declare that name of mine
and my wife has been wrongly written as HARISH and
MEENA in my minor daughter SHIVANI BORA, aged 15
years in her School Record. The actual name of mine and
my wife are HARISH CHANDRA SINGH BORA and MEENA
BORA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARISH CHANDRA SINGH BORA
[Signature]

It is for general information that I, SAURAV KUMAR
S/o DIGAMBER SINGH, R/o H.No.- B- 81/A, Panchsheel
Vihar, Malviya Nagar, New Delhi-110017, declare that name
of mine has been wrongly written as SOURAV KUMAR in
my 10th Class Educational Documents. The actual name of
mine is SAURAV KUMAR, respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAURAV KUMAR
[Signature]

It is for general information that I, SUDHIR KUMAR
S/o SITA RAM, R/o B-338, Swaran Jayanti Puram,
Govindpuram, Ghaziabad, Uttar Pradesh-201013, declare that
name of my minor son has been wrongly written as ARNAV
in my minor son ARNAV VISHWAKARMA, aged 14 years
in his School record. The actual name of my minor son
is ARNAV VISHWAKARMA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUDHIR KUMAR
[Signature]

It is for general information that I, HARI NARAYAN
SINGH S/o0 RUDRA PRATAP SINGH, permanent R/o PO
Churia, Distt Deoria, Uttar Pradesh-274502 and Present R/o
D-177, Sector-B2, Narela, Delhi-110040, declare that name of
my father has been wrongly written as JAGGI SINGH in my
Pan Card No. BCOPS0827A. The actual name of my father
is RUDRA PRATAP SINGH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARI NARAYAN SINGH
[Signature]

It is for general information that I, SHIKHA JHA
D/o SHANKAR JHA W/o MUKESH KUMAR JHA, R/o C-26,
Friends Enclave Mundka, Nangloi Nilothi, West Delhi,
Delhi-110041, declare that name of mine has been wrongly
written as SHIKHA in my all educational documents. The
actual name of mine is SHIKHA JHA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHIKHA JHA
[Signature]

It is for general information that I, HARSHINI DEEGWAL
D/o BHUPENDER KUMAR, R/o 11795, 3rd Floor Street
No. 6, Near Sindhi hira nand ghori wala, Sat Nagar, Karol
Bagh, Central Delhi, Delhi-110005, declare that name of my
Father has been wrongly written as BHUPENDER KUMAR
DEEGWAL in my 10th & 12th Class Educational Documents.
The actual name of my Father is BHUPENDER KUMAR,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARSHINI DEEGWAL
[Signature]

It is for general information that I, BDENDER KUMAR
SHAILANI S/o RAMLAL SHAILANI, R/o H.No.-31/30,
Block-A1, Near Rani Public School, Sant Nagar, Burari, North
Delhi, Delhi-110084, declare that name of mine and my father
has been wrongly written as BIJENDER KUMAR and
RAMLAL in my SC Certificate No.-047649-1080. The actual
name of mine and my father are BDENDER KUMAR
SHAILANI and RAMLAL SHAILANI respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BIJENDER KUMAR SHAILANI
[Signature]



3728 THE GAZETTE OF INDIA, SEPTEMBER 14, 2024 (BHADRA 23, 1946)

[PArT IV

It is for general information that I, KAMAL S/o
Sh. JANG BAHADUR, R/o VPO Dhani Raipur Tehsil and
Distt. Hisar, Haryana-125044, declare that name of my mother
has been wrongly written as KAVITA in my 10th class
educational documents. The actual name of my mother is
KAVITA RANI respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KAMAL
[Signature]

It is for general information that I, SAMAN BARI
S/o SARVAR MANSOORI, R/o B-13/19, Street No.-06, Kabir
Nagar, Gokal Pur, North East Delhi, Delhi-110094, declare
that name of mine and my father has been wrongly written
as MOHD SAMAN BARI MANSOORI and MOHD
SARWAR MANSOORI in my OBC Caste certificate No.-
OBC/04/42/30334/25/5/2012/9421094448/16162 and NCL
Certificate No. Teh/Shah/NCL/2023/4081. The actual name
of mine and my father are SAMAN BARI and SARVAR
MANSOORI respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAMAN BARI
[Signature]

It is for general information that I, HIMANSHU BISHT
S/o DINESH SINGH BISHT, R/o-Village-Papoli, Post office-
Kathpuriya, Kurchoun, Almora, Uttarakhand-263643, declare
that name of mine and my father has been wrongly written
as HIMANSHU VISHT and DINESH SINGH VISHT in my
all educational documents. The actual name of mine and my
father are HIMANSHU BISHT and DINESH SINGH BISHT
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HIMANSHU BISHT
[Signature]

It is for general information that I, NITISH KUMAR
S/o DILIP KUMAR SINGH, R/o- H.No. 122, Kh No. -34, First
Floor, Gali No.-11, Sanjay Colony, Narela, Sanjay Colony,
Narela, North West Delhi, Delhi-110040, declare that name of
my father has been wrongly written as DILIP in my all
educational document. The actual name of my father is
DILIP KUMAR SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NITISH KUMAR
[Signature]

It is for general information that I, RANAJIT KUMAR
MITRA S/o0B. B. MITRA, R/o F-1/82B/1, Gali No.-1, Palam
Phesh-2, Mahavir Enclave, South West Delhi, Delhi-110045,
declare that name of mine has been wrongly written as
RANIJIT KUMAR MITRA in PPO No-C/MISC/Z1189/2013.
The actual name of mine is RANAJIT KUMAR MITRA,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RANAJIT KUMAR MITRA
[Signature]

It is for general information that I, PANKAJ S/o JAI
PRAKASH, R/o H.No.-164/A, Hastsal Uttam Nagar, West
Delhi-110059, declare that name of mine has been wrongly
written as PANKAJ KUMAR in my minor son namely CHIRAG
aged 15 year in his school record. The actual name of mine
is PANKAJ, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ
[Signature]

It is for general information that I, SUDHANSHU KUMAR
S/o RAM PUKAR BAITHA, residing at H. No. 349, Gali
No.16 Surender Colony Part-1, Jharoda Majraa, PO: Burari,
Distt: North Delhi, Delhi-110084, declare that name of mine
has been wrongly written as SUDHANSHU BAITHA in my
SC Caste Certificate No. SC/01/11/7298/31/10/2008/30017/5513.
The actual name of mine is SUDHANSHU KUMAR, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUDHANSHU KUMAR
[Signature]

It is for general information that I, JYOTI PANWAR
W/o Late ROHIT KUMAR, R/o H.No.-168, Village Gopalpur
Khadana, Post-Kishanpur Baral, Ibrahimpur Mazra, Baghpat,
Uttar Pradesh-250623, declare that name of mine wrongly
written as JYOTI in my PPO No. N23903181822. The actual
name of mine is JYOTI PANWAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI PANWAR
[Signature]
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It is for general information that I, SIDDHARTH
SRIVASTAVA S/o DINESH CHANDRA SRIVASTAVA,
R/o G-47, Sector-56, Noida, PO: Noida, Distt: Gautam Buddha
Nagar, Uttar Pradesh-201301, declare that name of my minor
son has been wrongly written as ADHRIT in my minor son
ADHRIT SRIVASTAVA, aged 13 years in his school records.
The actual name of my minor son is ADHRIT SRIVASTAVA,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SIDDHARTH SRIVASTAVA
[Signature]

It is for general information that I, SUNNY S/o RAJU,
R/o D-347, Jhuggi, Shahbad Dairy, Shaibabad Daulat Pur,
North West Delhi-110042, declare that name of my father
has been wrongly written as RAJBEER in my 10th and 12th
educational documents. The actual name of my father is
RAIJU, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUNNY
[Signature]

It is for general information that I, VIJAY KUMAR
S/o MOHAN LAL, R/o 238, Dadiana (36), Ambala,
Haryana-134003, declare that name of mine has been wrongly
written as VIJAY in my 10th Class Educational Documents.
The actual name of mine is VIJAY KUMAR, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY KUMAR
[Signature]

It is for general information that I, PREM LAL S/o DHALU,
R/0 39, T Huts Golden Parkram Pura, Onkar Nagar, NCT of
Delhi-110035, declare that name of mine and my father has
been wrongly written as PARAM LAL AHIRWAR and
THALUA AHIRWAR in my Aadhar Card No.-9952 8637 5904
and Pan Card No.-DJEPA3930B. The actual name of mine
and my father are PREM LAL and DHALU respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PREM LAL
[Signature]

It is for general information that I, RISHU RAJ son of
RAJESH KUMAR MAHTO, resident of Ward No. 06, Sari,
Samastipur, Bihar-848101, declare that name of mine have
been wrongly written as ADITY KUMAR in my Adhar Card.
The actual name of mine is RISHU RAJ, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RISHU RAJ
[Signature]

It is for general information that I, GAURAV KAVIDAYAL
S/o DHARA BALLABH, permanent R/o Tejpur, Negi post
Motahaldu Haldwani, Haldwani, PO: Haldwani DISY:Nainital
Uttarakhand-263139, Present R/o 13/26 Munshiram Dairy
Colony Dr, Mukharjee nagar, New Delhi-110009, declare that
name of my father has been wrongly written as D B KAVIDAYAL
in my 10th and 12th Class all Education document. The
actual name of my father is DHARA BALLABH, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GAURAV KAVIDAYAL
[Signature]

It is for general information that [, BRAHAM PRAKASH
S/o DAL CHAND, R/o 3244, Gali Budha Wali, Aryapura,
Malka Ganj, North Delhi, Delhi-110007, declare that name of
mine has been wrongly written as BRAHM PRAKASH in
my driving License No. DL0820130222589. The actual name
of mine is BRAHAM PRAKASH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BRAHAM PRAKASH
[Signature]

It is for general information that I, SRISHTI JAIN
D/o SHAILENDRA JAIN, residing at Plot No.15D, Villa No.
15D, 326, Shivam Garden, Crosstown Restaurant, Achheja,
Gautam Buddha Nagar, Uttar Pradesh-203207, declare that
the name of mine has been wrongly written as SHRISTI
JAIN in my CBSE Board class 10th marksheet and certificate.
The actual name of mine is SRISHTI JAIN respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SRISHTI JAIN
[Signature]
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It is for general information that I, SATPAL SINGH
S/o RAMESH KUMAR, R/o 1394, V.P.O Karala, Karala, North
West Delhi, Delhi-110081, declare that name of my wife has
been wrongly written as PUNAM in my minor son's namely
SUMIT KUMAR, aged 16 years, in his 10th class Educational
Documents. The actual name of my wife is PUNAM GOLA,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SATPAL SINGH
[Signature]

It is for general information that I, LAKSHAY GANGWAL
S/o0 Sh. RAMESH CHAND GANGWAL, R/o H.No.11192,
Dori Walan Gaushala Road Kishan Ganj Delhi North Delhi-
110006, do hereby declare that name of my father has been
wrongly written as RAMESH CHAND in my SC Caste
certificate No. SC/88/883/8201/30/4/2010/8831028743/355,
dated: 12/05/2010. The actual name of my father is RAMESH
CHAND GANGWAL respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

LAKSHAY GANGWAL
[Signature]

It is for general information that I, PARDEEP S/o SISHPAL,
R/o VPO Devi Garh Punia, Barwala (Rural) (128) Hisar,
Haryana-125121, declare that name of my wife has been
wrongly written as MUNNI in my minor daughter NITIKA
aged 17 years in her 10th and 12th class education document.
The actual name of my wife is MUNNI DEVI, respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PARDEEP
[Signature]

It is for general information that I, KOMAL D/o
PURUSHOTTAM, R/o Ward no.14 Old Grain Market Barwala
(Rural) (128) Hisar, Haryana- 125121, declare that the name
of my mother has been wrongly written as RAM KANTI in
my 10th and 12th Class Education document the actual
name of my mother is KANTI which may be amended
accordingly

It is certified that I have complied with other legal
requirements in this connection.

KOMAL
[Signature]

It is for general information that [, NARESH KUMAR
S/o DHARMAVIR, R/o 351, Sisana, Baghpat, Uttar Pradesh-
250609, declare that name of mine has been wrongly written
as MANOJ KUMAR in my PAN Card No. EMLPK3120A.
The actual name of mine is NARESH KUMAR, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NARESH KUMAR
[Signature]

It is for general information that I, ANAND S/o SATPAL
SINGH, R/o Gali No-3, Kalighat, Village Wazirabad, Burari,
North Delhi, Delhi-110084, declare that name of mine and my
father has been wrongly written as ANAND KUMAR and
Satpal in my SC Caste Certificate No-SC/01/11/10426/27/1/
2010/9011005683/13836. The actual name of mine and my
father are ANAND and SATPAL SINGH, respectively which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANAND
[Signature]

It is for general information that I, KAUSHAL KISHORE
TIWARI S/o RAM TEJ TIWARI, R/o H.No. 20, Khasra No.
93, Tikal Kunj Colony, Near Shakuntala Public School,
Girdhar Pur Road, Chaprola, Chhapraula, Gautam Buddha
Nagar, Uttar Pradesh-201009, declare that name of mine has
been wrongly written as KAUSHAL KISHORE in my service
record. The actual name of mine is KAUSHAL KISHORE
TIWARI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KAUSHAL KISHORE TIWARI
[Signature]

It is for general information that I, AAFIYA NAZ
D/o MOHAMMAD AQIL, R/o Faislabad, Tower Wali Gali,
Bulandshahr, Uttar Pradesh-203001, declare that name of my
mother has been wrongly written as WASEEMA PARVEEN
in my 10th & 12th class Educational Documents. The actual
name of my mother is VASEEMA PARVEEN, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AAFIYA NAZ
[Signature]
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It is for general information that I, RAHUL KUMAR
S/o - RAJ KUMAR, R/o- B-3/16,17, Oppo Mother Dairy,
Nand Nagri, Nand Nagri, North East Delhi, Delhi- 110093,
declare that name of mine and my minor son have been
wrongly written as RAHUL and LOVE in my minor son
LOVE KUMAR aged 15 years in his school record. The
actual name of mine and my minor son are RAHUL KUMAR
and LOVE KUMAR, respectively which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAHUL KUMAR
[Signature]

It is for general information that I, NANDKISHOR
RAIKWAR S/o GHANSU RAIKWAR, R/o H.no-335, ACG,
Budh Vihar, New Delhi, Munirka Village, J.N.U, South West
Delhi, Delhi-110067, declare that name of mine and my father
has been wrongly written as NAND KISHORE and
GHANSHYAM REKWAR in my 10th and 12th Class
Educational Documents. The actual name of mine and my
father are NANDKISHOR RAIKWAR and GHANSU
RAIKWAR, respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NANDKISHOR RAIKWAR
[Signature]

It is for general information that I, NAVDEEP SINGH
S/o JITENDER SINGH, residing at House No 1377, sector-
64, Ballabhgarh, Faridabad, Haryana- 121004, declare that
name of my father has been wrongly written as ITENDRA
SINGH in my 10th class marksheet and certificate. The actual
name of my father is JITENDER SINGH, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NAVDEEP SINGH
[Signature]

It is for general information that I, MANDEEP SINGH
S/o JITENDER SINGH, residing at House No-1377, uncha
goan, sector 64, Ballabhgarh, PO: Ballabhgarh, Dist:
Faridabad, Haryana, 121004, declare that name of my father
has been wrongly written as JITENDRA SINGH in my 10th
and 12th class marksheet and certificate. The actual name of
my father is JITENDER SINGH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANDEEP SINGH
[Signature]

It is for general information that I, PUSHPA GUPTA
W/o Late CHHOTU PRASAD GUPTA, R/o H.No-307, Station
Block, Prem Nagar-1, Kirari Suleman Nagar, North West
Delhi, Delhi-110086, declare that name of my husband has
been wrongly written as CHOTU PRASAD GUPTA in my
minor daughter NANDNI aged 16 years in her 10th class
educational documents. The actual name of my husband is
CHHOTU PRASAD GUPTA, respectively which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PUSHPA GUPTA
[Signature]

It is for general information that I, BABLU son of BHIM
SINGH, residing at H.No.1, Street No.5, Mata Mandir Wali
Gali, Hoshiyarpur, Sector-51, Noida, Gautam Buddha Nagar,
Uttar Pradesh -201301, declare that name of mine my wife
and my minor daughter BHUMIKA age 14 years has been
wrongly written as BABLU KAUSHIK, BABITA KAUSHIK
and BHUMIKA KAUSHIK in her School Records. The actual
name of mine my wife and my minor daughter are BABLU,
BABITA DEVI and BHUMIKA, respectively which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BABLU
[Signature]

It is for general information that I, MANOHAR
BASWANTRAO KHANDARE S/o0 BASWANTRAO
VAYLAJI KHANDARA, R/o C-12, Type-1V, 12th Floor, Tower-
12, NBCC, Kidwai Nagar East, South West Delhi, Delhi-
110023, declare that name of mine and my father has been
wrongly written as KHANDARE MANOHAR and
BASAVANT in my 10th Class Educational Documents. The
actual name of mine and my father are MANOHAR
BASWANTRAO KHANDARE and BASWANTRAO
VAYLAJI KHANDARA, respectively which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANOHAR BASWANTRAO KHANDARE
[Signature]
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It is for general information that I, RANJEET KUMAR
S/0 JAGDAV PRASAD, R/o Bichhiya, Unnao, Uttar Pradesh-
209825, declare that name of my minor son has been wrongly
written as DIPENDRA KUMAR in my minor son namely
DEEPAK KUMAR aged 12 year in his Aadhaar card No.
8651 1574 8265. The actual name of my minor son is DEEPAK
KUMAR which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RANJEET KUMAR
[Signature]

It is for general information that I, SANJEEV GUPTA
S/0 UMA SHANKAR GUPTA, R/o Muskera, Hamirpur, Uttar
Pradesh-210506, declare that name of mine has been wrongly
written as SANJEEV KUMAR in my 10th class educational
documents. The actual name of mine is SANJEEV GUPTA
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV GUPTA
[Signature]

It is for general information that I, ANOOP SINGH
S/0o MANINDER SINGH, R/o 21/17 Block-b Himgiri Enclave,
Burari, North Delhi-110084, declare that name of mine has
been wrongly written as ANOOP in my 10th and 12th class
educational documents and OBC Caste Certificate No. OBC/
01/907/2357/27/6/2013/90509079065712/1335. The actual name
of mine is ANOOP SINGH which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANOOP SINGH
[Signature]

It is for general information that I, AMAN DEEP KAUSHAL
S/o0 SHRI MADAN MOHAN SHARMA, R/o 466-M, SF,
Ambrosia, Omaxe Phase-2, New Chandigarh, declare that
name of mine has been wrongly written as AMANDEEP, in
my Service Book. The actual name of mine is AMAN DEEP
KAUSHAL, respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMAN DEEP KAUSHAL
[Signature]

It is for general information that I, MD ALI CHAND
S/o MOHAMMAD ALI, R/o A-27, Awas Vikas Colony,
Unnao, Uttar Pradesh-209801, declare that name of my father
has been wrongly written as MD. ALI ZINNA in my 10th
Class Educational Documents and MD ALI in my 12th Class
Educational Documents. The actual name of my father is
MOHAMMAD ALI, respectively which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MD ALI CHAND
[Signature]

It is for general information that I, VIKAS S/o VIJAY
SINGH, R/o H.No.3, Phase-4, near Masjid Rohini Sector-26
Sahibabad Daulatpur North West Delhi-110042, declare that
name of mine has been wrongly written as SURJEET in my
minor son AADITYA, aged 14 years in his School Records.
The actual name of mine is VIKAS, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS
[Signature]

It is for general information that I, DEVENDER SINGH
S/o RAJBIR SINGH, R/o Pakasma(57), Rohtak, Paksma,
Haryana-124401, declare that name of mine and my wife has
been wrongly written as DEVENDER and MANJU in my
minor son JATIN RANA aged 16 years in his 10th Class
Educational Documents. The actual name of mine and my
wife are DEVENDER SINGH and MANJU RANI, respectively
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEVENDER SINGH
[Signature]

It is for general information that I, NEHA D/o AZAD
SINGH, R/o 61/5, Ward No. 10, Dariyapur, Gohana,
Po: Gohana, Dist: Sonipat, Haryana-131301, declare that name
of my father has been wrongly written as AZAD in my 10th
and 12th class educational documents. The actual name of
my father is AZAD SINGH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NEHA
[Signature]
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It is for general information that I, UMA SHANKAR RAY
S/o HARANDRA RAY, R/o House No-210, Albert Square,
Sector-C F/F Type-2, New Delhi G.P.O. New Delhi-110001,
declare that name of my wife and my minor son has been
wrongly written as RITA DEVI and PRINCE KUMAR in my
minor son PRINCE KUMAR RAY aged 9 Years in his School
Record. The actual name of my wife and my minor son are
RITA KUMARI and PRINCE KUMAR RAY, respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

UMA SHANKAR RAY
[Signature]

It is for general information that I, AMARJIT SINGH
S/o JOGINDER SINGH, R/o Kalsian Khurd, Khaira, Tarn
Taran, Punjab-143305, declare that name of mine has been
wrongly written as AMARJEET SINGH in my service record.
The actual name of mine is AMARJIT SINGH which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMARIJIT SINGH
[Signature]

It is for general information that I, SHAKEEL AHMED
S/o MOHD AHMED, R/o C-216/29, Gali No-8, Brahmpuri,
Chauhan Bangar, Seelampur, Po Seelampur, North East Delhi,
Delhi-110053, declare that name of mine, my minor son and
my wife have been wrongly written as SHAKIL AHMAD,
SAMI AHMAD and AMEENA in my minor son namely
SAMI AHMED aged 16 year in his 10th class educational
documents. The actual name of mine, my minor son and my
wife are SHAKEEL AHMED, SAMI AHMED and AMINA
BEGUM, respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHAKEEL AHMED
[Signature]

It is for general information that I, ASHOK KUMAR
S/o JAI PRAKASH SINGH, R/o A-2/25A, Ambedkar Bhavan,
Rajveer Colony, Gharoli, East Delhi, Delhi-110096, declare
that name of mine has been wrongly written as ASHOK in
my MBA Educational Documents. The actual name of mine
is ASHOK KUMAR which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK KUMAR
[Signature]

It is for genral information that I, ARSHDEEP SINGH
S/o0 KANWALIJIT SINGH, R/o Flat No-487, Gali No-7A,
Swatantra Nagar, Narela, North West Delhi, Delhi-110040,
declare that name of my father has been wrongly written as
KANWAL JEET SINGH in my 10th and 12th Class
Educational Documents. The actual name of my father is
KANWALIJIT SINGH, respectively which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ARSHDEEP SINGH
[Signature]

It is for general information that I, MANPREET KAUR
W/o KANWALIJIT SINGH, R/o H.No-487, Gali No-7A,
Swatantra Nagar, Narela, North West Delhi, Delhi-110040,
declare that name of my husband has been wrongly written
as KAMALIJIT SINGH in my minor son SANDEEP SINGH
aged 17 years in his 10th and 12th Class Educational
Documents. The actual name of my husband is KANWALIJIT
SINGH, respectively which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANPREET KAUR
[Signature]

It is for general information that I, ROHIT S/o DHARM
PAL, residing at Sultanpu (39), Gurgaon, Haryana-122506,
declare that the name of mine and father and mother has
been wrongly written as ROHIT CHAUHAN and
DHARAMPAL CHAUHAN and BABITA DEVI in my CBSE
Board class 10th markesheet and certificate. The actual name
of mine and father and mother are ROHIT and DHARM PAL
and BABITA, respectively which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ROHIT
[Signature]

It is for general information that I, RANA PARTAP SINGH
SAMBYAL S/o Sh. PARSIDH SINGH SAMBYAL R/o Qtr.
No. 43/44, A-Block, Sector-23, Dwarka, Near SBI Bank,
Pochanpur, Gali No.1, Dwarka, Delhi-110075, declare that the
name of mine has been wrongly written as RANA PARTAP
SINGH in my 10th Class School Certificate and Certificate of
University, Jammu instead of RANA PARTAP SINGH
SAMBYAL, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RANA PARTAP SINGH SAMBYAL
[Signature]
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It is for general information that I, YOGESH SAINI
S/o JAGDISH SAINI, R/o H.No.-95, Main Road Rampura,
Onkar Nagar, North West Delhi-110035, declare that name of
my father has been wrongly written as JAGDISH in my 12th
class educational documents. The actual name of my father
is JAGDISH SAINI which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

YOGESH SAINI
[Signature]

It is for general information that I, AMIT YADAV
S/o RAJBEER, R/o Janjriyawas(92), Po: C R MGRH, Distt:
Mahendragarh, Haryana-123029, declare that name of my
father has been wrongly written as RAJVEER SINGH in my
10th and 12th class educational documents and RAJVEER
SINGH URF RAJBEER in my Birth Certificate No. 615. The
actual name of my father is RAJBEER, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMIT YADAV
[Signature]

It is for general information that I, KALPANA DEVI
W/o AMAR SINGH, R/o RZ-F-1/5 Plot No-11 And 12, Lhs
U/G/F Kh No-88/3, Street No-1, Mahavir Enclave, Palam
Village, South West Delhi-110045, declare that name of mine
has been wrongly written as KALPANA SINGH in my minor
daughter namely GARIMA SINGH, aged 16 year in her 10th
class educational documents. The actual name of mine is
KALPANA DEVI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KALPANA DEVI
[Signature]

It is for general information that [, VARUN BHAGAT
S/o PERMESHWAR BHAGAR, R/o H.No.-34, Tyagi enclave,
Gali No-4, Mohan Garden, West Delhi, Delhi-110059, declare
that name of my wife has been wrongly writtenas NIRMALA
DEVI in my minor son namely AAKASH KUMAR, age 15
year in his school record. The actual name of my wife is
NIRMLA DEVI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VARUN BHAGAT
[Signature]

It is for general information that I, SATAY PARKASH
S/o MADAN LAL, R/o Village Bhuriawas, Shadipur (178),
Guriani, Rewari, Haryana-123301, declare that name of mine
has been wrongly written as SATYAPARKASH in my
minor son namely JATIN KUMAR aged 17 year in his 10th
and 12th class educational documents. The actual name of
mine is SATAY PARKASH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SATAY PARKASH
[Signature]

It is for general information that I, HARIHARA RAVI
IYER S/o LATE SESHA HARIHARA IYER, R/o H-Block
07-D, SFS DDA Flats, Near Gurudwara, Saket, South Delhi,
Delhi-110017, declare that name of mine has been wrongly
written as H RAVI IYER in my Class 12th Mark sheet,
Bachelor Of Commerce (Honours Course) Degree, The
Institute Of Chartered Accountants Of India Final
Examination And Bachelor Of Laws educational documents.
The actual name of mine is HARTHARA RAVI IYER, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARIHARA RAVIIYER
[Signature]

It is for general information that I, VIJAY SINGH JATAV
S/o RAMSUKA JATAV, permanent R/o Hindaun (Rural),
Karauli, Rajasthan-322230 and Present R/o H.No.-325, Near
Hdfc Bank, Pol No-18145, Lakhnawali, Surajpur, G. Noida, Gb
Nagar, UP -201308, declare that name of mine and my father
has been wrongly written as VIJAY SINGH and RAMSUKA
in my PAN Card No. FADPS6736M. The actual name of
mine and my father are VIJAY SINGH JATAV and RAMSUKA
JATAV respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY SINGH JATAV
[Signature]

It is for general information that I, BHAVESH TIWARI
S/o SANJAY TIWARI, R/o, B-8, New Ashoka Garden, Huzur,
Govindpura, Bhopal - 462023 (M.P.), declare that my name
is wrongly written as BHAWESH TIWARI in my 10th
marksheet. The actual name of mine is BHAVESH TIWARI
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BHAVESH TIWARI
[Signature]
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It is for general information that I, AJIT KUMAR JHA
S/0 RAM CHANDRA JHA, R/o Flat No-401, Third Floor,
Prop No-458B/1A, Sai Green Apartment, Ward No-3, Mehrauli,
South Delhi, Delhi-110030, declare that name of mine and my
wife has been wrongly written as AJIT JHA and POONAM
in my minor daughter AASTHA JHA aged 14 years in her
Birth certificate No. 26618. The actual name of mine and my
wife are AJIT KUMAR JHA and PUNAM JHA respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AJIT KUMAR JHA
[Signature]

It is for general information that I, PAWAN SINGH BISHT
S/o CHET SINGH BISHT, R/o H. No. C-3, 2nd Floor, Krishna
Park, Khanpur, Pushapa Bhawan, South Delhi, Delhi - 110062,
declare that name of mine and my Father have been wrongly
written as PAWAN SINGH VISHT and CHET SINGH VISHT
in my all Educational Documents. The actual name of mine
and my Father are PAWAN SINGH BISHT and CHET SINGH
BISHT respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PAWAN SINGH BISHT
[Signature]

It is for general information that I, ANWAR SINGH
PATIAL S/o D.S. PATIAL, R/o G-8/198, Sector-16 Rohini,
Rohini Sector-14, North West Delhi, Delhi-110085, declare
that name of my minor son has been wrongly written as
SARTHAK in my minor son SARTHAK RAJPOOT aged 17
years in his 10th class educational documents. The actual
name of my minor son is SARTHAK RAJPOOT, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANWAR SINGH PATIAL
[Signature]

It is for general information that [, RAGHVENDRA SINGH
CHAUHAN S/o SHIV SAGAR SINGH, R/o Samgara, Baberu,
Banda, Uttar Pradesh-210121, declare that name of mine and
my father has been wrongly written as RAGHVENDRA
SINGH and SHIV SAGAR SINGH CHAUHAN in my all
educational documents. The actual name of mine and my
father are RAGHVENDRA SINGH CHAUHAN and SHIV
SAGAR SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAGHVENDRA SINGH CHAUHAN
[Signature]

It is for general information that I, VIKAS S/o RAMESH,
R/o E-218 DDA Flat, New Ranjeet Nagar, Central Delhi,
Delhi-110008, declare that name of mine has been wrongly
written as VIKAS KUMAR in my minor daughter SAKSHI
aged 15 years in her school records and Birth Certificate No.
1071. The actual name of mine is VIKAS, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS
[Signature]

It is for general information that I, VIKAS SONKAR
S/o RAMESH SONKAR, R/o P/36, First Floor, Back Portion,
Near Shitla Mata Mandir, Vishnu Garden Post Tilak Nagar,
Distt. West Delhi-110018, declare that name of my minor son
has been wrongly written as CHIRAG KUMAR in my minor
son namely CHIRAG SONKAR aged 12 year in his school
record. The actual name of my minor son is CHIRAG
SONKAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS SONKAR
[Signature]

It is for general information that I, VIKAS SONKAR
S/o RAMESH SONKAR, R/o P/36, First Floor, Back Portion,
Near Shitla Mata Mandir, Vishnu Garden Post Tilak Nagar,
Distt. West Delhi-110018, declare that name of my minor son
has been wrongly written as JATIN KUMAR in my minor
son namely JATIN SONKAR aged 15 year in his 10th class
educationl documents. The actual name of my minor son is
JATIN SONKAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS SONKAR
[Signature]

It is for general information that I, BHIM SINGH S/o LAL
SINGH, R/o RZ-14 B, B-Block, Gopal Nagar, Nanda Enclave,
Najafgarh, South West Delhi, Delhi-110043, declare that name
of mine has been wrongly written as BHEEM SINGH in my
minor daughter YOGITA aged 17 years in her 10th and 12th
Class Educational Documents. The actual name of mine is
BHIM SINGH, respectively which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BHIM SINGH
[Signature]
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It is for general information that I, RISHI KAUSHAL
S/o ASHWANI KUMAR KAUSHAL, R/o 328, Kabir Basti,
Malka Ganj, Po Malka Ganj, Distt: North Delhi, Delhi-110007,
declare that name of my mother and father has been wrongly
written as LATA and ASHWANI KUMAR in my 10th and
12th class marks-sheet and certificate. The actual name of
my mother and father are LATA KAUSHAL and ASHWANI
KUMAR KAUSHAL, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RISHI KAUSHAL
[Signature]

It is for general information that I, SACHIN VISHWAS
PATIL S/o VISHWAS KRISHNA PATIL, employed as Skilled
in Ammunition Factory Khadki, Pune - 411003 is residing at
Flat No. 1103, Building No. C-1, Mantra Montana, Phase-8,
Dhanori, Pune - 411015, declare that name of mine has been
wrongly written as PATIL SACHIN VISWAS in my service
book, educational documents, as PATIL SACHIN VISHVAS
in apprenticeship training scheme certificate. The actual
name of mine is SACHIN VISHWAS PATIL, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SACHIN VISHWAS PATIL
[Signature]

It is for general information that I ASHOK HONAIJI
SABALE S/0 HONAJI BHABHUIJI SABALE, employed as
Master Craftsman in Ammunition Factory Khadki, Pune -
411003 is residing at Near maifil hotel, sr. no. 20/1, Bhalekar
Nagar, Pimple gurav Pune - 411027, declare that name of
mine has been wrongly written as ASHOK HONAJI SABLE
in my service book. The actual name of mine is ASHOK
HONAIJI SABALE, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHOK HONAJI SABALE
[Signature]

It is for general information that I, SYED MOHAMMAD
MABSOOS AHMAD S/o MANSOOR AHMAD, A-206/1
Shaheen Bagh Abdul Fazal Enclave part-2 Okhla Jamia Nagar
South Delhi-110025, declare that name of mine has been
wrongly written as S M MABSOOS AHMAD in my 10th-
class marksheet and certificate educational documents. And
The name of mine has been wrongly written as MABSOOS
AHMAD in my B.A., Hons. The actual name of mine is

SYED MOHAMMAD MABSOOS AHMAD respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SYED MOHAMMAD MABSOOS AHMAD
[Signature]

It is for general information that I, H. SRINIVAS S/o M
HANUMANTHU, R/o H. No. 4-20, Gundisettipalle, 30,
Sonnegownipalle, Santhipuram, Chittoor (A.P.) - 517423,
declare that name of mine and my father has been wrongly
written as H SEENAPPA and HANUMANTHAPPA in my
10th and 12th certificates. The actual name of mine and my
father is H. SRINIVAS and M. HANUMANTHU respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

H. SRINIVAS
[Signature]

It is for general information that I, ANAND RETTI S/o
NETKALLAPPA, residing at # 17, Ambedkar Colony, 2nd
Cross, Mantur Road, Hubli, Distt: Dharwad, Karnataka, PIN:
580020, declare that name of mine and father has been
wrongly written as ANAND NETAKALAPPA RATTI and
NETAKALLAPPA in my service record. The actual name of
mine and father are ANAND RETTI and NETKALLAPPA
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANAND RETTI
[Signature]

It is for general information that I, ITENDRA LAXMAN
PARDHE S/o LAXMAN PAVHANU PARDHE, employed as
High Skilled -I in Ammunition Factory Khadki, Pune - 411003,
is residing at Qtr. No. 60/11, Type - I, Range Hills Estate,
Pune - 411020, declare that name of mine has been wrongly
written as PARDHE JIENDRA LAXMAN in my service book
and as PARADHE JITENDRA LAXMAN in educational
documents, leaving certificate and certificate of validity. The
actual name of mine is ITENDRA LAXMAN PARDHE,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JITENDRA LAXMAN PARDHE
[Signature]
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It is for general information that I, JAGDISH CHANDER
BATRA son of RAM CHAND BATRA, R/o C-3/103,
Phase - 2, Ashok Vihar, North West Delhi, Delhi 110052,
declare that name of mine has been wrongly written as J C
BATRA in my PPO No. 6438/85/TAIII/PFP/1120. The actual
name of mine is JAGDISH CHANDER BATRA, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JAGDISH CHANDER BATRA
[Signature]

It is for general information that I, KARTIK SAINI
S/o GYAN SINGH, R/o Village Nathanpur, PO Rampur Khadar,
Tehsil Partap Nagar, District Yamuna Nagar, Haryana-135101,
India, declare that name of my father has been wrongly
written as GYAN CHAND respectively in my 10th and 12th
classes educational documents. The actual name of my
father is GYAN SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KARTIK SAINI
[Signature]

It is for general information that I, SUNITA DEVI W/o
HAWALI SINGH, R/o H.No.-A-78, Vijay Nagar, Mohan
Garden, Uttam Nagar, West Delhi-110059, declare that name
of mine has been wrongly written as SUNEETA DEVI in my
minor son namely GAURAV aged 9 years in his school
record. The actual name of mine is SUNITA DEVI, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUNITA DEVI
[Signature]

It is for general information that I, VISHAL THAKUR
S/0 RAGHBIR SINGH, residing at village rakar bheri badod,
po- rakar bheri, Rakar bheri (753), PO: Rakker, Distt: Kangra,
Himachal Pradesh- 176063, declare that name of my father
and my mother has been wrongly written as RAGHUBIR
SINGH and ANU DEVI in my 10th and 12th marksheet and
certificate and Passport No. Z4756969 and name of my father
has been wrongly written as RAGHUBIR SINGH in my
Bachelor of Pharmacy marksheet and Degree and Driving
Licence No. HP12 20190004734 and Voter ID Card No.
SBY0236794. The actual name of my father and my mother
are RAGHBIR SINGH and ANNU DEVI respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VISHAL THAKUR
[Signature]

It is for general information that I, MANOJ S/o
LAKSHMANAN, R/o NO. 402, Chandrapalaiyam,
Reddipalaiyam, Ariyalur, Tamil Nadu - 621704, declare that
name of mine and my son has been wrongly written as
MANOKARAN and SANTHOSH in my son birth certificate.
The actual name of mine and my son are MANOJ
and M AJAY respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANOJ
[Signature]

It is for general information that, I, SUSHMA DEVI GUPTA
W/o Late ASHOK KUMAR GUPTA, SA 2/398-E Pandeypur,
Varanasi, PIN-221002, declare that my daughter's name is
wrongly written as SONAL GUPTA in my husband's service
record book. The actual name of my daughter is UNNATI
GUPTA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUSHMA DEVI GUPTA
[Signature]

It is for general information that I, NAINA SINGH
D/o RAJ SINGH, R/0 H.no-89 Jatav Mohalla Chaura Sadatpur
Sec-22 Noida Gautam Buddh nagar Uttar Pradesh- 201301,
declare that name of mine has been wrongly written as
NAINA KUMARI in my 10th-class marksheet cum certificate
educational documents. The actual name of mine is NAINA
SINGH respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NAINA SINGH
[Signature]

It is for general information that I, VIKRANT YADAV
S/o RAJESH YADAYV, R/o Ward No.12, Vijay nagar Near
Indra Fun and Food, Rewari, Rewari, Hryana- 123401. declare
that name of mine & my father and my mother has been
wrongly written as VIKRANT KUMAR & RAJESH KUMAR
and AJEET DEVI in my 10th Class Certificate . The actual
name of mine & my father and my mother are VIKRANT
YADAV & RAJESH YADAV and AJIT DEVI, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIKRANT YADAV
[Signature]
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It is for general information that I, VIJAY NATH MISHRA
S/o SHOBH NATH MISHRA, R/o Sarsauli, Sadat, Sarsauli,
Ghazipur, Uttar Pradesh-275204, declare that my name has
been wrongly written as V N MISHRA in my minor daughter
SAGUN MISHRA aged 16 years in her 10th Class School
Certificate Cum Marksheet. The actual name of mine is
VIJAY NATH MISHRA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY NATH MISHRA
[Signature]

It is for general information that I, POOJA W/o VIKASH,
D/o LICHMAN, R/o 02, Block-3, Kalwa, Jind, Haryana-
126113, declare that name of my father and my mother has
been wrongly written as LAKSHMAN and NIRMA in my
class 10th Marksheet and certificate. The actual name of my
father and mother are LICHMAN and OMI DEVI respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

POOJA
[Signature]

It is for general information that I, PRAVEEN KUMAR
S/o MAHENDER SINGH, R/o Pole No. 46, Mitraon, South
West Delhi, Delhi-110043, declare that name of my minor
daughter has been wrongly written as MEHAK ROHILLA
in my minor daughter's namely MAHAK aged 12 years in
her School Records. The actual name of my minor daughter
is MAHAK, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PRAVEEN KUMAR
[Signature]

It is for general information that I, DHARMENDER SINGH
S/0o THAWAR SINGH, R/o Bassai (47), Basai, Mahendragarh,
Haryana-123029, declare that the name of my wife has been
wrongly written as RENU in my SPARSH PPO No.
S0015502021. The actual name of my wife is RENU YADAYV,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DHARMENDER SINGH
[Signature]

It is for general information that I, SADIQ ABDULLATIF
SHAIKH S/o LATIF SHAIKH, employed as Master
Craftsman in Ammunition Factory Khadki, Pune-411003,

residing at Flat No. 502, Shivganga Society, near PMC school,
Kondhawa Khurd, Pune-411048, declare that name of mine
has been wrongly written as SHAIKH SADIQ A LATIF in
my service book, as SADIK A SHAIKH in driving license
and as SADIK LATIF SHAIKH in voter card. The actual
name of mine is SADIQ ABDULLATIF SHAIKH, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SADIQ ABDULLATIF SHAIKH
[Signature]

It is for general information that I, JAIKUMAR VANAPPA
DHANGAR S/o VANAPPA SIDRAM DHANGAR, employed
as High Skilled-I in Ammunition Factory Khadki, Pune-411003
is residing at Sr. No. 1/4, New Laxmi Nagar, Pimple Gurav,
Kasarwadi, Pune-411034, declare that name of mine has
been wrongly written as JAI VANAPPA DHANGAR in my
service book and as JAIl KUMAR in leaving certificate. The
actual name of mine is JAIKUMAR VANAPPA DHANGAR,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JAIKUMAR VANAPPA DHANGAR
[Signature]

It is for general information that I, SUNILKUMAR
BHAGURAM KAMBLE S/0 BHAGURAM KAMBLE,
employed as High Skilled-I in Ammunition Factory Khadki,
Pune-411003, is residing at Qtr. No. 12/15, Type 2, Range
Hills, Pune-411020, declare that name of mine has been
wrongly written as SUNIL KUMAR KAMBLE in my service
book and as SUNIL BHAGURAM KAMBLE in voter card.
The actual name of mine is SUNILKUMAR BHAGURAM
KAMBLE, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUNILKUMAR BHAGURAM KAMBLE
[Signature]

It is for general information that I, MOHAN LAL
S/o JIVAN DAS, R/o 6/101, Geeta Colony, Delhi-110031,
declare that name of mine and my wife has been wrongly
written as MOHAN LAL LOTA, VINITA LOTA in my minor
son KRISHNA LOTA aged 13 years school records. The
actual name of mine and my wife are MOHAN LAL, VINITA
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHAN LAL
[Signature]
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It is for general information that I, JYOTI BAGGA
W/o Sh. AMIT KUMAR, R/o H.No. 292, J.P. Nagar,
Jalandhar, Punjab, declare that the name of mine and my
husband have been wrongly written as JYOTI DHALL and
AMIT KUMAR DHALL in my passport bearing no.
L1082712. The actual name of mine and my husband are
JYOTI BAGGA and AMIT KUMAR respectively, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JYOTI BAGGA
[Signature]

It is for general information that I, CHAKALI BHARGAVI
D/o CHAKALI ESHWAR, R/o H.No. 1-20/1, V.T.C.: Chakriyal,
P.O. Shivampet, Distt. Sangareddy, Telengana-502273, declare
that name of my father has been wrongly written as
CHAKALI ANANTHAIAH in my 10th, 12th, Graduation
certificates; PAN card and Voter ID Card. The actual name
of my father is CHAKALI ESHWAR. respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

CHAKALI BHARGAVI
[Signature]

It is for general information that I, RAJENDRA LAL son
of SANT LAL, resident of House No. 46, Village-Kutkandai,
Post-office-Chakisain, Tehsil-Chakisain, District-Pauri
Garhwal, Uttarakhand-246130, declare that name of mine and
my father has been wrongly written as RAJENDRA PRASAD
and SANTU PRASAD in my Aadhaar Card No.
218549945707. The actual name of mine and my father are
RAJENDRA LAL and SANT LAL respectively, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJENDRA LAL
[Signature]

It is for general information that I, INDU DESWAL
W/o AJAY KUMAR DESWAL D/o JAGDEV SINGH
HOODA, residing at Flat No. 265, Shree Awas, Sector-18 B,
Dwarka, New Delhi-110078, declare that name of mine has
been wrongly written as INDU in my Service Book. The
actual name of mine is INDU DESWAL, respectively which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

INDU DESWAL
[Signature]

It is for general information that I, PAWAN KUMAR son
of KRISHNA KUMAR, resident of Bind, Nalanda, Bihar-
803107, declare that the name of my father has been wrongly
written as KRISHN KUMAR SINGH in 10th Certificate. The
actual name of my father is KRISHNA KUMAR, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PAWAN KUMAR
[Signature]

It is for general information that I, RAJESH KUMAR PAL
FRANSIS SARDAR S/o PAL FRANSIS SARDAR, residing
at Plot No 697, Ramabai Ambeadkar Nagar, Near Sant Josef
School Jaitala , Nagpur, Maharashtra State, 440036, India,
declare that my name has been wrongly written as RAJESH
KUMAR P. SARDAR in my service records. The actual
name of mine is RAJESH KUMAR PAL FRANSIS SARDAR,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJESH KUMAR PAL FRANSIS SARDAR
[Signature]

It is for general information that I, VISHVAS
S/o0 CHARAN GIR, R/o 378, Malik Pur, Ward No.7,
Malakpur(326), Kurukshetra, Haryana-136128, declare that
name of my father and my mother has been wrongly written
as CHARANGIR and DARSHANA in my 10th Class
Certificate. The actual name of my father and my mother are
CHARAN GIR and DARSHANA DEVI, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VISHVAS
[Signature]

It Is For General Information that I, SEEMA RANI
W/o GOURAV KUMAR, R/o Ward No.7, Saini Mohalla,
Pehowa, Distt Kurukshetra, Haryana-136128, declare that
name of mine and my minor son has been wrongly written
as SEEMA and ANSHUMAN aged 17 years in his 10th
Class Certificate. The actual name of mine and my minor son
is SEEMA RANI and ANSHUMAN THAREJA, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SEEMA RANI
[Signature]
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It is for general information that I, NARENDRA
S/o SHIV SHANKAR, R/o A-25, Gali No. 1, A Block, Ankur
Vihar, Karawal Nagar, Delhi-110094, declare that name of my
minor daughter JYOTI age 13 years has been wrongly written
as JYOTI KUMARI in her school record and my name has
been wrongly written as NARENDER in her Birth Certificate
Issued By M.C.D., Delhi. The actual name of mine and my
minor daughter are NARENDRA and JYOTI respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NARENDRA
[Signature]

It is for general information that I, MANDADAPU
LAKSHMI PRASANNA D/o MANDADAPU
JANAKIRAMAIAH, R/o A-63, B. C. Colony, Vinagadapa,
Krishna, Andhra Pradesh-521403, declare that the name of
my father has been wrongly written as MANDADAPU
JANAKI RAM in my CBSE marks statement cum Certificate,
CBSE Migration Certificate, Intermediate Memorandum of
marks, Study cum Conduct Certificate, Intermediate College
Transfer Certificate (T.C.) and in Intermediate Pass cum
Memorandum of Marks Certificate. The actual name of my
father is MANDADAPU JANAKIRAMAIAH, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANDADAPU LAKSHMI PRASANNA
[Signature]

It is for general information that I, JAMUNA DAS
S/0 SANT DWARKA DAS, R/o V.P.O. Kairon, Tehsil Patti,
Distt Tarn Taran, Punjab, declare that name of my father has
been wrongly written as BANT DAS in my Passport Bearing
No0.L5593254. The actual name of my father is SANT
DWARKA DAS respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JAMUNA DAS
[Signature]

It is for general information that I, SHASHI BALA
MEHTA, W/o DILIP KUMAR DEEP, R/o Professor Colony,
Ward No-25, Near Professor R. K. Yadav, Forbesganj, Araria,
Bihar-854318, declare that name of my father has been
wrongly written as A. L. MEHTA in my all Educational
Documents and as AWADH LAL MEHAT in my PAN Card

No. DKNPMO175E. The actual name of my father is AWADH
LAL MEHTA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHASHI BALA MEHTA
[Signature]

It is for general information that I, KUMARI JYOTSNA
D/o SHARVESHWAR KUMAR SHARMA, R/o Sabalpur
Babhantoli, P.O.- Sonepur, Dist.- Saran, Bihar-841101, declare
that name of my father has been wrongly written as
SHARVESHWER SHARMA in my 10th Class Educational
Document. The actual name of my father is SHARVESHWAR
KUMAR SHARMA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KUMARI JYOTSNA
[Signature]]

It is for general information that I, PAL ASHOK
HARIVANSH S/0 HARIVANSH PAL, R/o Pagahara, Achhte,
Ambedkar Nagar, Uttar Pradesh-224129, declare that my name
has been wrongly written as PAL ASHOKKUMAR
HARIVANSH in my 10th Class Educational Document. My
actual name is PAL ASHOK HARIVANSH, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PAL ASHOK HARIVANSH
[Signature]

It is for general information that [, AMARDEEP KUNDRA
S/o Sh. AVINASH CHANDER residing at WX-204-E, Basti
Nau Jalandhar, Punjab, India, declare that the name of my
wife has been wrongly written as MANI in my passport
bearing No E0313777. The actual name of my wife is SUNITA
KUNDRA respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMARDEEP KUNDRA
[Signature]

It is for general information that I, AQSA JAVED daughter
of JAVAID MALIK, residing at 6/308-Sarai Rehman Bhoorey
Syed Koil, Aligarh, U.P., declare that name of my father has
been wrongly written as JAVED MALIK in my Educational
Documents. The actual name of my father is JAVAID MALIK,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AQSA JAVED
[Signature]
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It is for general information that I, RASHI JAIN
D/o DHEERAJ JAIN R/o Near jain School, Sadhaaura (51),
Yamuna Nagar, Haryana-133204, declare that name of mine
and my father and my mother has been wrongly written as
RASHI and DHEERAJ and RENU in my 10th class CBSE
Marksheet and certificate. The actual name of mine and my
father and my mother are RASHI JAIN and DHEERAJ JAIN
and RENU JAIN respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RASHI JAIN
[Signature]

It is for general information that I, AMIT AGGARWAL
S/o VIRENDER KUMAR, R/o O-171, Geeta Enclave, Vani
Vihar, Uttam Nagar, West Delhi, Delhi-110059, declare that
name of mine, my wife and my minor daughter has been
wrongly written as AMIT GARG MEENAKSHI GARG and
PARI in my minor daughter PART AGGARWAL aged 14
years in her Birth Certificate No-MCDOLRO09114103. The
actual name of mine, my wife and my minor daughter are
AMIT AGGARWAL, MEENAKSHI AGGARWAL and PARI
AGGARWAL respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AMIT AGGARWAL

[Signature]

It is for general information that I, AKWINDER KAUR
W/o GURWINDER SINGH, R/o Mukerian, Khanpur,
Khanpur, Latifur, Hoshiarpur, Punjab-144211, declare that
name of my husband has been wrongly written as
GURWINDER SINGH PELIA in my Passport No. K2406524.
The actual name of my husband is GURWINDER SINGH,
which may amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AKWINDER KAUR

[Signature]

It is for general information that I, ADITYA
MAHENDRAKUMAR WANKHEDE S/o MAHENDRAKUMAR
WANKHEDE, residing at, Highrise Silver Aptt. Welcome
Society, Katol Road, Nagpur- 440013, Maharashtra, India,
declare that my name has been wrongly written as ADITYA

M WANKHEDE in my educational documents & Caste
Certificates No. 40244128498. The actual name of mine is
ADITYA MAHENDRAKUMAR WANKHEDE, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ADITYA MAHENDRAKUMAR WANKHEDE
[Signature]

It Is For General Information That I, HARJIT KAUR
W/o TARSEM SINGH, R/o Village Shamshabad, Post Office
Kot Badal Khan, Tehsil Phillaur, District Jalandhar, Punjab-
144039, and declare that name of my husband has been
wrongly written as TARSEM SIDHU in My Passport
H1889939. The actual name of my husabnd is TARSEM
SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARIJIT KAUR
[Signature]

It is for general information that I, B. SRINIVASA RAO
S/o Late B. ESWAR RAO, employed as Technician (Fitter)
Gr. I, holding Ticket No. 21560, in Shop No.21, under Dy.
Chief Mechanical Engineer [TRS] , Traction Rolling Stock,
S.E.Railway, Work Shop, PO & PS: Kharagpur (T), Distt.:
Paschim Medinipur (WB), residing at Qrs. No.: MS/1/30,
Unit-C, Mathurakati, Ward No.13, PO : Nimpura, PS:
Kharagpur (T), Dist: Paschim Medinipur W.B.-721304 declare
that the name of mine has been wrongly written as BAIRI
SRINIVASA RAO, in my New Pension Scheme Card, Govt.
of India, PRAN & PAN Cards. The actual and correct name
of mine is B. SRINIVASA RAO, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

B. SRINIVASA RAO
[Signature]

It is for general information that I, CHIKKALA SHRAVAN
KUMAR S/o CHIKKALA NARASIMHA RAO, R/o D.No.15-
86, Rajika Street, Near Maszid Side, Velpuru, West Godavari,
Andhra Pradesh-534222, declare that name of mine and my
father have been wrongly written as SHRAVAN KUMAR
and NARSHIMHA RAO, in my Educational Documents,
Driving License and PAN Card. The actual name of mine
and my father are CHIKKALA SHRAVAN KUMAR and
CHIKKALA NARASIMHA RAO, respectively, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

CHIKKALA SHRAVAN KUMAR
[Signature]



3742 THE GAZETTE OF INDIA, SEPTEMBER 14, 2024 (BHADRA 23, 1946)

[PArT IV

It is for general information that I, BURGAPU
PRAGNEESA, D/o BURGAPU GHANASHYAM ACHARY,
R/o High School Pada, Khariar Road, Odisha-766104, declare
that name of mine, my father and my mother have been
wrongly written as B PRAGNEESA, B GHANASHYAM
ACHARY and CH PRABEENA KUMARI in my 10th, 12th,
B.Sc. Nursing, M.Sc. Nursing, Nurses & Midwives
Registration Certificates and Mark sheets. The actual name
of mine, my father and my mother are BURGAPU
PRAGNEESA, BURGAPU GHANASHYAM ACHARY,
CHELAPAKULA PRABEENA KUMARI respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BURGAPU PRAGNEESA
[Signature]

It is for general information that I, ANWAR SAGAR
RAHMANI S/o MD. MOKIM ALAM, residing at Talimpur
VTC: Madhuban, PO Gulwara Madhuban, District: East
Champaran, State: Bihar, PIN Code: 845420, declare that
name of mine has been wrongly written as ANWARUL
HAQUE in my 10th and 12th class marksheet and certificate.
The actual name of mine is ANWAR SAGAR RAHMANI,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANWAR SAGAR RAHMANI
[Signature]

It is for general information that I, RAGHUNATH SINGH
S/o Late Shri DYAL SINGH, R/o Ward No. 7, Village Bhaniar,
P.O. Chhatri, Dist. Kangra (H.P.) - 176206, declare that I have
retired from Indian Navy (Regimental No. 146397Y). That
name of my wife has been wrongly mentioned as SUSHMA
PATHANIA in my Pension Records (PPO No. 248199700955).
The actual name of my wife is SUSHMA DEVI, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAGHUNATH SINGH
[Signature]

It is for general information that I, PARAMIJIT KAUR
D/o GURMEET SINGH W/o BALVIR SINGH,
R/o. HNo0.1003/6, Shaheed Babu Labh Singh Nagar, Jalandhar-
I, Jalandhar-144008, declare that name of mine has been
wrongly written as PARAMJIT KAUR METLA in my
Passport No. J3806392. The actual name of mine is

PARAMIIT KAUR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PARAMIIT KAUR
[Signature]

It is for general information that I, WATARI KAWADU
RODABA S/o0 RODABA WATARI, R/o At Post Pardi, Tah-
Hinganghat, Dist- Wardha, VTC- Pardi, PO Pardi, (Nagaji),
Sub District- Hinganghat, District-Wardha, Maharashtra-
442301, declare that name of mine and my father has been
wrongly written as WATARI RADABA KAWADU and SHRI
KAWADU WATARI in my Service record of central Reserve
Police Force. The actual name of mine and my father are
WATARI KAWADU RODABA and RODABA WATARI
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

WATARI KAWADU RODABA
[Signature]

It is for general information that I, KESHAB LAL BARAI
son of Late KALIPADA BARAI, residing at 20, Radha Nagar
Village, Swaraj Dweep, South Andaman - 744211, A & N
Islands, declare that name of mine has been wrongly written
as KESHABLAL BAROI and KESHAB LALL BAROI in my
service records. That actual name of mine is KESHAB LAL
BARALI respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KESHAB LAL BARAI
[Signature]

It is for general information that I, KALYANI
NANDYPAUL W/o Late BASUDEB PAL, residing at
Kalpana Apartment, Keranitola, Midnapore, Dist- West
Midnapore, W.B, Pin- 721101, declare that name of mine has
been wrongly written as KALYANI PAL in my husband's
PPO Book ( PPO No. Pen/ SE / KGP (W)/2004 B- 71/ BK-
45/ P- 40/ PS- E/ 948 dt. 29.2.2004, 10/105613). The actual
name of mine is KALYANI NANDYPAUL, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KALYANI NANDYPAUL
[Signature]
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It is for general information that I, SONI LAL
CHOUDHARY S/o Late MANGAL PRASAD CHOUDHARY,
Employed as Post Sr OA, Section Kalwant Company, P.No.
6970438P at MCMM, Jabalpur (M.P), Residing at H.No. 339,
Shivraj Singh Chouhan Nagar Lalpur Ward 08, Gwarighat
Jabalpur (M.P.) - 482008, declare that name of mine has been
wrongly written as SONI LAL in my Service book. The
actual name of mine is SONI LAL CHOUDHARY, which may
be amended accordingly

It is certified that I have complied with other legal
requirements in this connection.

SONI LAL CHOUDHARY
[Signature]

It is for general information that I, PREM SINGH BISHT
S/o DIWAN SINGH BISHT, R/o C-1228, Sangam Vihar, New
Delhi-110062, declare that name of my father and my mother
have been wrongly written as DIWAN SINGH and LEELA
BISHT in my educational documents. The actual names of
my Father and my mother are DIWAN SINGH BISHT and
LILA BISHT respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PREM SINGH BISHT
[Signature]

It is for general information that I, S SRINIVASAN
S/o SELVAM R/o 9-57(2), Kaliyamman Street, Naduppatti
Post, Salem, Tamilnadu-636351, declare that name of mine
has been wrongly written as B SRINIVASAN in my 10th
class, 12th class Diploma marksheet and TC. also name of
my father has been wrongly written as S BALAKRISHNAN
IN MY TC. The actual name of mine and my father are S
SRINIVASAN and SELVAM respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

S SRINIVASAN
[Signature]

It is for general information that I, KHUSHAL JAIN
S/o OMPRAKASH TATED, residing at 39 Jain Enclace
Society, Near Gangana Phata, Mobita Nagar, Jodhpur, PO
Nandanwan, Distt. Jodhpur, Rajasthan- 342005, declare that
name of my father has been wrongly written as
OMPRAKASH JAIN in my PAN Card No. ATOPK0468P and
name of mine and my father has been wrongly written as
KHUSAL JAIN and OMPRAKASH DHANRAJ JAIN in my
Passport No. G7804949. The actual name of mine and my
father are KHUSHAL JAIN and OMPRAKASH TATED
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KHUSHAL JAIN
[Signature]

It is for general information that I, SONI wife of VINOD
SHARMA, residing at H-159, Sector-41, Noida-201301, U.P.
declare that name of mine has been wrongly written SONY
in my minor Daughter KANIKA SHARMA aged 12 year
school record. The actual name of mine is SONI respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SONI
[Signature]

It is for general information that I, SOURABH KUMAR
S/0 RAMESH KUMAR, residing at 39, Ward No.19, Mohalla-
mahal Missarwara, Narnaul, Mahendragarh, Haryana- 123001,
declare that name of mine and my mother has been wrongly
written as SOURABH and SAROIJ in my 10th and 12th class
marksheet and certificate. The actual name of mine and my
mother are SOURABH KUMAR and SAROJ KUMARI
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SOURABH KUMAR
[Signature]

It is for general information that I, SALMAN ABDUL
MOIZ son of OMER ABDUL AZEEZ, residing at H. No. 10-
4-503/2, Flat No. 302, Neo Mak Apartments, Sri Ram Nagar
Colony, Asif Nagar, PO Humayunagar, Hyderabad, Telangana
500028, declare that name of my father has been wrongly
written as ABDUL AZEEZ in my educational documents.
The actual name of my father is OMER ABDUL AZEEZ,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SALMAN ABDUL MOIZ
[Signature]

It is for general information that I, PUSHPA KAUSHAL
D/o MR. NAND LAL SONI W/o Mr. SURJIT KAUSHAL
VPO Bohni, Tehil & Distt. Hamirpur (HP) Pin-177001, declare
that my name has been wrongly written as PUSHPA DEVI
SONI in my matric certificate and National Pension System.
The actual name of mine is PUSHPA KAUSHAL respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PUSHPA KAUSHAL
[Signature]
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It is for general information that I, MANJIT SINGH
NARANG S/o SATPAL SINGH, R/o S.T. No.-3, Shaheed
Baba Deep Singh Nagar, Shri Muktar Sahib, Punjab-152026,
declare that name of mine and my father have been wrongly
written as MANJIT SINGH and JASWANT SINGH in my
Pan Card No. AOXPS4215A. The actual name of mine and
my father are MANJIT SINGH NARANG and SATPAL
SINGH respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANJIT SINGH NARANG
[Signature]

It is for general information that I, KAJAL KACHHAP
D/o PRAFULLO KACHHAP, R/o Chano No. 2, P.O. Oria,
Distt. Hazaribagh (JH)-825303, declare that name of my father
has been wrongly written as SONU KACHHAP in my 10th
certificate; PRAFULLU KACHHAP in 12th, Graduation and
Post Graduation certificates. The actual name of my father
is PRAFULLO KACHHAP, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KAJAL KACHHAP
[Signature]

It is for general information that I, BABLU SINGH
S/o Shri RAJENDRA SINGH, employed as Commercial
Inspector at Principal Chief Commercial Manger office,
West Central Railway, Jabalpur /Indian Railway R/o Village-
Khitauli, Post-Sarawan, Tahsil-Madhaugarh, Distric- Jalaun,
UP - 285123, declare that name of mine has been wrongly
written as BABALU SINGH in my service record, educational
documents, PAN Card, Driving licence. The actual name of
mine is BABLU SINGH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BABLU SINGH
[Signature]

It is for general information that I, M PRASATH
S/o MAGUDESWARAN R/o 205A, Sanniyasigunda Main
Raod, Kitchipalayanm, Erumapalayam, Salem Tamilnadu-
636015, declare that name of mine and my wife has been
wrongly written as S M SREE PRASATH and S SUDHA in
my child S JAISOORYA aged 15 birth certificate, The actual
name of mine and my wife name are M PRASATH and P
SUDHA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

M PRASATH
[Signature]

It is for general information that I, MOHAMMAD
TAZEEM KHAN S/o KHALIL AHMAD, R/o House No.
1329, Lakkad Patti, Near Police Chowki, Kutesra,
Muzaffarnagar, Uttar Pradesh-251001, declare that name of
mine has been wrongly written as MOHAMMAD TAZIM
in my 10th Class Educational Documents. The actual name
of my mine is MOHAMMAD TAZEEM KHAN, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD TAZEEM KHAN
[Signature]

It is for general information that I, VIKAS MAURYA son
of HART HAR NATH MAURYA, residing at Laxmi Apartment,
F.No.D-2, Plot No.1381/B-IV, Annapurna Chowk, Burdwan
Compound, Lalpur, Ranchi, Jharkhand-834001, declare that
name of my father has been wrongly written as NATH
HARIHAR JATAYV in my PAN Card No. AOCPM5088A. The
actual name of my father is HART HAR NATH MAURYA
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIKAS MAURYA
[Signature]

It is for general information that I, MOHAMMAD ZAIDI
S/o SYED ALI MOMIN ZAIDI, R/o Syed Vada Babri Mandi,
Ghas Ki Mandi, Aligarh, Uttar Pradesh - 202001, declare that
name of my father has been wrongly written as
MOHAMMAD MOMIN ZAIDI in my 10 Class Certificate.
The actual name of my father is SYED ALI MOMIN ZAIDI,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHAMMAD ZAIDI
[Signature]

It is for general information that I, YAMINI BAGHARI
D/o SURENDRA SINGH, R/o Rajeev Nagar 1st, Carroad,
Bindukhatta, Lalkuan, Dauli Range, Nainital , Uttarakhand -
262402, declare that name of my father has been wrongly
written as SURENDRA SINGH BAGHARI in my 10th, 12th
class and graduation documents. The actual name of my
father is SURENDRA SINGH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

YAMINI BAGHARI
[Signature]
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It is for general information that I, SAURABH PATEL
S/o JITENDRA PATEL, R/o Air Force Station Tezpur,
Sonitpur Assam Pin-784104, declare that name of mine has
been wrongly written as SAURBAH PATEL in my Passport
No. V4369031. The actual name of mine is SAURABH PATEL,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAURABH PATEL
[Signature]

It is for general information that I, HARPREET KAUR
D/o GURTEJ SINGH, R/o 387, Waring Khera, Bring Khera,
Sri Muktsar Sahib (Punjab) -151211, declare that name of
mine has been wrongly written as HARPEET KAUR in my
10th certificate. That the actual name of mine is HARPREET
KAUR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARPREET KAUR
[Signature]

It is for general information that I, SONIA ORAON
S/o Late SHIBRA ORAON, residing at Adibasipara,
Alubagan, Kowgachi CT, PO Shyamnagar, Distt. North 24
pgs, pin 743127, West Bengal, declare that the name of my
father has been wrongly written as SIBRA ORAON in my
school, caste certificates and service records. The actual
name of my father is SHIBRA ORAON, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SONIA ORAON
[Signature]

It is for general information that I, HARDEEP SINGH
S/o JASMER SINGH, R/o Ramsaran Majra (147), Kurukshetra,
Haryana-136156, declare that name of mine and my wife has
been wrongly written as HARDEEP SAINI and NEELAM
SAINI in my minor daughter ANJALI aged 17 years in her
10th and 12th class educational documents. The actual name
of mine and my wife are HARDEEP SINGH and NEELAM
RANI respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARDEEP SINGH
[Signature]

It is for general information that I, MOHD RAFIQ
S/o MIR HUSSAIN, R/o Ward No.-1, Near Primary School
Pratti, Remot Dodasan Bala, Dodarsan Bala, Dodasan ala,
Rajouri, Thanamandi, Jammu and kashmir- 185212, declare
that name of mine and my wife has been wrongly written as
MOHAMMED RAFIQ and SHAKEENA BEGUM in my minor
son MOHAMMED ATEEB aged 16 years in his Class 10th
CBSE marksheet cum certificate. The actual name of mine
and my wife are MOHD RAFIQ and SKINA BEGUM
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MOHD RAFIQ
[Signature]

It is for general information that I, ARJU D/o CHANDER
HAS, R/o Village Chuharpur Kalan, PO Malikpur Khadar,
Tehsil Pratap Nagar, Distt. Yamuna Nagar, Haryana-135106,
India, declare that name of my father has been wrongly
written as SURENDER in my 10th Class educational
document. The actual name of my father is CHANDER HAS,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ARJU
[Signature]

It is for general information that I, HARISH KUMAR
KOHLI S/o Late Sh. CHUNI LAL KOHLI, Permanent Resident
of House No. 78B, Dilbagh Nagar, Basti Guzan, Jalandhar-
144002 (Punjab), declare that my wife's name has been
wrongly written as VEENA in my Passport No. S5184504.

The actual name of my wife is BEENA RANI. Which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARISH KUMAR KOHLI
[Signature]

It is for general information that I, USHA DEORI D/o
Late Sh. RAMA KANTA DEORI, R/o Near Sripani High
School, Sripani Deori Gaon, Lalung Dhemaji, Assam-786110,
declare that name of mine has been wrongly written as
DALIMI DEORI in my father PPO No. 253010312421. The
actual name of mine is USHA DEORI, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

USHA DEORI
[Signature]
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It is for general information that I, TABASSUM ARIF
D/o P MOHAMMED W/o K M ARIF, residing at R P Road,
Vill. Round Basti, Aberdeen Bazar, under Port Blair, South
Andaman District, Andaman & Nicobar Islands, declare that
name of mine has been wrongly written as TABASOOM
BIBI in my Birth Certificate and TABASOOM BIBI in my
Category Certificate No. 148808 and TABASSUM BIBiI in
my Secondary School Certificate No. 47155. The actual name
of mine is TABASSUM ARIF respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

TABASSUM ARIF
[Signature]

It is for general information that I, PANKAJ KUMAR
MANDAL S/o Late MUNILAL MANDAL, R/o Village
Bariarpur Basti, PO Bariarpur Basti, Sauth Tola Distt Munger,
Bihar-811211, declare that name of mine has been wrongly
written as PK. MANDAL in my minor daughter MUSKAAN
aged 15 years in her School (PM SHRI Kendriya Vidyalaya,
Barnala) Records. The actual name of mine is PANKAJ
KUMAR MANDAL, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ KUMAR MANDAL
[Signature]

It is for general information that I, ASHA KUMARI
W/0 NARENDRA SINGH, R/o P-10/2, Basantar Line, Delhi
Cantt., Delhi-110010, declare that name of mine has been
wrongly written as ASHA DEVI in my minor son PRITAM
KUMAR aged 15 years, in his class 10th Certificate. The
actual name of mine is ASHA KUMARI, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ASHA KUMARI
[Signature]

It is for general information that I, BHOOMI GARG
daughter of SANJEEV KUMAR GARG, residing House
No. 510, Sector-5, Vasundhara, Ghaziabad, UP-201012,
declare that name of my father have been wrongly written
as SANJEEV GARG in my Secondary School Marks Statement
Cum Certificate Registration No. N122/60424/0009 Roll No.
21185691, Secondary School Migration Certificate S. No.
MC/2022-1897020, Senior Secondary School Marks
Statement Cum Certificate Registration No. N224/60424/0012

Roll No. 21684840, and Senior School Migration Certificate
S.No. MC/2024-02046235. The actual name of my father is
SANJEEV KUMAR GARG, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

BHOOMI GARG
[Signature]

It is for general information that I, KIRAN BHATT
W/O RAJESH KUMAR R/O Permanent residing at-H.NO-
1083, Indira Colony, Bengali Mohalla, Ambala Cantt, Haryana-
133001 Present residing at-H.NO-98, Shalimar Bagh, B.D
Flour Mill, Ambala Cantt, Haryana-133001, declare that name
of mine has been wrongly written as KIRAN RANI in my
Service Records. The actual name of mine is KIRAN BHATT
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KIRAN BHATT
[Signature]

It is for general information that I, KAILASH KUMAR
GOUTAM S/o Late Shri CHANDRA BHUSHAN GOUTAM,
residing at E-7, Shubh City, Ravindranath Taigore Ward,
Katni, Pin-483504 (MP), declare that name of mine has been
wrongly written as KAILASH KUMAR in my service records.
The actual name of mine is KAILASH KUMAR GOUTAM,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KAILASH KUMAR GOUTAM
[Signature]

It is for general information that I, ANJALI PASRICHA
D/o ASHOK BAJAJ W/o SANJEEV PASRICHA, R/o House
No. 24/108, Opposite Government Girls School, West Patel
Nagar, Central Delhi, Delhi-110008, declare that name of
mine and my father has been wrongly written as ANJALI
BAJAJ and ASHOK KUMAR BAJAJ in my Bachelor Of
Arts that Name of Mine has been wrongly written as ANJLI
BAJAJ in my 10th Class Certificate. The actual name of
Mine and My Father are ANJALI PASRICHA and ASHOK
BAIJAIJ, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANJALI PASRICHA
[Signature]
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It is for general information that I, MUKUL KUMAR son
of NARESH KUMAR, Residing at House Number 126,
Dhirpur Village, Dr. Mukerjee Nagar, North-West Delhi-
110009, declare that name of my father has been wrongly
written as NARESH KUMAR SINGH in my Class
10th Marksheet and Class 12th Marksheet of CBSE Board.
The actual name of my father is NARESH KUMAR, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MUKUL KUMAR
[Signature]

It is for general information that I, NISHTHA D/o RAJESH
KUMAR, R/o House No. 416, Village Neelwal, Neel Wal,
Tikri Kalan, West Delhi, Delhi-110041, declare that name of
my father has been wrongly written as RAJESH DRALL in
my 10th and 12th class educational documents. The actual
name of my father is RAJESH KUMAR, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

NISHTHA
[Signature]

It is for general information that I, VELLDE MANIKANTA
son of VELLDE SATHYANARAYANA, R/o 19-6-230/1,
Rangashaipet, Khila Warangal Mandal, Warangal Urban Dt,
Telangana-506005, declare that name of mine and my father
have been wrongly written as BONAGIRI MANIKANTA
and BONAGIRI SRINIVAS in all my educational documents.
The actual name of mine and my father are VELLDE
MANIKANTA and VELLDE SATHYANARAYANA
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VELLDE MANIKANTA
[Signature]

It is for general information that I, JAGMEET SINGH
BHATTI S/o KIRPAL SINGH BHATTI, R/o F-78/A, Block-
F, Bali Nagar, Ramesh Nagar, New Delhi-110015, declare that
name of mine and my father have been wrongly written as
JAGMEET SINGH and KIRPAL SINGH in my Driving License
No. DL0420059228902. The actual name of mine and my
father are JAGMEET SINGH BHATTI and KIRPAL SINGH
BHATTI respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

JAGMEET SINGH BHATTI
[Signature]

It is for general information that I, HANS RAJ
S/o KARAM CHAND, R/o Village Jogewal, Nawanshahr,
Distt. SBS Nagar, Punjab, India, Pin-144521, do hereby declare
that name of my wife has been wrongly written as JEETO
in my Passport No. J0511168. The actual name of my wife
is AJIT KAUR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HANS RAJ
[Signature]

It is for general information That I, FATEH SINGH son
of DARBARA SINGH, R/o Village Gahoon,Tehsil Balachaur,
Distt. SBS Nagar, Punjab, India, Pin-144521, do hereby declare
that name of my father has been wrongly written as DILBAGH
SINGH in my Passport No. S379051. The actual name of my
father is DARBARA SINGH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

FATEH SINGH
[Signature]

It is for general information that I, SUHAIL ALAM
S/0 NOOR ALAM ANSARI, R/o B-274A, Old No. B-274,
Makki Masjid Colony, Madanpur Khadar Part-3, Sarita Vihar,
South Delhi, Delhi-110076, declare that Name of my mother
has been wrongly written as SONI in my 10th Class
Educational Documents. The actual name of my mother is
SONY KHATOON, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUHAIL ALAM
[Signature]

It is for general information that I, SHAILENDRA SINGH
S/0 YOGENDRA SINGH, parmanent R/o 24, Ghatgara, Dhar
Madhya Pradesh-454660, present R/o Kh. No. 1000 House
No. 01 Landmark Hanuman Chowk Jagatpur, Ext. Delhi-
110084, declare that name of mine and my father has been
wrongly written as SHAILENDRA CHOUHAN and
YOGENDRA CHOUHAN in my 10th class marks-sheet and
certificate. The actual name of mine and my father are
SHAILENDRA SINGH and YOGENDRA SINGH. which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHAILENDRA SINGH
[Signature]
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It is for general information that I, KESHAV S/o DINESH
R/0 N-166 Kishan Vihar, Delhi-110086, declare that name of
mine my father and my mother have been wrongly written
as KESHAV KOLI, DINESH KOLI, and SUNITA KOLI in
my 10th class Educational Documents. The actual name of
mine my father and my mother are KESHAV, DINESH and
SUNITA respectively, which may be amendment accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KESHAV
[Signature]

It is for general information that I, MANISH KUMAR
S/o RICHH PAL, R/o H. No. 229, Balmiki Chaupal, Darya Pur
Kalan, North West Delhi, Delhi-110039, declare that name of
my minor daughter has been wrongly written as
MRADUBANI urf AKSHI in my minor daughter AKSHI,
aged 15 years in her birth certificate
No. MCDOLRO08354873. The actual name of my minor
daughter is AKSHI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MANISH KUMAR
[Signature]

It is for general information that I, PANKAJ DAGAR
S/0 SURENDER SINGH DAGAR, R/o H. No. 603, Jharoda
Kalan, South West Delhi, Delhi-110072, declare that the
name of my father has been wrongly written as SURENDER
SINGH in my OBC Certificate No. OBC/09/93/17305/2/7/2010/
9631010243. The actual name of my father is SURENDER
SINGH DAGAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PANKAJ DAGAR
[Signature]

It is for general information that I, RAKESH S/o GYAN
CHAND, R/o 395C, Chirag Delhi, Malviya Nagar, South
Delhi-110017, declare that name of mine has been wrongly
written as RAKSEH JATAV in my minor son namely
KANISHK aged 7 years in his school record. The actual
name of mine is RAKESH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAKESH
[Signature]

It is for general information that I, SHEETAL ARYA
D/o SATISH KUMAR, R/o A-521, Block-A, J.J. Colony,
Madipur, Paschim Vihar, West Delhi, Delhi-110063, declare
that name of my father and mother has been wrongly written
as SATISH KUMAR ARYA and SUNITA ARYA in my all
educational documents. The actual name of my father and
mother are SATISH KUMAR and SUNITA, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHEETAL ARYA
[Signature]

It is for general information that I, ADITI CHAUHAN
D/o PARVINDRA SINGH CHAUHAN R/o H. No.1589,
Sushant Lok-1, Block-C, Galleria DLF- IV, Gurgaon, Haryana-
122009, declare that name of my father has been wrongly
written as PARVINDER CHAUHAN in my 10th Class
Educational Documents. The actual name of my father is
PARVINDRA SINGH CHAUHAN respectively, which may
be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ADITI CHAUHAN
[Signature]

It is for general information that I, ANUPAMA SHARMA
W/o ANOOP SHARMA, R/o 272, Karan Vihar Part-II, Kirari
Suleman Nagar, Sultanpuri, C-Block, North West Delhi,
Delhi-110086, declare that name of mine and my Husband
have been wrongly written as ANUPAMA and ANUP
SHARMA in my minor Son namely ABHINAV SHARMA
aged 15 years in his school record. The actual name of mine
and my husband are ANUPAMA SHARMA and ANOOP
SHARMA respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ANUPAMA SHARMA
[Signature]

It is for general information that I, PRADEEP KUMAR
YADAV S/o VISHWA NATH YADAYV, R/o H. No. 234, Block
-21, Trilokpuri, Chilla Saroda Khadar, East Delhi, Delhi-110091,
declare that name of mine and my father have been wrongly
written as PRADEEP KUMAR and SHV N YADAV in my
driving License No. P07102008455086. The actual name of
mine and my father are PRADEEP KUMAR YADAV and
VISHWA NATH YADAY, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PRADEEP KUMAR YADAV
[Signature]



Parr IV]

THE GAZETTE OF INDIA, SEPTEMBER 14, 2024 (BHADRA 23, 1946) 3749

It is for general information that I, DEVESH MOKHARIYA
S/o SUSHEEL KUMAR, R/o Kanwali (10), Rewari, Haryana-
123411, declare that name of my father and my mother have
been wrongly written as SUSHEEL KR MOKHARIYA and
PANKAJ MOKHARIYA in my 10th and 12th educational
documents. The actual name of my father and my mother
are SUSHEEL KUMAR and PANKAJ GAUTAM respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEVESH MOKHARIYA
[Signature]

It is for general information that I, PAPPU S/o PRAHLAD
CHAUHAN, R/o E-808, Mangolpuri, N-Block, North West
Delhi, Delhi-110083, declare that name of my minor Son has
been wrongly written as AARY, in my minor son ARYA aged
13 years in his School Records. The actual name of my
minor son is ARYA respectively, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PAPPU
[Signature]

It is for general information that I, SUSHEEL KUMAR
S/o RAJPAL SINGH, R/o Flat No. D-2, Jindal Home-1, Sector-
121, Noida, Gautam Buddha Nagar, Uttar Pradesh-201301,
declare that name of mine has been wrongly written as
TAHKUR SUSHEEL KUMAR in my minor daughter namely
KHUSHI aged 14 years in her school record. The actual
name of mine is SUSHEEL KUMAR, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SUSHEEL KUMAR
[Signature]

It is for general information that I, UMESH THAPA
S/o HUM BAHADUR THAPA, R/o House No. 3, Gali No.1
near Joseph Mary School Vashist Vihar Burari Delhi, Delhi-
110084, declare that name of my father and my mother have
been wrongly written as HUMBAHADUR and
HUMKUMARI in my 10th Class Educational Documents,
and name of my mother has been wrongly written as HUMA
KUMARI THAPA in my 12th Class educational Documents.
The actual name of my father and my mother are HUM
BAHADUR THAPA and UMA THAPA respectively which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

UMESH THAPA
[Signature]

It is for general information that I, DEEPESH BHATT
S/o ARUN BHATT, R/o H. No. E-145, Jhilmil Colony, East
Delhi, Delhi-110095, declare that name of mine and my Father
have been wrongly written as DEEPESH SHARMA and
MANI SHARMA in all my 10th Class Educational
Documents. The actual name of mine and my Father are
DEEPESH BHATT and ARUN BHATT respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEEPESH BHATT
[Signature]

It is for general information that I, PRAVEEN SINGH
PANWAR S/o0 PREM SINGH PANWAR, R/o Panwar Cottage,
Shivalik Enclave Lane-2, Kaneheya Vihar, Behind Nissan
Show Room, Kargi Grant, Banjarawala, Dehradun,
Uttarakhand-248001, declare that name of mine has been
wrongly written as PRAVEEN SINGH in my service record.
The actual name of mine is PRAVEEN SINGH PANWAR,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PRAVEEN SINGH PANWAR
[Signature]

It is for general information that I, DEEPAK PANCHAL
S/o DEVENDER SINGH, R/o 379, Anwal Road, Near Gov. Sr.
Sec. School Lahli (124), Distt Rohtak, Haryana-124411, declare
that name of mine and my mother have been wrongly written
as DEEPAK and MANJU in my 10th class educational
documents. The actual name of mine and my mother are
DEEPAK PANCHAL and MANJU BALA respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEEPAK PANCHAL
[Signature]

It is for general information that I, RAJ KUMAR GUPTA
S/o DUKHA SAHOO, R/o F-29 Top Floor, Gali No. 30,
Madhu Vihar, Delhi-110092, declare that name of my minor
daughter has been wrongly written as ANSHIKA GUPTA in
my minor daughter namely BHAVINI GUPTA, aged 11 years
in her school record. The actual name of my minor daughter
is BHAVINI GUPTA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJ KUMAR GUPTA
[Signature]
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It is for general information that I, HARISH KUMAR
S/o KANHIYA LAL, R/o C-68, Chandan Vihar, Nihal Vihar,
Phase-2, Nangloi, West Delhi, Delhi-110041, declare that
name of my wife has been wrongly written as PALI in my
minor daughter's namely SRISHTI aged 11 years in her
School Records and PALVI in her Birth Certificate
No.-MCDOLIR-0114-005943240. The Actual name of my wife
is PALLAVI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HARISH KUMAR
[Signature]

It is for general information that I, SANJEEV KAPOOR
S/o JAWAHAR LAL KAPOOR, Permanent R/o H.No.-514,
Phase-IV, Sector-59, SAS Nagar, Mohali, Punjab-160059 And
Present R/o Sp-48, Subroto Park Western Air Command, Air
Force, Delhi Cantt-110010, declare that name of mine has
been wrongly written as SANJEEV KAPUR in my service
record. The actual name of mine is SANJEEV KAPOOR,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SANJEEV KAPOOR
[Signature]

It is for general information that I, MUBEEN KHAN
S/0o KAMARUJIMA, R/o H.No.-68, Block-P, Chanakya Place,
Binda Pur, PO: D.K mohan Garden, DIST:West Delhi,
Delhi-110059, declare that name of mine and my father has
been wrongly written as SIRAJUDDIN and FAYYAZ AHMED
in my Pancard No.-KWFPS1059L. The actual name of mine
and my father are MUBEEN KHAN and KAMARUIMA
respectively, which may be amendment accordingly.

It is certified that I have complied with other legal
requirements in this connection.

MUBEEN KHAN
[Signature]

It is for general information that I, AZHARUDDIN
S/o JAMALLUDDIN, R/o Y-474, Mangol Puri, North West
Delhi-110083, declare that name of my mother has been
wrongly written as SAIRA BANO in my 10th and 12th
educational documents. The actual name of my mother is
BANO, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

AZHARUDDIN
[Signature]

It is for general information that I, KRISHAN BAHADUR
S/o0 VIR BAHADUR, R/o F-218, Block-F, Moti Bagh-1, South
Moti Bagh, South West Delhi, Delhi-110021, declare that
name of mine has been wrongly written as KISHAN
BAHADUR in Service Record. The actual name of mine is
KRISHAN BAHADUR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

KRISHAN BAHADUR
[Signature]

It is for general information that I, PRERNA AGGARWAL
W/o PARDEEP KUMAR, R/o House No.-100, Nathu Wali
Gali, Ward No.-4, Naraingarh, Ambala, Haryan-134203, declare
that name of mine and my husband has been wrongly
written as PURKA alias PRERANA AGGARWAL and
PARDEP KUMAR in my Minor Son GIRISH AGGARWAL
aged 16 years in his 10th Class Educational Documents. The
actual name of mine and my Husband are PARDEEP KUMAR
and PRERNA AGGARWAL respectively, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PRERNA AGGARWAL
[Signature]

It is for general information that [, CHANDER KANTA
W/o RAJESH, R/0 H.No.-D-1/105, Balbir Vihar, Kirari Sulman
Nagar, North West Delhi-110086, declare that name of mine
has been wrongly written as KANTA in my minor daughter
namely NAMRATA aged 12 years in her school record. The
actual name of mine is CHANDER KANTA, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

CHANDER KANTA
[Signature]

It is for general information that I, GEETA RANI VERMA
W/o RAJEEV VERMA, R/o Plot No-26, Flat No-ft-2, Swaroop
Park, Sahibabad, Ghaziabad, Uttar Pradesh-201005, declare
that name of mine has been wrongly written as GEETA
VERMA in my minor son namely ABHIMANYU VERMA
aged 17 year in his 10th and 12th class educational
documents. The actual name of mine is GEETA RANI
VERMA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

GEETA RANI VERMA
[Signature]



Parr IV]

THE GAZETTE OF INDIA, SEPTEMBER 14, 2024 (BHADRA 23, 1946) 3751

It is for general information that I, DEV MADHUKAR
S/o0 OM PRAKASH, R/o C-30, Phesh 2, Ashok Vihar,
Gurgaon, Haryana-122001, declare that name of my mother
has been wrongly written as SUNITA DEVI in my 10th class
educational documents. The actual name of my mother is
SUNITA, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

DEV MADHUKAR
[Signature]

It is for general information that I, RAVI SHANKAR
S/o Shri RAJESHWAR PARSAD, R/o H.No.-RZ-126C/396,
Gali No-c, Shiv Puri, West Sagarpur Palam Village, So, South
West Delhi-110045 declare that name of mine has been
wrongly written as RAVI SANKAR in my 10th class
educational documents. The actual name of mine is RAVI
SHANKAR, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAVI SHANKAR
[Signature]

It is for general information that I, SHIVAM KUMAR
S/o NARESH PRASAD, R/o Vill-Kurmichak P.O-Kurmichak
P.S-Ghoswari, Patna, Bihar-803306, declare that my father
name is wrongly written as NARESH PARSAD in my 10th
Class Educational Documents. The actual name of my father
is NARESH PRASAD, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHIVAM KUMAR
[Signature]

It is for general information that I, SHIVAM BHARDWAJ
son of Shri ASHWANI KUMAR, R/o Dharmbir MP Wali
Gali, Ward No. 18, Loharu Road, Charkhi Dadri, Tehsil &
District Charkhi Dadri, Haryana-127306, declare that name of
mine has been wrongly written as SHIVAM in my 10th
educational documents. The actual name of mine is SHIVAM
BHARDWAJ which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHIVAM BHARDWAJ
[Signature]

It is for general information that, I, HEMA DEVI
D/o RAM NATH BHAGAT W/o KUMAR SURAJ, R/o Plot
No. 57, Gali No. 57 Gali No. 3, Bajaj Enclave, Kakrola,
N.S.I.T. Dwarka, South West Delhi-110078, declare that name
of mine has been wrongly written as HEMA KUMARI in
my 10th class educational documents. The actual name is
HEMA DEVI, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

HEMA DEVI
[Signature]

It is for general information that I, SHABNAM PARVEEN
D/o MOHD FARUQ KHAN, R/o D-164, Moti Bagh-1 Moti
Bagh, South West Delhi, Delhi-110021, declare that name of
my father has been wrongly written as M.F. KHAN in my
10th, 12th class and all educational documents. The actual
name of my father is MOHD FARUQ KHAN, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SHABNAM PARVEEN
[Signature]

It is for general information that I, YATENDRA KUMAR
S/o0 CHANDRA KISHORE, R/o H.No. B-84, Patel Nagar 2nd
Gaziabad, Uttar Pradesh-201001, declare that name of mine
and my wife have been wrongly written as YATENDRA
KUMAR TAUNK and SANTOSH TAUNK in my PPO No.
08/14 B/02713/1998. The actual name of mine are YATENDRA
KUMAR and SANTOSH RAJPUT respectively, which may
be amended accordingly

It is certified that I have complied with other legal
requirements in this connection.

YATENDRA KUMAR
[Signature]

It is for general information that I, SOHIT S/o VED
PARKASH, R/o H.No.-11/B, Ramesh Nagar, Near Post Office,
Bawana, H.m.s Marg, Bawana, North West Delhi-110039,
declare that name of my father has been wrongly written as
VED PRAKASH in my Conductor's Licence No. DLI11
2016CL90274. The actual name of my father is VED
PARKASH, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SOHIT
[Signature]
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It is for general information that I, VIJAY KUMAR
S/0 RANBIR SINGH, R/o B-69, Suraj Park, Badli Libas Pur,
Po Libas Pur, Distt North West Delhi-110042, declare that
name of my father has been wrongly written as RANVIR
SINGH in my Counductor's Licence No. DL11 2011CL78748.
The actual name of my father is RANBIR SINGH respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIJAY KUMAR
[Signature]

It is for general information that I, SATISH KUMAR
S/0 PHOOL KUMAR, R/o H.no.384, Gali No-8, Opp Sec-10,
Basai Enclave Part 2, Basai (50), Po Basai, Distt. Gurgaon,
Haryana-122006, declare that name of my minor son has
been wrongly written as PARAMIJEET aged 15 years in his
10th class marksheet and certificate The actual name of my
minor son PARAMJEET SINGH, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SATISH KUMAR
[Signature]

It is for general information that I, RAJEEV KUMAR
GUPTA S/0 RAM KRISHAN GUPTA, R/o H.No.-B-116, Gali
No.-11, Main 30 Futa Road, Joharipur Extn., Gokal Pur, North
East Delhi, Delhi-110094, declare that name of mine has been
wrongly written as RAJEEV GUPTA in my minor son ANSH
GUPTA aged 14 years in his School Records. The actual
name of mine is RAJEEV KUMAR GUPTA respectively,
which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

RAJEEV KUMAR GUPTA
[Signature]

It is for general information that I, VIRENDER SINGH son
of MAHENDER SINGH, residing at 249, Dalel Pahalwan
Wali Gali, Khera Kalan, Delhi-110082, declare that name of
mine and my father has been wrongly written as VIRENDRA
SINGH and MAHENDRA SINGH in my 10th and 12th Class
Educational Documents. The actual name of mine and my
father are VIRENDER SINGH and MAHENDER SINGH
respectively, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

VIRENDER SINGH
[Signature]

It is for general information that I, ROHIT KUMAR
S/o SURESH KUMAR, R/o 1233, Rani Bagh, Shakur Basti,
North West Delhi-110034 declare, that name of mine has
been wrongly written as ROHIT ARYA in my minor daughter
namely NAVYA ARYA aged 14 years in her school record.
The actual name of mine is ROHIT KUMAR, which may be
amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

ROHIT KUMAR
[Signature]

It is for general information that I, SAMMI ALAM
S/o0 MANIR ALAM R/o E-18, Khasra No-56/23, Kishan
Colony, Prahladpur Bangar, Delhi-110042, declare that name
of mine, and my father has been wrongly written as SUMMY
ALAM and MD MANEER ALAM in my 10th educational
documents. The actual name of mine, and my father are
SAMMI ALAM and MANIR ALAM respectively, which
may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SAMMI ALAM
[Signature]

It is for general information that I, SNEHLATA YADAV
W/o TARACHAND, residing at H.No. 552, Ward No. 5, Vill.
Saharanwas, Distt:- Rewari, Haryana -123401, declare that
name of mine has been wrongly written as SNEHLATA in
my minor daughter's NISHU YADAV aged 15 years in her
10th class educational documents. The actual name of mine
is SNEHLATA YADAYV, which may be amended accordingly.

It is certified that I have complied with other legal
requirements in this connection.

SNEHLATA YADAV
[Signature]

It is for general information that I, PARMEET KAUR
LAMBA W/o HARMEET SINGH LAMBA R/o 484, Dr.
Mukherjee Nagar, North West Delhi-110009, declare that
name of my minor daughter has been wrongly written as
TABREESHA K LAMBA in my minor daughter TABREESHA
KAUR LAMBA aged 16 year in her 10th Class Educational
Documents. The Actual name of my minor daughter is
TABREESHA KAUR LAMBA, which may be amended
accordingly.

It is certified that I have complied with other legal
requirements in this connection.

PARMEET KAUR LAMBA
[Signature]
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TIAT T THAAS A AT [Ii¥ee (TAUHS) F Sigadl (THAT) § Feqriad Serei w1 TATed g arer
Tartfaa =fet &, 9% Fre g, AaRy/AETa/e =T w7 qEta R % o 13 ST 2024 # AR F O #, 37
4 J[ATE 2024 FT FEITY & TSI § TR AT 797 oM T2, S gfaqha s Gffas e (74) 7 oo = 797
SEBI/HO/MRD-RAC2/0OW/P/2024/28066/1 famitaa 02 fEawa 2024 & ATqH | UAUHS & UHAU § HLTEHT HI Hod 1
2 7, 9T o THE FAfRE 81 vAuas & 9 T & Senfd UHeT A & TSI # THE TR i [t 7 71 gy
T[S F TSI | THT9 T fafr, s oft ar & g1, & warelt grm

TAUHE % AT AeeE VA e Hanfad s=er 6 arer gfaeerfad w7 gentead e sroam—

“V. FFEIAT T ATEFT AT GSir 500,00,00,000/- T (7 HY FAE A ATA) g S FEOAT TGS H Il i
FHT F T oTfF o F@TT 1/- FIAT (TF 947) Tfd % 500,00,00,000 (qF= | FE) ATLTIT 072t § fasyriorg fwar g1

T F21H THTHS A ST [ofHee & oy
Shfdie e
fersd geEarereandl

NATIONAL STOCK EXCHANGE OF INDIA LIMITED
CIN: U67120MH1992PL.C069769
Registered Office: Exchange Plaza, Plot No. C-1, Block G, Bandra-Kurla Complex, Bandra (East),
Mumbai-400 051, Maharashtra, India
Tel: +91 22 2659 8100 | Fax: +91 22 2659 8120 | Website: www.nseindia.com | Email: secretarialdept@nse.co.in

The proposed amendments to the Memorandum of Association (MOA) of National Stock Exchange of India Limited
(NSE) were published in the Gazette of India on July 13, 2024, and in the Maharashtra Gazette on July 4, 2024, for inviting
objection/suggestion/criticism, if any, from persons likely to be affected. Pursuant thereto, the Securities and Exchange Board
of India (SEBI) has vide its letter no. SEBI/HO/MRD-RAC2/OW/P/2024/28066/1 dated September 02, 2024 accorded its
approval to the amendments to the MOA of NSE as stipulated therein. The MOA amended hereunder shall stand effective
from the date of its publication in the Gazette of India or Gazette of State of Maharashtra, whichever is later, as under:—

Clause V of the Memorandum of Association of NSE shall be amended by substituting with the following revised
clause:—

“V. The Authorized Share Capital of the Company is Rs. 500,00,00,000/- (Rupees Five Hundred Crores only)
divided into 500,00,00,000 (Five Hundred Crores) equity shares of Re. 1/- (Rupee One only) each, with power to increase
and reduce the capital of the Company.”

FOR NATIONAL STOCK EXCHANGE OF INDIA LIMITED
JOGINDER SINGH
Authorized Signatory
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